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LOKSABHA DEBATES

LOK SABHA

Wednesday, September 18,1991/
Bhadra 27, 1913 (Saka)

The Lok Sabha met at Four Minutes
Past Eleven of the Clock

[MR. SPEAKER in the Chair ]
[English)

SHRI MOHAMMAD YUNUS (SALEEM)

[Katihar): Mr. Speaker, Sir, we have no infor-

mation that the House has been extended. |
know only this morning when the parliamen-
tary papers came that the Session has been
extended by one day. -

Sir, we should get some information.
Suppose | was absent yesterday, | was not
present yesterday, how shall | know?

MR. SPEAKER: We decided in the
House itself.

(Interruptions)

MR. SPEAKER: We decided on the
floor of the House.

SHRI MOHAMMAD YUNUS SALEEM:

.. Sir, there must be come communications to

the Members. Many Members have left
today. They have booked their seats earlier,
today they have left for different places. Sir,
there must be some way by which we should
know it earlier.

MR. SPEAKER: It was decided on the
fioor of the House.

-SHRI NIRMAL KANTI CHATTERJEE
(Dum Dum): Despite extensions of the Houss,
no Committees have been formed. (Inter-
ruptions) Despite the extensions of the
Session, no House Committees or Financial
Committees have beenformed. Itis unusual
that after two months it has not been pos-
sible for the Government to form the Com-
mittees.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI RANGARAJAN

KUMARAMANGALAM): We will finalise.

(Interruptions)

11.08 hrs.

STATUTORY RESOLUTION RE-CON-
TINUANCE OF PROCLAMATION BY
PRESIDENT IN RELATION TO THE
STATE OF PUNJAB- CONTD.

[English)

MR. SPEAKER: Shri. Jaswant Singh may
speak.

SHRI JASWANT SINGH (Chittorgarh):
Mr. Speaker, Sir, We are taking up this
discussion onthe Statutory Resolution moved
by the honourable the Union Home Minister
regarding continuance of President’s Rule in
relation to the State of Punjab. And virtually
we are taking up the discussion from where
we left it last evening which is, when the
House first became aware of the Govern-
ment’s Intentions. It Is necessary for me,
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therelfore, to briefly state my objections.

We have had a very extensive discus-
sion on the' Demands for Grants and the
appropriation Bill for the State of Punjab, we
have also had a discussion on the annul-
mentof the elections in Punjab and indeed in
the past years, since 1987, we have dis-
cussedthe State of Punjab so frequently and
with such sickening regularity that it is not
necessary for me to go into or delve into all
"the sociological or political aspects of the
continuing torment of the State of Punjab.
What we are indeed engaged in is an exami-
nation by this House of the Resolution moved
bythe Union Homounmoxtondmg Presi-
dent's Rule for another six months. My

difficulties are in agreeing with the Govern-

ment or with the Resolution or with the intent
of the Resolution are principally on four
counts. | have difficulties on the principle of
the extension of the President’s Rule which
| will elaborate in a moment, and | have
- difficulties with the procedure adopted by the
Government to come forward with this very
unacceptable measure. Then | have diffi-
cully with the Government’s stand itself as
elucidated in the Honourable Union Home
_Minister's statement accompanying the
Statutory Resolution. That is my third diffi-
culty. My fourth difficulty in agreeing with this
is that some of our mirimum ireducible
demand connected with the extension of
President’s Rule which too | will elaborate in
a moment, have not even been hinted at by
- the Government or the Home Minister. [ will
examine all these and put forward my view-
point on all these four difficulties. To the best
of my simple arithmetic, this is the ninth
extension of President’s Rule in the State of
Punjab that we are seeking since its first
imposition, and ¥ the Parliament has 1o ex-
tend — and | could be faulted on the exact-
‘ness of whether it is the ninth or it is the
eighth, but that is not the substance of the
difficulty.

The substance of the difficulty is that, if
in any State of the Union the Parliament
found it necessary 1o extend the President’'s

by President 4
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rule for as many times as eightor nine times,
then it is not an exercise that ought to be
taken up perfunctorily or as a routine. In-
deed, it then, becomes mandatory for us to
examine as to why is it that with such ,
sickening regularity we are so routinely and
80 mindlessly extending President's rule in
Punjab every six months, as if it were a
cyclical movement of seasons -come the six
month season and we will extend the Presi-

. dent’s rule, because in the preceding period

nothing would have taken place.

Sir, | put it to you that such repeated
extensions of President's rule are, of course,
adenial of the democratic right of the people
irrespective of the State in which they are
effected. But, in the tormented State of
Punjab, it is much more than a denial of
democratic right of the people to elect their
own Government. It is as if the people of
Punjab, by and large the totality, the large
population of Punjab is in that classification
of ativadi or terrorists or lawless elements
and it is that collectivity of the people of
Punjab that appears to be, not just appears
to be that abe, in effect, being punished for
the repeated failures of the Government.

Sir, | am constrained to point out and it
pains me to point out that it is on account of
the Congress Party's poliicies that were
pursued in the decade of the 80s, that we
have, today, a state prevailing as it does,in
the State of Jammu and Kashmir. The con-
ditions prevailing in Punjab are directly the
cansequenc of the policies of the Congress
‘Party. What has come about in the State of
Punjab is yet aain attributable to the policies
of the Congress Party.

'Sir, on SriLanka, Heavens forbid, |have
had opportunity earlier to. mention on so
many occasions, that the Congress Party’s
policies in SriLanka resulted in a situation in
whichthe Indian Peninsulabecame a hinter-
land for the ethnic struggle of the people of
Sri Lanka, and that too has come about. it
has come about in the most telling of ways;
it has come about inthe foul assassination of
the late leader of their own Party. if | were to
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go on cataloguing the many ills of the Con-
- gress Party because of which the nation
today is suffering, it would be an endless
catalogue. ltis not an exercise that gfives us
.any sense of satisfaction. But | do empha-
sise and | do underline that. if Punjab is
suffering today amongst the other States
that | have just listed, it is directly because
the Congress Party repeatedly, over the
years, has played politics, whether in the
State of Punjab or from the Union Govern-
ment’s stand, it has always and consistently
played politics of petty, partisan interests
that are totally parochial and looked no fur-
ther and no beyond then their own party’s
limited interests. In effect, today, on account
of Government's failure, it is the people of
Punjab who are being punished. The Gov-
ernment has repeatedly, over these eight or
nine times that the President’s rule has been
extended, reduced the whole question of
Punjab to a simple law and order question
and every time it turn-on reduces it to the
aspect of employment of forces. We have a
difficulty here; law and order must be en-
forced, but it is not enforced merely by more
and more accretion of forces in the State of
Punjab. Unless the moral authority of the
Government is re-imparted to the admini-
stration of the State of Punjab, no amount of
forces and no multiples of forces will satisfy
the needs and demands of the situation.
Thatis why, our first difficulty with this Reso-
lution is on the grounds of principle that are
inherent in the extension of President's rule.

Sir, my second difficulty is procedural. |
will not repeat everything that | had occasion
to say yesterday. The day-before-yester-
day, that is, on the 16th, took place a pro-
longed discussion both on the Budget as
also the Demands for Grants of Punjab as
also the annulment of elections in Punjab.
That being a discussion covering such a
wide area of concern associated with the
State of Purjab, wide diversity of views
covering a'i aspects of Punjab were ex-
pressed. Repeatedly in the discussion, it
was asked what about the elections in
Punjab? At no stage, did the Government

come forward even with a hint as to what -

% . intent was, what they intended doing.

by President 6
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Indeed in response to a direct query by our
Party leader and my senior colleague, Shri

.Atal Bihari Vajpayee who asked and | would

seek your indulgence to quote just three or
four lines. Shri Atal Bihari Vajpayee asked:

* How soon would you like to have the

- elections?” To which the Minister of State for

Parliamentary Affairs, Mr. Rangarajan
Kumaramangalam replied: “The President's
notification is valid till 11th of November,
1991. We have not brought anything before
you today in the from of a Statutory Resolu-
tion asking you to extend the President’s
rule”

I find it a very mystifying. éiatem_em. Ki

. understand, he is also the Minister of State

for law, Justice and Company Affairs. There-
fore, Shri Kumaramangalam has something
to do directly with the functioning of the Chief
Election Commission. Here is a reply being
given in Parliament on behalf of the Govern-
ment to a query from a very senior Member
of this Parliament, namely, when do you
want to hold eiections is Punjab. All that has
been told is “ The validity is till 11th of
November. We have not brought forward
any resolution regarding the extension of the
President's rule.” This is done on the 16th of

_ this month. Onthe 17th, deliberately at about

6 O'clock in the evening, we were suddenly
confronted in this House with the Govern-
ments intent to bring forward a statutory
resolution asking for extension of the Presi-
dent's rule. Many questions arise out of that.
The Hon. the Union Home Minister remon-
strated strongly when some of us charged
the Governmentwith incompetence charged
the Government with callousness and
charged the Government with whimsicality
when it came to the State of Punjab. Of
course, | did not expect the Union Home
Minister to stand up and admit to incompe-
tence, admit to inefficiency or admit to whim-
sicality. It is not necessary for him to admit to
any of thesebecause eventsthemselves are
pointing out to the incompetence of the
Government if this is the manner of re-
imposing or extending the President’s rule in
Punjab, if this is the manner in which the
Government wants to go about it.
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At 6 O'clock in the evening on the ulti-
mate day.of the Session of Parliament, you
bring forward a Resolution, if this is not
inefficiency, | do not know what further ex-
amples of inefficiency are to be sought.

SHRI INDRAJIT GUPTA (Midnapore):
It can be ‘efficiency’ but not honesty.

SHRI JASWANT SINGH: | have delib-
erately not spoken of the dishonesty of pur-
pose of the Government. But my senior
colleague, Shri indrajit Gupta suggests that
even if it is efficiency, it is efficiency com-
bined with dishonesty of purpose so far as
the State of Punjab is concerned.

Sir, we have asituation when at 6 0'colck,
the Hon. the Minister comes forward ex-
plaining to us why it has become necessary
to seek an extension of the President's rule.

The date of 10th November was not a
secret date. The date of 10th November or
whenthe President's rule expires was known
to the Government when the last spell of
President's rule was extended. From that
day onwards, we knew that 10th November,
10 1991 is something that we will have to
cope with. Now, this Parliament has been in
session since July. It was known to the
Government that something has to be done
about the State of Punjab because in No-
vember, the question will again get posed.
Why could the Government, as the Session
was progressing, not have come forward
with what it intends to do, when the Session
was in its midst. Why could it not have come
forward even when the other aspects of
Punjab were be taken up? The Government
toyed with the idea of Constitutional amend-
ments. The Government then brought for-
ward the Bill about annuiment of elections.
Why has the Government tied itself up in
these confused convoluted knots? | could
safely guess that it is because of only one
reason. | feel the cancellation of elections in
Punjabwas adishonest act motivated purely
and solely by the concern of the Congress

Party somehow to enter the electroal arena

SEPTEMBER 18, 1991
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all over again, having made the original
mistake of boycotting the elections. You
pervert the entire system because you have
originally made a mistake. You boycotted
the election and to rectify that mistake of
your party, purely for the sake of gaining
more seats whether Inthe Assembly orinthe
Parliament, and pervert the entire system. If
you have begun to prevent the entire sys-
tem, then there will have to be a price that will
have to be paid. My great worry is that it is not
aprice that is paid by politicians so much, as
it is a price that will be paid by the people of
Punjab.

Sir, to explain all this, the Hon. Union
Home Ministerthen spoke of the necessity of
the annulment of elections and the annul-
ment of elections receiving Presidential
assent. ltis well-known thatthe Rajya Sabha
cleared the annuiment Bill after about 3
O'clock. Then the Bill was rushed post—
haste through special messengers to the
President to obtain a post-haste signature
so that before 6 O'clock that message
reached here and the Lok Sabha could take -
upconsideration of this Bill. Isthis the way for
any Government to function? Is this the way
for a Government to treat a sensitive and
important issue like the Punjab issue? When
such things happen, my good friend Shri
Ram Vilas Paswan was well within his rights
to make that comment. He said yesterday
that obtaining signature on such papers in
such a fashion itself is an admission of
incompetence by the Government. There is
little time. | will leave the other things unsaid.
This statement of the Union Home Minister,
| will examine in some detail because it is a
classic example of bureaucratic obfusca-
tion. The statement is, of course as | said
earlier, also another example of the Govern-
ment’s insensitivity in so far as the people of
Punjab are concerned. | submit that it is
insulting in its implications. It is insulting
because it is so full of fiction. This whole
statement is not a statement of facts. But it is
a narration of fiction. | will say it is insulting
because either the Government treats this
Parliament and people outside with total
contempt or it thinks that we have no knowl-
edge of what is happening in the country or
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contempt or it thinks that we have no knowl-
edge of what is happening in the country or
understanding of what is happening in Par-
liament.

MR. SPEAKER : How much time will
you need?

SHRI JASWANT SINGH: | will need
only 5-7 minutes. That is all. The point is
because we do have some understanding of
these issues, therefore, the Government
thinks it can come forward with anything it
likes in the form of a statement. They expect
that we will just follow it. Let me point out to
you one thing. Here is a statement of fiction
by the Union Home Minister. | quote:

* Elections tothe Legislative Assembly
of Punjab were scheduled to be held
on 22nd June, 1991 along with Parlia-
mentary elections. However, the Elec-
tion Commission of India taking into
account all relevant facts was satisfied
that it was not possible to conduct free
and fair poll on 22nd June, 1991..."

Ifind it is an astounding statement to be
made by the Government through the mouth
of the Hon.Union Home Minister and to be
communicated to this Parliament. When did
the Chief Election Commissioner take this
decision? He takes it on the midnight of 21st
June when the polling parties have already
begun to go to their polling booths. We are
now informed that the Chief Election Com-
missioner taking all the relevant facts into
consideration was satisfied that it was not
possible to conduct elections. What inde-
pendent machinery did the Chief Election
Commissioner have? What machinery has
he got to obtain all these relevant facts?
What them were the relevant facis that the
then:Governor of Punjab did not have, but
the GhibfiElection Commissioner did ? What

-wend these relevant facts? Unless we are
“Infofifigti Bl these relevant facts, how canwe
take, dt¥dce value, the Statement that the
Hon. Uitlot*Home Minister gave to the Par-
liament? 'Who gave these fats to the Chief

BHADRA 27, 1913 (SAKA)
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Election Commissioner? What was the
Governmentthen doing? The recommenda-
tion of the then Government of India was that
electionswould be heldinthe State of Punjab.
That is my recollection. Why did you, on the
midnight of 21st June, when one Govern-
ment had not yet transited to another Gov-
ernment, take this step? Let me tell you
about this because we commented on this
subject earlier also. This was a step of unbe-
lievable cynicism, unbelievable cruelty to
the people of Punjab because if this was the
decision that you were to take, why did you
take it after hundreds of candidates gotkilled?
If this is what you had to do, why did you do
it on the midnight of 21st or 22nd when one
Government was transiting to another Gov-
ernment? Why could it not be -done a day
earlier? The facts which were in the posses-
sion of the Chief Election Commissioner, did
they come into his possession only after 11
Orclock in the night and between 110o’clock
and 12o'clock? What kind of fiction is the
Government serving to Parliament? Are we
to take this as the ground on which we are to
extend the President's Rule? | cannot be-
lisve toit.  put it to you that this decision was
taken by the Congress Party only with the
interest of the Congress Party in mind and
certainly not with the interest of Punjab or
with national interests in mind . How can we
go along with this statement?

And the Commission then announces
that the elections will be held on the 25th of
September. On what basis did the Chief
Election Commissioner decide about this
25th of September? What difficulty do you
have now? You have this difficulty because
you cannot participate, the Congress Party
cannot participate in it. Therefore, you have
for the first time ever crossed this Lakshman
Rekha of elections. | put it to you that elec-
toral process in India has had a certain
sacrosanctity. Once set in motion, it has
never been annulled; it has never been
stopped. Even in the State of Assam where
my senior party leader Shri Atal Behari
Vajpayee deputed me in the most horren-
dous elections of 1983 when nothing took
place, when hundreds got killed, when the
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total voting percentage was less than two,
even then those elections were not stopped.
You have crossed a certain kind of Laksh-
man Rekha of Maryada. We, as Republic of
India, have annulled the election for the first
time in the country. We have annulled this
only-for a single party’s interest . If you do it
having crossed this Lakshman Rakha, | put
it to you, that there is no knowing of who or
which Governor or which party when in power,
could tomorrow not annul elections in the
State of Maharashtra or in the State of Ra-
jasthan on this basis.

The Union Home Minister has further
informed us that in November 1990, in the
-State of Punjab, the law and order situation
had reached its Nadir. In February 91, it
reached its lowest point. This is illustrative of
the attitude of the Government of India be-
cause itis measuring the conditions in Punjab
only by the questionable and the heartless
arithmetic of the numbers of people killed.
The Union Home Minister then further says,
because in March, 1991, the talk of elec-
tions, the terrorists will intensified their ef-
forts and yet the elections had been an-
nounced. Wheneverthe talk of elections, the
terorists will intensity their efforts. to thwart
the democratic process everytime. And every
time the terrorists intensify their efforts, are
you going to keep on cancelling them ?
where will this process stop?

The Union Home Mlmstsf has said that
the terrorists are also shifting their areas of
operation. (Interruptions) I will conclude in a
minute ortwo. They are shifting their areas of
operation to Rajasthan. they have shifted

their area of operation in Rajasthan. Are you'

going to cancel elections’ in Rajasthan as
well?

Some very significant captures have
been made Punjab ferrorists in the State of
Rajasthan. Some very significant arrests
have been made; some very significant
captures of weaponry has been made. Are
you going to treat them as a ground for
cancellation or elections in Rajasthan also?

SEPTEMBER 18, 1991
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How are we going to countenance this
kind of fiction that is being served to the
Parliament. '

| am here informed by way of the State-
ment of the Union Home Minister that the
Pun]abAdmlmstmlon s responsetothe situ-
ation in Punjab has been that as against
1321 terrorists killed and so many arrested in
1990 we have now killed 1433.  °

How are we to understand this kind of
senseless arithmeticthat you have given? Is
it the only yardstick by which you are going
to measure the success of failure of your
activities in Punjab? Is it the only responsib-
lity of the administration in Punjab? The
administration in Punjab was djrectly under
the Government of India since 1987.

| am sorry to say that we cannot accept
this kind of treatment to Punjab. We were
informed by the Union Home Minister by his
statement that counter propaganda drive
was launched. Where is the counter propa-
ganda being launched and with what suc-
cess? What has it achieved? He.says that
the activities of terrorist sympathizers etc are
being discouraged. What kind of fiction is
this? Where has it got discouraged? Where
is this counter propagandadrive, when every
evening after 6 O'clock the whole Punjab
including the rural areas become virtually an
area of curfew and hardly anybody turns out
? What kind of counter propaganda has
been launched and by who?

The next question is a very important
one. A new Governor has just taken over in
Punjab and he has given his assessment of
thesituation. Theformer Governorof Punjab,
adistinguished soldier, who had an unblem-
ished career behind him, had staked his
entire public career on holding the elections
in Pugjab. The former Govemor was not
consulted when the Chief Election Commis-
sionertookthose relevantfacts into account.
That former Governor, just a few months
ago, was committed to holding the elections
in Punjab. That Governor's advice was not
acceptable to you . The new Govemnor has
come ; after a great search you found a
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Gaovemor forthe state of Punjab. How are we
%0 ‘sccept this kind of situation where the
‘Union Government selectively accepts the
_-advice of one Governor, rejects the advice
- and removes the Governor and appoints a
new Governor?

| am sorry that we cannot accept this
resolutidn orthe statement accompanying it.
The Government informs us that a very
special and sustained effort is required. Will
the Home Minister explain, as to what will be
that very special and sustained effort? What
are the inputs of that special and sustained
effort? What will be the details of that special
and sustained effort? He further says thatan
atmosphere will be necessary which should
reasonably be free from coercion. How will
you bring about such an atmosphere.

The Union Home Minister further in-
forms us that it will be necessary to build up
a tempo of activities which will restore the
confidence of the people. What will be the
tempo of activities and what kind of activities
do you have in mind and who will raise the
tempo, so that the confidence of the people
is restored? He also informs us that while
coordinated action on many fronts will be
necessary, the central object - please mark
the word central object - is to have sufficient
forces sothatthe terrorist organizations may
be eftectively checkmated. Where are these
sufficient forces going to come from? You
had sufficient forces in April 1991, in the
State of Punjab, including Armed forces
depioyed for months in advance and you
have created these situation. Are you going
to redeploy the armed forces? Where will
youget those Armed forces from; after what
you have done in Assam? Where will the
additional forces come from? How are we to
accept all these things? i will conclude by
repeating our minimum irreducibledemands
which if the Government concedes, will
enable us to consider this resolution. Other-
wise, | am afraid, we cannot lend our support
to this piece of fiction. What is your Policy?
Please answer all the queries that | have
raised in respect of Punjab. Secondly, how

" are you countering the effort that is being
.. made by Pakistan about which you repeat-
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edly speak time and again that they are
Interfering in Punjab? What are you doing to
counter it- both internally and externally and
bilaterally?

Thirdly, we have stated that we cannot
lend our support to this resolution unless we
know what are the firm dates of elections.
What are the firm dates? We cannot in
blanket keep on supporting such resolu-
tions, such further extension of President’s
Rule. We would want the Government to
announce firm dates. It is our view that
February istoo far and in any case, even this
is too late. The elections ought to have been
held in April to which our party was un-
equivocally committed. Why can'’t you hold
them in December? Why is this myth of 15th
of February being circulated In the newspa-
pers? We would want firm dates and the
Govermnment should give us the firm dates of
elections. The credibility of the Union Gov-
ernment is so low and so many times the
President’s rule has been extended that
unlessthese firm dates aregiven, no one will
belieive that the Government of India in-
tends doing what it announces.

So, unless these are answered, | am
afraid, we cannot lend support to this Reso-
lution.

[Translation]

SHRI GEORGE FERNANDES (Muzaf-
farpur): Mr. Speaker, Sir. | shall not speak
more, as more than enough has already
been said on this subject. | want to start with
the credibility ofthe Government. Some days
ago a Bill regarding providing special secu-
rity was being discussed here in the House.
I raised the question of providing security to
Shri Rajdev Singh, an ex. M.P. from Punjab
and who was also a candidate in the last
elections, which was postponed by you. The
Home Minister immediately gave me an
assurance that his security will be réstored.
Besides, he asked me to send Shri Rajdev
singh to him. | promised that | will send Shri
Rajdev Singh to him the next day. Mext day
Shri Rajdev Singh tried to see the Hon,
Home Minister at his residence but could not
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meethim. Nexttothatday Shri Rajdev Singh
was able to mest tha hon. Home Minister.
The Hon. Home Minister immediately di-
rected his private Secretary to ask the Police
Commissioner of Delhi and concerned offi-
clals of Punjab to provide security to Shri
' qudcv Singh immediately.

. MfSpoaknr 'Sir, 1 raised the same
. quoabn in the House again at the time of
presentation of Punjab Budget and informed
that no security arrangaements have been
made till now despite the orders of the Home
Minister. At that time |'was toid that security
will be provided to Shri Rajdev Singh. But |
regret to inform the House that no arrange-
ment have been made to provide security to
Shri Rajdev Singh either by Delhi Police or
by Punjab Police till now.

Mr. Speaker, Sir, | am not much worried
about the security arrangements for Shri
Rajdev Singh. | am worried about the credi-
bility of the Government. If the assurance
given by the Home Minister in the House is
not carried out by Delhi Police Commis-
sioner or Punjab Police officials despite di-
rections given on telephone by his office
then what is the credibility of the Govern-
ment?

SHRI RABI RAY(Kendrapada): Mr.
Speaker, Sir, Shri Rajdev Singh met me also
in the morning today. He told me that before
meeting the Home Minister he met the Prime
Minister in the month of August and the
Prime Minister had assured him to provide
security.

SHRI RAM VILAS PASWAN (Rosera):
Mr, Speaker, Sir, he alongwith me has also
met you, and we also requested the same.

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, the credibility of the Govern-
ment is an important issue. lf the orders
issued by the Government in whichthe Prime
Minister has also taken the interest, are not
carried out, | think, nobody will believe on
any word of the Government.
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The Bill which has been brought for-
ward in the House, is a big joke with the
peopie of Punjab which is going on for a
many years. Yesterday, when this motion
was moved in the house . | witnessed the
proceedings held after moving this motion
regarding the motion brought in this house in
the month of March this year . Nearly 1618
members spoke on that subject and most of
the members opposed that motion and asked
for immediate elections in Punjab. All the
members from Punjab who spoke on that
motion had urged the Government to hold
the elections in Punjab at the earliest pos-
sible and not to postpone those. As all of you
are aware that the people living in Punjab,
and the people who were elected in the
elections held there during 1989 feel very
insecure. What happened to many of them,
all of you know it. Today if they request to
hold the elections, you may hold the elec-
tions. Democratic process should be re-
stored in Punjab. There is no such situation
in Punjab, which may obstruct the election
process. A Notification was issued regard-
ing elections in Punjab. The whole process
relating to elections was completed and |
had read the letter, day before yesterday,
written by the Governor, Shri Maihotra while
speaking on the Bill. | want to repeat two
sentences of the letter so that the Hon.
Home Minister could reply to it. He was
functioning as representative of the Govern-
ment to look after the work in Punjab. He is
aformer Chief of the Army. After his assum-
ing office, there was a lot of improvement in
the situation of Punjab as has been said by
many people. He has written about the
decision of postponing the elections in Punjab
that...

[English]

MR. SPEAKER: We do not quote from
the letters like that. You can give a gist of it.

[Translation)

SHRI GEORGE FERNANDES: He has
written that he was very perturbed to learn
about the decision taken regarding. post-
ponement of elections. He had no altemna-
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tive but to resign as the decision taken was
‘not.appropriate. He has suggested to hold
the elections in Punjab if we wantto solve the
problem of Punjab. It is one of the best ways.
-The opinion was before the Government.
. Instead of holding the elections, the decision
of postponing it, was taken, My Hon. col-
league Shri Jaswant-ji has said that slec-

tions were to beheld on 22nd instant and the .

ChiefElection Commissioner had announced
on 19ththrough Radio, Television and media
as ,

[English]

“Under no circumstances will there be
any postponement of elections”

[Translation)

It was said during his press conference
held on 19th. After the statement issued on
19th, a message to the people was broad-
cast/telecast on 20th on behalf of the Gover-
nor ' to go to caste their vote with courage’.
After this deliberation, what special informa-
tion was received by the Election Commis-
sion on the 20th night which compelled it to
postpone the elections. It was nothing ex-
cept formation of the Government by Con-
gress party, the next day. We are saying it
without levelling allegation against the Con-
gress Government. It has a base. The deci-
siontaken by the Chief Election Commission
was also in accordance with that. As the
Congress party was forming the Govern-
ment, it should be given an opportunity to
participate in the election. The elections to
12 seats are to be held. if it has the possiblity
of winning about 4 seats efforts should be
made to this effect. Keeping this in view, the
elections were postponed there.

Mr. Speaker, Sir, the history of many
years is behind this situation of Punjab.
Congress Party has created such a situation
there to contain the influence of Akaii Dal.

We want to say it categorically. We can't -

belive onthe statement given by the Govern-
ment at any cost. Shri Jaswant Singh has
raised objection on many issues relating to
the statement. | want to know that what do
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you mean by telling us the increase in the
number of people killed in Punjab. What
does the Minister draw the concuision out of
it? One thousand People were killed last
year and two thousand people have been
killed this year. What does it mean? Do you -
it is 80, | would say that # is wrong conclu-
sion. Every yearmore people emsrgetoiace
you. Why you are not able to.understand it
that terrorism can not be checked with the
help of the bullets. If rifies have been the
remedy, the emergency of Northem Ireland
would have abolished many years before.
But such movements and struggles can't be
stopped with the help of bullets. You have
come to the wrong conclusion. Killing more
people is not the remedy of this problem. We
are taking the steps using the words as’
increasingthetempo’ Theyare merely words.
If you want to do something in Punjab, you
should withdraw the Bill. Hold the elections
before 11th Hand over the power to the
elected representatives the people . The
problem of Punjab would be solved. The
people of Punjab are caught between the
terror of insurrectionists and of Police. There
should be an elected Government. Elected
representatives should runthe Government.
The contribution of the people of Punjab for
attaining freedom of the country, for the
development of the country and accelerating
the production of foodgrains as also in other
fields have been the maximum . Keeping in
view all these things | request that the
Government should withdraw the Bill.

[English}

SHRI INDRAJIT GUPTA(Midnapore):
Mr. Speaker, Sir, on behalf of my party, Irise
to categorically oppose this resoiution whic:
has been moved here yesterday by the
Government - by the Home Minister. It is not
aquestion of announcing somefurtherdates
or time schedule for elections. Perhaps the
Government will do that judging from what is
being mooted around and what has ap-
peared inthe Press. Maybe at the end of this
debate or towards the end of this debate, the
Hon. Home Minister may come out with
some kind of an announcement that if this
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resolution is adopted, then the Government
will say that by such-and-such time we are
prepared to hold the elections.

1 think, this Government has lost all
credibility as far as Punjab is concerned.
Now because of their losing their credibility,
| am not prepared to lose my credibility also.
The people of Punjab have suffered end-
lessly. They are being condemned once
again by this resolution to further bloodshed,
killings, tortures and sufferings from which
this Government at least has no remedy by
whioh it can save them.

| am not going to refer - the other col-
leagues have done it already - to all these
statistics which have been given in the reso-
lution regarding killings, the pilling-up of
corpuses, this mound of corpuses which is
mounting up and up in Punjab. | do not know
how we are supposed to regard this kind of
state of affair in one part of our country going
on from year to year. Mind you, | am not
referring only to the killings perpetrated by
the terrorists which are horrible enough,
horrendous enough to innocent people who
are being butchered by them. They have
now taken to firing on running trains, killing
passengers in running trains. They are ca-
pable of doing all sorts of things. We know it.
1am also referring to what the police is doing
in Punjab. | do not say all police men or police
officers should be held guilty of this. Bit
thereis no doubt and the Government should
admit this day that police excesses in the
way of tortures, in the way of killings and
extortions of money are going on without any
check. Why should the people of Punjab be
condemned to this again for another un-
specified period just because the Govern-
ment suddenly decided that they must now
further extend the President's rule? What
has happened to this date of 25th Septem-
ber? Where did it come from? What is the
calculation, | want to know. When this elec-
tion was cancelled at the last minute, when
the Commission announced that the eiec-
tions in Punjab should not be held on the
22nd of June, they did declare that it would
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be held on the 25th of September. How did
that date come? What was the calculation
behind it? | do not think the Chief Election
Commissioner could go about doing these
things without any consultations with the
Government or getting any line-clear from
the Government? If he did it like that, then
you please tell us. We want to know some-
thing more about his functioning also. if he
has been doing all these things cancelling
the elections, again ordering the elections
without any consultation with the Govern-
ment or approval from the Government we
should know that also. | would like to know
whetherthese elections in Punjab, which the
CGovernment says will be held after some-
time, are going to be conducted and pre-
sided over by the same Chief Election
Commissioner, who has become such a
controversial figure. You intend to retain him
in his office until the time comes for Punjab
elections again. |do not know the calculation
behind this. You may ask, Sir, if we are
opposing this Resolution, why did we not
vote against the Bill which came the other
day for cancelling the elections? The obvi-
ous reason is that the only date which was
pending before us was the 25th September
which was announced earlier and if you
suddenly bring a Billin the month of Septem-
ber, anybody can understand that elections
cannot be held by the 25th of September.
So, that election has to be cancelled. But the
question has been raised here is that why in
good time, you could not decide to hold
elections before the 11th of November, be-
fore the expiry of President’'s Rule. There
was plenty of time for that. You cannot, atthe
last minute, say that the situation is danger-
ous and nothing can be done and the Gover-
nor says that there are all sorts of obstacles
and ail that.

So, Sir, my colleague, Mr. Jaswant
Singh, has very comprehensively and ade-
quately exposed the kind of duplicity | am
afraid | have to call it dupiicity whioh has
been indulged in by the Government even
day before yesterday. Even day before
yesterday, the proceedings say that on behalf
of the Government, it was stated here that
they are not bringing the Resolution. They
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could said that they are not bringing the
Resolution that day, that is, the 16th Sep-
tember but they intend to bring the Resolu-
tion on the 17th of September. Did they say
anything like that? Did they give any warning
to this House or anything to the people of this

country? Nothing was given.

Now, Ido notknow how my otherfriends
will react if the Home Minister eventually,
towards the end of this debate, comes out
what he may call another firm date. | do not
value any firm dates coming from an infirm
Government. There is not much value and
this endless and indefinite prolongation of
President’'s Rule cannot be supported by
anybody who has any concern at all for the
democratic rights and democratic process of
the people of Punjab. Now, at least, the old
arguments are not being trotted out that if
elections will be held, terrorists will win and
they will get the majority and a government
will come to power which will declare Khalis-
tan the next day. | am. glad that you are not
saying that. You are ; g, “Yes, elections
must be held. The only. gﬂeﬂion isthe timing

“we are with you if suéh a situation willcome
about, which | personally believe will not
come about . But my opinion may be wrong.
If such a situation comes about and if some
Government is $o power by the people of
Punjab which will declare independence the
next day, well, wé are with you and we know
howto deal with such &'situation. This is a big
country.This i lsmta simall country. We know
how to face sughy  sitiiation. It will be faced.
But that may: aot happen also. People of
Punjab are not, 1 My opinion, like that. We
have some pebple ity Punjab. There are still
some people lkeft there even after all those
comrades who have been killed. Still, there
are some people left. |have consulted them.
CPI(M) friends have been consulting their
people. Do you think, Sir, that a majority of
the people in Punjab today are supporting
theterrorists? Itell you that an overwhelming
majority of them are against the terrorists
now. They may not have the courage to
speak out always because these fellows are
going about with weapons and killing people
indiscriminately. People are fed up, espe-
cially the majority of people who are farmers
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in Punjab’s countryside. They are thoroughly
fed up. Andyou should not say that if such an
inferiority complex is there,to think that even
it elections will he held, then the terrorists will
get the majority immediately, you do not
believe in it. Last time, we had this experi-
ence that when the date was announced for
elections, theterrorists started fighting among
themselves and they started kiling each
other. | wish them success in that venture.
But when you do not hold elections and you
cancel the elections, again they come to-
gether. And they are able to agitate and
provoke people against the whole concept of
unitary State or the Government of India or
the Centre here which is dealing with Punjab
in this way. | am not going to quote from any
letter or anything. But if you would permit me,
| would mention just two instances. Only in
the last eight orten days, two instances have
been brought personally to my notice. | am
only giving you the gist of the kind of thing
which is going on. One has appeared in the
back page of Statesmen. You can see it for
yourself. The report says that Avatar Singh
of Shatrana Village, District Patiala was tor-
tured to death by the police on the 26th of
July. He was an independent.candidate in
the last Assembly Elections. There is a
Human Rights Organization, of which you
may not think much. Well, | do notknow. The
Punjab Human Rights Organisation sent a
team to that village, consisting of Maj. Genl.
(Retd.) Narender Singh, Dr. Sukhjeet Kaur
Gilland Malvinder Singh Mali. This team has
reported that this is a clear case of planned
killing. They talked with all sorts of people
there, the villagers and others and they all
have said that the guilty officers should be
found out. They have gone to the Governor.
Those who are responsible should be pun-
ished.

There isthe other case. One old man by
name Preetam Singh came to see me. He is
from Village Bhodiwala under Police Station
Malautin District Faridkot. His two sons have
been shot dead by the Police. At dead of the
night, the police raided their village, woke
them up from their sleep, took those two
boys to some a distance away and shotthem
in cold blood. This is the allegation which he
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has made. And it was all basically a case of
a land dispute. Some landlords wanted to
evict these people from the land on which
they are the tenants. | can understand that
because land disputes are frequent occur-
rences in Punjab also. They have got a stay
order from the Additional Judicial Magistrate
of Muktsar on 26th August, about this land
that the status quo should not be disturbed.
But the police force came inthe middle ofthe
night and killed those boys. According to
them, the DIG of Ferozpur Range whom Ido
not want to name here , came with a huge
police force and also with the DSP of Fazilka.
| may say here that this Faridkot comes
under Ferozpur Range, but the Police with
their higher officers came from their neigh-
bouring district. These forces came and
surrounded the village and fired shots in the
air and woke up people from their sleep.
These two boys were taken to a corner and
shot dead. It was alleged that they had got
some connection with the terrorists. Well,
this is the usual excuse given. The Local
people and also the local police of the
Maulat police Station, Faridkot say that they
have no record of any connection with terror-
ists. So, this is the kind of thing which is going
on you do not mention these things at all.

Why should the people be tortured both
by the terrorists and by the police? How are
they expected to survive and lead a human
life? this is the meaning of President's Rule.
President’s Rule means Police Raj. There is
no authority, no channel, no personto whom
people can go and get their grievances re-
dressed. A Governor who tied to do so was
confronted with a situation where he had no
option but to resign. He had to resign be-
cause he stood for elections. | do not know
anything about the new Governor. | do not
wish to comment about him. But you have
said in your note here, while moving the
Resolution thatthe Governorl meanthe new
Governor has said that there are some insu-
perable difficulties in organising elections
shortly. This is what the Governor is sup-
posed to have said. I would like to know what
those Insuperable difficulties are. If these
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are insuperable, how do you propose to
overcome them in the next two or three
months? What are those insuperable diffi-
culties? If it is the question of concentrating
forces there, which seems to be your only
remedy, then you have mentioned here in
paragraph 10 that the Central object is to
have sufficient forces.

12.00 hrs

The central part of you strategy is to
have sufficient forces. Of course, you need
forces but if that is the only utterly nonpoliti-
cal strategy with which you wish to tackle the
Punjab situation then | am afraid that you are
going to fail because what else you have
been doing all these years except shedding
blood and making people tp shed each oth-
ers blood. Nothing has been said, as my
colleague has just now said, about the other
efforts that you are going to take to win the
confidence of the people. There is no politi-
cal move at all; no initiative at all and not a
word is being said today about Rajiv Gandhi
— Longowal Accord. Please tell us, have
you decided to burry it for ever; burry it
tathoms deep. You do not want to make any
effort to see that any element of that accord
may be implemented so that people have
some feeling of assurance and confidence.

What prevents you from handing over
Chandigrah to Punjab? You provide differ-
ent alternative for the Capital of Haryana.
Nobody objeats to that. That was the part of
the understanding. But Chandigargh must
be given to Punjab as its capital. What is
preventing you from at least referring to the
case of river water dispute to some High
Court, Supreme Court or some tribunal. Let
the case be referred to them and let them go
into it. But nothing has been done.

Now, you say that sustained efforts must
be made. But, | would like to say, to do what.
1do not wish to take more time.This Govern-
ment has got no credibility; not a shade of
credibility is left as far as Punjab affair is
concerned. We are not prepared to counte-
nance further extension of President's Rule
in Punjab. Even if some time schedule is
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indicated by the Government, | am not pre-
pared to believer it because it is not the first
time that it is being done. Assurances given
are not worth to believe because on paper
only they are written off. And, for that matter
who knows in today's India whether by
February next this Government is there or
not. Nobody can say.

It is an infirm Government wanting to
- give firm assurances which | am not. pre-
pared to believe and | am not prepared to go
and sell this package tothe people of Punjab.
My party is not prepared to go and teil them
that we have agreed with the Government
that again the President’s Rule should be
. extended. On the basis of the assurance
given that elections will be held in February,
| am not prepared to go and say this to the
people of Punjab. Therefore, regretably,
regretfully or whatever you would like to say,
we are not prepared to support this Statutory
Resolution and we are going to oppose it.

We hope that Government even now
have the sense to think of some other way.
1do not understand why elections could not
have been held before 11th of November.
There was no difficulty if they had started this
process a month or two earlier. The point is
that there is not the absence of law or ab-
sence of military force which is preventing
them to hold elections. It is the absence of
will. They have no will to hold elections in
Punjab. They made the things worse by their
own party deciding to boycott the elections.
Now, they have perhaps.changed the deci-
sion. Therefore, the notification had to be
cancelled; a notification hasto be issued and
Congress people have to be given the op-
portunity to file their nominations. For the
sake of all this we have to go through the
same tortuous process all over again. We
cannot support it on any ground and, there-
fore, | oppose this Resolution.

[Translation}

SHRI AYUB KHAN (Jhunjhunu): Sir, |
rise to support the resolution brought by our
Home Minister to extend the period of Presi-
dent rule in Punjab. But | am sorry from the
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core of my heart on this extention. How long
will we extend this period in Punjab?

I have just heard the earlier speakers. |
am very much surprised to hear the speech
of Shri Jaswant Singh of Rajasthan. | have
never disturbed him. Similarly, | hope that
nobody would disturb me as well. He has
spoken against Congress policies in his
speech. It means he has consumed most of
his time in explaining that the situation in
Kashmir, Punjab, Sri Lanka and Assam is
the result of the Congress policies. | am
surprised to hear his speech when | was in
8th Lok Sabha, he was in the other House at
thattime. It is my firstchanceto hear him. We
belong to the same place in Rajasthan. | am
surprised to hear such a language from an
aged and able person like him for a party,
with a view to conceal its goodness and
reveal its shortcomings.

Iwould like to state that ours is a country
where all the religions are respected, all the
religions are worshipped, all thereligions are
free. When a peace march was organised by
aBhartiyaJanata Party underthe leadership
of great leader and it started from Somnath
to aparticular place why did he leave Punjab?
If you have included Punjab also, in the
Peace March, it would have been much
better and the people would have partici-
pated in that march. Punjab is a heart of this
county and to maintain peace and law and
order in Punjab is the foremost duty of all the
people irrespective of the party affiliations. A
Joint Peace Mission including all the political
parties should have gone to Punjab. Our
youths, children, teachers and intelligentia
should have gone there and organised ral-
lies etc. there. It is not proper only to criticise
aparty for notdoing this or that. There should
have been a suggestion for it. If you extend
this period, we will feel sorry because people
from Punjab want their right and they must
getit. When the then existing Government at
the time of Punjab election, could not protect
people in Punjab, even the candidates, how
could the election take place in Punjab? Now
it is the responsibility of our Government to
hold election in Punjab and to check blood-
shed. Andyou should take such steps ascan
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control the bloodshed anymore. Despitethe
efforts made by the vested interest to de-
stroyour culture, civilization, unity and integ-
rity of the country, we could be able to protect
ourselves and they could not create any
misunderstanding among the people of vari-
ous communities.

| appeal to you that there is still time to
understand the problem of the people of
Punjab seriously and to know what do they
want? So that we canfind its solution andthe
elections canbe held in peace and an elected
Government may come into power. When |
was in army, | had an opportunity to have a
contact with the masses. | have witnessed
two wars in Punjab and have witenessed the
courage and ability of the farmers and the
people of Punjab. | have seenthatthe names
from Punjab werk in the largest number on
the stones of Central Jail in Andman and
Nicobar Islands which is known as the Jail of
Kala Pani (Kala Pani Jail). Though there
were names of the people from other states
also yet the number of peoplo of Punjabwas
more.

So, | would like to appeal the Govern- .

ment through you that it should adopt a
clearcut policy to hold elections in Punjab
positived. Keeping in view the situation in
Punjab. If we come to know the date, the
- morale ofthe people of Punjab willbeboosted
_and they will think that they are getting their
#ight. | would iike to request you once again

- 10 withdraw the extra forces sent to Punjab.

. Please send such forces there as may not
“involve in such cases. Every individual can-
 not’be an extremist, every individual cannot
" beatraitor. Sothe people exceptthe extrem-
+ ists should be treated with love and affection.
- “Don'tdoubt everyone. If we doubt everyone,
* X'Wilt harm us. | have some suggestions. |

Myﬁfstsuggostmcsthatthoextra

brea should be withdrawn from there and
- send such forces as can help the people in
assisting them to get their rights so that the
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people can get justice. Try to understand the
sentiments of the people. What do they
really want? There are some religious de-
mands. Please accept those which you can
accept. We must try to win their hearts and
should not take any such step as may hurt
their feelings. It is our duty to regard their
sentiments. Mr. Speaker, Sir, this is the
same Punjab from where slogan* Ek Onkar
Satnam"” was raised. This is the place where
all were equal and on oath was taken to
protect the truth and all the civilizations. So
we would have to improve the present situ-
ation in Punjab and will have to announce a
definite date of election. We will have to
adopt a clear cut policy in regard to Punjab.
I think if we can hold the elections in Punjab, -
it would be better action in dealing with the
Punjab problem.

- SHRI CHANDRA JEET YADAV
(Azamgarh): Mr. Speaker, Sir, 1 think Punjab
problem is a national problem. We will make
a mistake if we take it as only a problem of
Punjab. Punjab problem is a problem of our
natlonal unity and sovereignty of our coun-
try. We have just heard the statement by our

- honourable Home Minister. Government's

actions have aggravated the problems in
Punjab within two months. The manner in
which the Punjab elections were cancelied
just before a few hours was not proper. In
these elections those people of Punjab, were
also participating who are not with extrem-
ists today and are facing the danger of ex-
tremism at the cost of their lives. Unfortu-
nately the Congress, which is still a national -
party today decided not to take part in this
election and at lastthey thought it necessary
to postpone this election from political angle.
When they got a chance to form the Govemn-
ment in Lok Sabha after this election, they

postponed it. Thus, the whole faith has been

Mr Speaker Sir, the manner mwhidm
the Government has cancelled the whole

- process, is improper. The motion which the
*.honourable Home Minister has moved today

would have-been moved in the beginning,
then the position would have been different.
In that case, if the elections had to be post-
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poned, it would have been done with the
consensus of ail the parties. Now you are
seeing that the whole house is divided. The
Congress Party is on bne side and all the
opposition parties are on the other side. Will
it leave a good impression in the country?
Who is responsible for it? The Congress is
responsible for it. The Congress does not
know as to how this problem should be
solved. The Congress always thinks in politi-
calterms. This problem is notof today, itis 10
yearsold. Butwe are levelling charges against
each other. v

If we go on blaming a particular Govern-
ment for this situation, it will be a no solution.
Now | am expressing my personal view on
this problem not my pary’s view as this
matter is yet to be considered by my party. it
is a national problem and not a problem
relating to any party. Will the Government
like to reconsider the issue of holding a
tripartite meeting before the announcement
of this election, as it had called in the begin-
ning? | also want that the representatives of
the Government, the opposition parties and
those of the parties in Punjab such as Akali
and other parties, and the representatives of
and factions of Akali Dal and other break-
away groups person who want to participate
in it should be invited to attend the meeting.
Hon. Mr. Home Minister | would like to inform
that one former Chief Minister and popular
leader of Punjab | would not like to refer to
him by name told an eminent person at Delhi
four days ago that they were-prepared to
take part in election last time and they were
participating the election process for the
unity and integrity of the country at the risk of
their own life but now they would not take
part in election if these are held because on
the one hand they take part in election atthe
risk of their life, their candidates are killed
while on the other hand. Government plays
with their lives and it postpones elections
when it wishes so. Therefore, the Central
Government is creating aridiculous situation
which | think is dangerous for the nation.

Sir, it appears to me and the country is
well aware of the fact that -
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The Congress Government is develop-
ing acold feettoface the elections in Punjab.
And this is not only danger to Punjabbut it is
also a danger to the entire process of de-
mocracy.

[ Translation}

First of all the people of Punjab must
have faith, after all they understand each
and every thing. | would like to congratulate
the people of Punjab that despite such a
tough situations in Punjab they did not form
anti-India opinion. The people of Punjab
have time and again assesed it. The people
of Punjab are producing foodgrains, wheat,
they are working in industries, they are inthe
main-stream of the country along with other
people of the country. The people of Punjab
have never helped terrorists or Khalistani
forces.

| did not intend to say what you are
stating. The figures given in the para 7 of the
statement of the Home Minister tell the
number of terrorists killed in 1990 and that of
those killed during these eight months. It
shows that 1321 terrorists were killed during
the whole year in 1990 but 1433 were killed
during these eight months only. Therefore, it
is a great achievement. Sir what is happen-
ing to the people? During the period of 23
days from 12 March to 3 April, 1991, 278
people lost their lives, 17 incidents of bomb-
blast took place and 26 persons were kid-
napped in Punjab.

[English]

on an average, 300 people are being
killed every month in Punjab.

[Translation]

What will be its result? If you are killing
1300 terrorists 4000 people are being killed
everyyear, people arefleeing fromthere, the
people are losing their faith. What will be the
consequence of such uncertainty? The re-
sult now will be that the process of fleeing
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from Punjab will speed up. The industrialists
. of Punjab are migrating to Delhi and other
parts of the country and purchasing land
there. They are making alternative arrange-
ment for setting up factories, constructing
houses because the entire policy of the
Government has crated such an uncertainty.
The situation is compelling them to run away
from there. It is essential to win the confi-
dence of the people of Punjab. lf we want to
continue with our democratic set-up, it is
essential to win the confidence of the people
of Punjab. How can you win that? This is the
problem being faced. You extended the
President rule in Punjab for eight to nine
times, and changed four Governors in a
short span of 18 months. Firstyou appointed
Shri N.K. Mukerjee thereafter Shri Virendra
Vermathen O.P. Malhotra and now fourth is
occupying the post. The government should
have confidence in one particular person
and should give him the powers and authori-
ties to work there. But the Government has
completely failed in this regard. The present
debate in the House will atleast communi-
cate the message that the entire House all
the political parties of the country do not
support the Government if it does not have
any confidence in the people and it dare not
to hold elections there and if it dare at all to
do so , the elections are cancelled after
announcing their dates. So this debate will
suggest that the entire House does not
support this wrong policy of the Govern-
ment. The common people of the country the
democratic system. | think it will give a good

message and good result.

The Government should notcommitthe

" mistake, as | havethe information and asthe
Government has expressed its intention that

it is contemplating to formulate a law which

will keep the terrorists away from the proc-

ess of elections. | think that it will be a great

Himalayan blunder. It will be agreat blunder

if some persons are kept away from the

electoral process. | would like to‘inform you

. that whosoever participates in the election,
expresses his faith in the Constitution. He
goes for election only when he has faith in

SEPTEMBER 18, 1991

by President 32
in Relation to Punjab
the constitution of india. The Prime Minister
has.made a great blunder. He should not
have stated that had the elections been held
in Punjab.

[English]

‘That would have been taken as a refer-
endum in support of Khalistan.

[Translation)

It was a great blunder on the part of
Prime Minister. The Prime Minister should
never fake any election of the country or a
state as a referendum in support of breaking
away from the country. Such blunder have
taken place once. When C.P.M. for the first
time formed its Government in Kerala after
winning the elections, those persons who
did not have any faith then Pariiamentary
system had made a great hue and cry that
time. Ourcommunist party has comeintothe
powerthrough the elections... (Interruptions)

When it come to power, some persons
did not want it to function. They held that it is
dangerous for the country that the parties
which do not have any faith in the Parliamen-
tary system and so called values and ideal
politicies have come into the power. Lateron
Government was dismised . What proved
later is a remarkable thing. During the last 40
years seen that different parties have come
into the power which proved that people had
faith in the Parliamentary Process and sys-
tem. It is the real strength of the democracy
and a good sign for the future of the Democ-
racy . Therefore, | urge upon the Govern-
ment not to take any such step in Punjab and
have faith in the people there.

Here | conclude with my last submis-
sion. It would have been better if the Home
Minister had announced the dates for elec-
tions in Punjab in suo-moto statement made
by him yesterday which it would have cre-
ated. Had he announced the state simulta-
neously with his speech, the people would
have sustained their faith to some extent.
But his message spread all over the country
and especially in Punjab that the Govern-
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ment will not allow them to form their own
Government through democratic - process.
It is the most dangerous thing. Therefors, |
requestthe Home Minister earnestly to make
an announcement regarding starting elec-
tion process in Punjab. While replying to it. If
he does not dothat then he musttry to evolve
anational consensus within one ortwoweeks
over the Punjab issue after consulting the
people. -

With these words | oppose this proposal
and | think that Government will take steps
taking account into my suggestions.

(English}

SHRI SAIFUDDIN CHOUDHURY
(Katwa): Sir, | agree with many Hon. Speak-
ers.who spoke before me that the way the
Government has handled this very important
and critical question of holding elections in
Punjab is not only disgraceful but also harm-
ful to the cause of the unity and integrity of
the country. | also agree with all the refer-
ences that are made about the inconstisten-
cies, incongruities that are there in the state-
ment, and the contradictionsthat are therein
the steps that are taken sofarby the Govern-
ment. :

Today, we are faced with a situation of
bringing aResolutioninthe House and asking
this House to approve it. This situation could
be avoided if just after taking over, this
Government would have initiated measures
to hold elections in Punjab on the new date
that was announced by the Election Com-
mission while postponing the earlier date.
But they remained inactive all these three
months in between. No serious effort was
made to conduct dialogue with the Opposi-
tion parties and others who are concerned
about holding elections in Punjab. Nor did
they try to take us into confidence to certain
measures that are long overdue and which
are very necessary in order to peacefully
holding elections in Punjab and mobilising
the patriotic people of Punjab to have a
desired outcome through the process of
election. These are the blunders that this
Government has committed and |l vehemently
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criticise this Government for all this that they
have done. .

The other day when we were discussing
about that cancellation Bill, | had said that it
was very wrong on the part of the then
Government Mr. Chandra Shekhartocallfor
elections in Punjab in that manner, without
having attempted to arrive at a consensus
among the political parties. | said that Punjab
is not the issue of this party or that party.
Punjab is national issue. | want to know what
kind of moral authority the then Government
of Shri Chandra Shekhar - which had the
backing of the Congress party and later on
when the Congress party withdrew support -
had to tackle these very sensitive questions
on which the unity of the country is depend-
ent. How is it that Government did not bother
to take into confidence the views of CP1 (M),
other Left parties and even the Congress
party? How is it? The fact is that not on the
ground that the people of our party and
people of other parties also are facing the
wrath of the terrorists? It was highly unethi-
cal and immoral for that Government to take
that decision without taking into view the
opinion of those who are tighting the terror-
ists in Punjab. Now this is the thing that is
happening there. We are failing to arrive at a
consensus to deal with the critical situation
which warrants unanimity of approachand a
consensus approach. Shri Chandra
Shekhar's Government failed to arrive at
that kind of attitude and you are also failing
to arrive at that. After forming the Govern-
ment, you should have started a dialogue.
You should have had a negotiation. We can
not support this casual dealing. It is not an
abstract election. You cannot hold election
unmindful of what is happening there in

" Punjab. The question in Punjab is not that

elections did not take place and are all ig-
nored. There are other problems which are
basic and which are at the root of the issue.
What are the steps that you are taking about
that?

We have always been asking the Gov-
emment to take certain measures. You hold
elections. But before that you must take as
decision about Chandigarh. Why can you
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not take a decision about Chandigarh? Why
should it not be given to Punjab? Why can
Haryana not be taken into confidence? Why
can Haryana not be given money for con-
struction of a few capital? More than five
years have passed since the problem be-
gan. Chandigarh has to go to Punjab. Har-
yana has to have a separate capital. Why did
the construction of a capital for Haryana not?
Can anybody tell us about that begin | can
say that this is the height of irresponsibility.
Chandigarh should be given to Punjab. New
capital for Haryana should be constructed.
That would have a psychological impact on
the people of Punjab that though Chandi-
gargh is not coming to them today, it will
come to them, tomorrow as a new capital is
being built for Haryana. | must say that we
are irresponsible politicians.

Let us consider the case of Haryana. |
know that equivalent portion of land has to
go in lieu of Chandigarh. Then there is an-
other clause which is, that the boundary
dispute has to be settled on the principle of
language as the basis and on the basis of
contiguity. Now onthat point, you have to set
up a commisslon. That will remove all the
misgivings that will be there even in the
minds of the people of Haryana Govern-
ment. Onthe basis of language and contigu-
ity each area in the border area that has to
come to Haryana, has to be given to them
and similarly the Punjabi speaking area which
has to come to Punjab - which is now in
Haryana - has to be given to Punjab. Why do
you not set up such a commission ? Can
anybody tell us the reason for not doing so?

Why can you not refer the question of
water dispute to the Supreme Court? |do not
know the reason for this. We are drifting
away, allowing things to go out of hand and
go haywire. What kind of politics are we
playing, | do not know.

Then there is another point. They have
raised certain important issues in connec-
tion with the Centre-State relations. Nobody
will support them if they raise their voice for
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segregation from India, division of India or
secession from India. | have seen in today’s
papers that Mr. Mann has said that he has
to have a separate country and he will seek
independence and recognition from the
United Nations and all that. But then there
are certain other issues on which we can
create confidence in the minds of people and
isolate these imperialist-backed terrorists.
Why don't we take that step? Why don't we
set up a Committee of inter-State Council to
look into the questions of the Centre-State
relations to give more powers to the State?
Why can't you do that? Why can't you take
up the language issue to give proper honour
to all the languages including the Punjabi
language?

AN HON MEMBER: What happened to
Sarkaria Commission?

SHRI SAIFUDDIN CHOUDHURY: The
same thing is with regard to Sarkaria Com-
mission. More can be discussed in the
Committee of the Inter-State Council. Now,
in the bordering State if the Punjabi-speak-
ing people demand certain status which
should be democratically given to them, why
don't you give that? Why don't you take
action against the culprits of Delhi riots? | do
notknow how many times we have to say the
same thing. For years we have been saying
the same thing. For the action of two persons
doyoucontemnthe wholecommunity? Three
thousand people were killed, somebody had
initiated it. Have you brought them to book?
Have you punished them? It is not a simple
question of thing election or not. Either you
hold election or let the country goto hell. ltis
not enough, people want election, that is the
demand. Election has to be the focus of a
process that will be in favour of the unity and
integrity of the country. Now you have wasted
alotoftime two months or three months. You
could beginthe process of election when you
took over. And nowbefore 11th of November
we could have election. We had supported
the cancellation of the notificatior of the
earlier date Yes it is not a party question, |
take it that way. | think that Shri Chandra
Shekhar should not have announced elec-

_ tion without first guaranteeing all the parties
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participating In the election. | may take a
wrong decision, but | should be also fair
enough to make it appear to the people that
I did it in the right earnest Now, Sir, if a
national party is to remain out of election
process, it is not good for the country and
also not good for holding peaceful elections
in Punjab. Every one should be involved in
the election. ItIs not just another election like
in Bengal or other States. Many things are at
stake in Punjab. That is why we support it
and logically it goes without saying that while
we supported the cancellation of the earlier
notification, we just can't oppose this policy,
but it should not be understood in this man-
ner people outside also should not under-
stand that this is the game going on, in
instalments this Parliament goes on extend-
ing the Persident’s Rule. No. We require a
firm date to be given, by whichtime you are
going to hold election. | know that some time
is required in between. You have to take
actionon allthese 1,2,3,4 and 5 things which
I have said. Without that, we will be irrespon-
sible in really taking election as separate
from all these issues. We have to under-
stand Punjab in its entirety and we should try
to take everybody into confidence.

12.37 hrs.
[MR. DEPUTY SPEAKER in the Chair]

The mistake we committed is not having
consensus in holding election earlier. Today
also we should not divide ourselves. For the
sake of Punjab let us sit together and fix a
firm date. You announce it today and we sit
with other leaders to decide on how to really,
successfully hold elections onthat day. That
is what is required. We should not divide
ourselves, it is a very serious issue, the unity
and integrity of the country is at stake. Shri
Indrajit Gupta has said that piles of corpses
are there, every day people are being killed,
they are torturing people there, women are
molested. And in the Administration also
there are biacksheep inthe police, who have
earned abad name. You have to weed them
out, you have to revamp the administration.
But if this kind of difficult situation continues,
when piles of corpses are there then who will
take partin election will the corpses take part
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inthe elections in Punjab? Is it not necessary
that we give fool-proof secutity to the candi-
dates? Seventeen candidates were killed
after the last process began. We could not
provide security to them. So, security has to
be given, security environment has to be
created and psychologically we have to win
over and create confidence in the minds of
the people . Alithese are linked in separately
with the holding of election, just not in isola-
tion | can see the election. That is why, call
a meeting, give a firm date, take action on
1,2,3,4, and 5 things which | have said. | am
sure the people of Punjab are secular and
patriotic. They are fed up with the terrorists,
but they are fed up with the Government and
the political parties also, because we do not
take transparent stand. | may appear to be
differing with my other friends of the Opposi-
tion. But the Government should be consis-
tent. As | said earlier, | do not oppose this
Resolution. | want time to be taken and
elections held peacefully.

[Translation)

SHRI MADAN LAL KHURANA (South
Delhi): Mr Deputy Speaker, Sir, this Resolu-
tionis a step forward to mishandle the vexed
Punjab problem and make the situation -
worse. Just now our leader Shri Jaswant
Singh said that this Government is anincom-
petent Government because it brought for-
ward this Resolution on the last day of the
session. | accuse the Government of delib-
erately and cleaverly bringing forward the
Resolution on the last day of the session. |
could not understand the intentions of the
Government when it said at 8 p.m. on the
16th instant.

[English)

“The President’s Notification is valid till
11th of November, 1991. We have not
brought anything before you today in the
form of a Statutory Resolution asking you to
extend the Bill.”

[Translation)

Time is written in it. The Government
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which makes a statement at 8. p.m on 16th
that it would not bring forward such a Reso-
lution backs out from its words after a few

hours. What was the intention behind it? | -

charge it to be a minority Government. The
Government knew fully well that had this
Resolution been brought forward 4-5 days
earlier, it could have been that the Resolu-
tion would have been defeated on the floor of
the House. Because, all the hon. Members
would have been present. Therefore, the
Government thought it better to announce
the adjournment of the House sine-dle when
mostof the hon. Members had leftthe house,
that it was the last day, | leveling these
charges because when the Government
made the announcement at 8.p.m. on the
16th instant. (Interruptions)

THE ‘MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISHTYTLER): Areyou levelling
these charges deliberately ? lt is a habit with
you. (Interruptions)

SHRIMADAN LAL KHURANA: The way
the Government said this thing at 8. p.m. on
the 16th and charged its stand the next day,
itshows that either its intentions are notgood
or it is an incompetent Government. (/nter-

ruptions) '

SHRI JAGDISH TYTLER: | said it is
your old habit of levelling charges, So you
level charges. Otherwise, you cannot sleep.
(Interrv,*ions)

SHRI MADAN LAL KHURANA: Mr
Deputy Speaker, Sir, | would like to say only
this much that it is an inefficienT Govern-

ment. They accept my views . . . (Interrup-
tions)

SHRI JAGDISH TYTLER: This is the
one of the matter you «ant to say and noth-
- ing else.

SHRIMADAN LAL KHURANA: Atleast, .

you have accepted a little. | only say this
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much that the Intentions of the Govemment
are not'good. Therefore, it brought forward
this Resolution on the last day of the ses-
sion. Day before yesterday when we asked
again and again whether they were postpon-
ing the elections or was there any proposal
of extending President’s Rule for a further
period of six months, the Government did not
say anything then. It clearly shows that the
Govermment is inefficient and it has no will-
power 1o work.

Alongwith this, | want to say that the
Government is adopting the policy of ad-
hocism in respect of Punjab problems and
other issues. It looks Punjab problem in
parts, therefore, it alsotake decision in parts.
Dueto this, the Purijab problem is becoming
more and more complicated. As such the
Government should not treat it only as the
problem of Punjab, but it should treat it as a
national problem. Had the Governmenttaken
an overall view of the problem, it would
certainly have arrived at a solution. Because
of its policy of adhocism it is incapable of
gauging the situation. Had they taken it seri-
ously from the very outset by taking the
opposition into confidence, some ways and
means would have beenfound inthosethree
months. Decisions are beingtaken on adhoc
basis. Therefore all these problems cropped
up. Please do not leave Punjab issue on
adhocism. Mr Deputy Speaker, Sir, their
purpose has been fulfilled. They did this
thing meticulously. Theirleader had commit-
ted the mistakes by boycotting the elections.
When they emerged as the single largest
party, they started thinking in terms of par-
ticipating in the elections. After that they
took these steps. They had two options for
the mistake they had committed by boycott-
ing the elections. The first is , they should
have gone to people and tell them that they
had committed a mistake and now want to
mend the same by participating in the elec-
tions. That would have been more a2ccept-
able for the country. They are keeping the
people in darkness by their acts of clever-
ness and dishonesty. It is not good. The
country has to bear the fallouts of these
mistakes. Till now their leader used to say
that for them the country is first and then
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comes the party and individual occupies last
position. But in action they have proved that
their first objective is that their candidate
should come victorious. The second is that
the party should have its hold in the people
and the country is at third position. They take
decisions or the above basis. They gav3
more importance to the party politics thar
the country. This is the outcome of all such
acts.

Mr. Deputy Speaker Sir, through you, |
would like to know from the hon. Minister of
Home Aftairs that by 21st June, the candi-
dates who were supposed to die had been
killed by the extremists. What was the wrong
in postponing the elections 4-5 or 10 days
earlier. The candidates spent their money in
the elections. The government spent Rs.
200 crores as the administrative expenses
and expenses on security forces. It clearly
shows that the Congress party wanted to
capture power through the back door. Other
parties had also expressed their apprehen-
sions. Shri Yadav has also said that he had
also talked to people who were apprehen-
sive that the Akali parties might boycott the
elections under the pressure of the terror-
ists. The Akaiis were participating in the
elections which was scheduled td.be held in
last June. The Punjab elections will become
meaningless if the Akalis boycott. With this
the Government would get another chance
to postpone the elections. Did they consult
the Akalis before bringing this Resolution.
Had they consulted Akalis, let the hon. Min-
ister of Home Affairs say in his reply and
assure that the majority of the Akalis will
participate in this elections. This election is
meaningless without participation of the
Akalis, that is what | want to say.

| am of the opinion that Government
should have taken all the main political par-
ties into confidence including Akalis, if its
intentions were clear. If they have not been
taken in confidence so far, then this process
should be started now. We know that it is
dangerous to hold polis in Punjab now. But i
is all the same other way t00. ltisto be onthe
horms of a dilemma. Yet priority should be
accorded to holding polis so as to restore

by President 42
in Relation to Punjab
democracy there and considering its posi-
tive side.

1 would like to submit one thing regayd-
ing Pakistan. Some Minister has mentioned
the name of Pakistan and some other coun-
tries also in his statement. Government has

" been reiterating its stand that Shimla Agree-

ment should be follbowed while we assert
that Pakistan should not interfere into the
problem of Punjab and Kashmir. What policy
is government going to follow in this regard?
Will the Government just make statements
or will it follow a policy of Tit for Tat ? On one
hand meeting between the foreign-Ministers
of India and Pakistan is going on and on the
other hand the Prime Minister of Pakistan is
threatening India in Pak occupied Kashmir.
Govemment should clear its stand on this
issue.

You should issue a white paper on
Punjab highlighting the names of persons
responsible for creating this problem and
what is the Government going to do in this
regard. Even if you fix a date for holding polis
in Punjab, people are not going to trust you,
because you have lost your credibility. Home
Minister has stated in his speech that the
question of holding elections in Punjab was
discussed in April, 1991. Your own patty
participated in meeting held on 21 April. We
want to meet the President and the Election
Commissioner, your party accompanied us.
He suggested that a election should be held
after 20 June. It should be declined from
main polis. It was agreed to. When all your
demands were fulfiled why did you boy-
cotted the elections? You held that situation
in Punjab was bad. You should clarify the
pointthatisit nottrue that ShriChandrasekhar
had inducted Army in Punjab? The situation
improved a bit after General Malhotra took
over as a Govemnor of Punjab. But you with-
draw Army and even para-military forceto a
large extent as soon as you came into power.
As per your statement the situation is not
good so you are going to postpone elections
there. But your statement was different out-
side the House. If the situation is not condu-
cive to hold polls, then wHy was the military
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inducted by the Chandrashekhar Govern-
ment withdrawn.

President has emphasized on the need
to create an atmosphere tonducive to hold
polls in Punjab. Had not he granted his
consaent even to the date of 22 June for
holding polis? Yes, he had. You should not
only announce the polis but also give a firm
date for it. Until and Uniess, the polls are
held, the people would not trust.

1 would conclude after making a sug-
gestion in connection with your proposal.
Why did you withdraw the security provided
to the candldates who were contesting ear-
lier polls and are likely to be the candidates
in this polls also ? Shri George Fernandes,
just now quoted an example. | am quoting
the same name. Hon. Prime Minister and
you had assured full security and protection
to ShriRajveer Singh who was a member of
Ninth Lok Sabha, but you did not keep your
promise. | would like to urge you to provide
protection to those candidates of other politi-
cal parties also who have been threatened
by the terrorists that if they do not foilow their
instructions they would be done to death.

While concluding | would like to oppose
the motion moved by Home Minister.

SHRI RAM VILAS PASWAN(Rosera):
Mr. Deputy Speaker, Sir, | riseto opposethe
motion moved by the Government since it
once again shows that government’s inten-
tions is not good.

When our colleagues alleged that Con-
gress was responsible for creating this situ-
ation in Punjab, our friends on the other side
felt a little bad. But this motion would prove
this point that the intention of the govern-
ment is not really clear.

When National Front was in power and
aproposalto extend the President’s rule was
under consideration, the then Prime Minister
Shri V.P. Singh had stated this in the House
on 5-10-90:-
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“I would like to admit and | consider itto
be my biggest mistake is life that | failed
to hold polis in Punjab on first six months
of our rule. | admit my mistakes.”

Then he added”

“| do not only admit my mistake verbally,
but also realized it and | am really to
accept any punishment by the House.
Due to this, people who were very close
to us are slowly moving apart. Today the
situation is this that even the Akali Party
prefers to stand upfart from National.”

| am submitting this to illustrate that
V.P.Singh Government realizes that elec-
tions could not beheld earlier. They expected
that situations willimprove but the conditions
deteriorated further. After that Shri Chandra
Sekhar Government came into power and it
fixed 22 June as poll date.

You have given all details regarding the
situation. President's rule was imposed on
11 May , 1987. Legislative Assembly was
dissolved on 6 March, 1988. President’s rule
was to be overon 10 Nov. '91. and polls were
to be held on 22 June. Suddenly, election
Commission cancelled the programme on
the night of 21 June. Then it was stated that
the step was initiated by Chandrashekhar
Government. When Shri Chandra Shekhar
in the capacity of Prime Minister denied that
he had any hand in it and even you said the
same thing but Shri Kumaramangalam has
justified the decision taken by Election
Commission in his statement issued a few
days back. It creates a doubt about your
intentions that the step to postpone the elec-
tionwas taken at your instance. Then you
said that polls shall be held on september
and even the election commission an-
nounced the date for holding election. There-
after, a new governer took the charge and
declared that the situation is not conducive
to hold polls as situation has deteriorated
further. Then you postponed the polls.

Then nothing of this sort was known till

" yesterday evening, when you introduced a
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new ideaof extending President’s rule for six
more months.

Shri Vijay Bhaskara Reddy, who is sit-
ting hére, has replied on 16th. i.e. the day
before yesterday. He has stated.

[English)

“This is animportant matter and this is a
national issue. As the Prime Minister
made it very clear on this national issue
aconsensus will be evolved by consult-
ing allthe parties . We will call you and
discuss about the situation in Punjab
very soon and decide about the date of
elections. We willdo this atthe earliest.”

[Translation)
When he was asked agéin, he stated
[English}

“Let me repeat that we will take all the
parties into confidence and we will call and
discuss with all the parties about Punjab
issue and also about holding elections in
Punijab. It will be done as early possible”.

[ Translation)

Through you | want to know from the
hon. Minister whether it is a house or a shop
or we are sitting in a club, where you say
something on one day and something else
on the other day? Have you taken the oppo-
sition in confidence? You said that Prime
Minister very concerned about it and you are
also concerned. When Vijay Bhaskara Reddy
or Chavan Saheb speaks, you do not speak
as an individual, you speak as Home minis-
ter or Law Minister of Government of India,.
One day before you said that you would
decide the election date after consuitation
with the leaders of all political parties and the
Prime Minister will consult them. You said
that you will not bring any motion to extend
Presidential rule in Punjab. So | said that
V.P. Singh Government admitted that it
committed a historical mistake. The Chan-
drashekhar Government decided the elec-
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tiondate and you have cancelled it. It shows
that you have repeated your own history.
People like us do not take it from legal point
of view. We take it straight that your intention
is not clear.

You need 15 seats to have majority in
Parliament. You know that you will not get
even asingle seatin Punjab election and this
gap will widen upto 25 (Interruptions) | am
saying it seriously. You have a political line in
your mind. You calculatetoarrange 15 seats
by hook and crook. But how will you arrange
25 seats? You are much worried for this
widening gap. You are running the Govern-
ment here. Did you not know already that
period of presidential rule would end on 10th
November. Why did you not ask before ?
What had you been doing for three months?
Why were you sitting quiet for three months.
Suddenly you have remembered that elec-
tion problem has arisen.

Mr. Deputy Speaker, Sir, | have visited
Punjab and its interior parts. Recently | had
gone to Sangrura on martyrdom day of Sant
Longowal. It is known as the most terrorists
affected district. It has become a terrorists
dominated area. Shri Rajdev Singhji about
whom Khuranaji and George Saheb had
said, hails from this district. It is true that at
least one independent candidate from 8 out
of 10 has been murdered. It is also true that
elections are being countermanded . But it
is not true that extremists are only those who
act on Pakistani Signal, they have other face
also. The administration there is alsc playing
role of extremism there. It has also tested
the blood. Due to this habit of administration,
it does not want election to be held there.
Whenever election activities increases the
administration always desire to postpone
elections there. When we had gone there on
death anniversary of Sant Longowal, what
people told there is very nourishing. Have
you ever thought as to why Sant Longowal
killed? He was killed because he had signed
an accord with Shri Rajiv Gandhi. Our col-
league Saifuddin Chaudhury and otherwere
stating that what happened with Sant Lon-
gowal-Rajiv agreement ? You are talking
about Punjab problem not as our colleague
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ail problems have been gifted by you.
Whether it is Punjab problem, Kashmir prob-
lem, or Srilankan problem. We were dis-
cussing this matter and were on the same
side and Rahiji was also with us. “We
remember that day when Shri Narasimha
Rao had gone to Srilanka as a Minister of
Foreign affairs. We had asked them why he
had gone to burn Lanka and played the role
ofHanuman. He hadreplied thatthose Tamils
were his brothers. They were of the same
blood and it was his duty to provide all kind
of help to them. He would help them. You
gave them money. You gave them weapons.
You provided all help and results are known
to all. Who does not know about Bhindraw-
ale ? We used to ask repeatedly who did
inspire him. We had gone to Golden temple.
Sant Longowal was present there. Sant
Longowal had said that he is sitting here and
confrontation is doing on between him and
Government of India and Government of
India is helpingthem openly. Firstyou aggra-
vate the disease and when it becomes can-
cerous you start treatment. Then blames
others for it. These two things cannot go
together.

| want to say that there was a feeling of
fraternity between Hindus and Sikhs. When-
ever our army marched for duty, our sisters
used to tie Rakhi on their hands. But today
why is the army being hated by the whole
community. The innocent Hindus and Sikhs
are being killed. Who is responsible for it?
There were riots in 1984. There are some
fanatics in each caste and religion. But is it
wisetomassacre the whole community under
this pretext? | was staying then of 12, Rajen-
dra Prasad road as an M.P. Wetried to save
a young taxi driver who was living near our
residence. Shri Karpuri Thakur, who is no
more now, and several other M.L.A.s were
with me.

But we cannot save that taxi driver. His
house was set on fire and was burnt. We
managed to protect ourselves with great
difficuity. But the youngman was thrown into
fire. So Punjab problem is not related to
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boundrles only. Capital is important factor of
this problem. But Punjab problem has its
another aspect also. People of Punjab have
lived with respect and glory. Now such a
situation has arisen that a member of Sikh
Community had to walk his head bowed
before the country, the World . He was very
agitated. He had on anger in his mind. Until
and unless we will not work for healing their
wounds, pacify their feelings and under-
stand their sentiments, Punjab problem
cannot be solved only by shedding tears.

Mr. Deputy Speaker, Sir, through you |
want to ask as to who allowed Barnala to
form the Government and who dismissed it?
It was in minority when it came in power and
was in majority when it was dismissed. You
allowed a minority Government to assume
power and when it did not act according to
your wishes . You dismissed the majority
Government. So as our friend said, you
practise only politics of votes. So long as you
will continue the politics of votes | think
Punjab problem can not be solved Itis a
matter of elections. Just now our friend has
rightly stated that people demand Khalistan.
| say what the Government of India is doing?
What is the use of article 3567 When elec-
tions are held this type of incidents always
take place. People will join the main stream.
When the people will come in the main
stream, the extremists will be separated.
Youwill have to goto the public. So | demand
this from you. History will never forgive us.
History judges from its own point of view.
You may say anything, but you have no
intention to hold elections. Election will not
take place there.

Mr. Deputy Speaker, Sir, | will conclude
after this. It is a matter of security. You know
that security has been provided before the
elections. | met a candidate in Sangroor. |
asked where he lived. He answered that he
lived in police station. | asked him why he is
living in the police station. He replied that he
had been provided the security but he had
not place to keep security guards.

Security has been provided to us, but
how should we maintain that? Therefore, we



49  Statutory Resolution
re. continuance of Proclamation
stay at the Police Station. The Election was
to be held on the 22th, but abruptly it was
postponed on the night of 21st. Can anybody
in India or In any democratic nation think so?
It was stated that one day before the election
the persons who were destined to be killed,
woere killed. Then the action is taken through
the Election Commission to postpone the
election there. Therefore, it proves that the
Government wants to look for excuses to
postpone the election and it is neither in a
mood to hold elections nor in favour of it. Mr.
Jaswant Singh has stated that the Govern-
ment should announce the date for the elec-
tion and he would think over it. But | may tell
you that nothing is going to take place in4 to
5 months. Even if the Government makes
any such announcement, you should not
believe it. This Government is notcredible at
all. Even if Shri Chavan, gives you in writing
on a ‘Tamrapatra’ the election is not going to
take place. The rough calculations that |
have pointed out to you is hovering over his
mind. They bother neither for the country nor
for Punjab. They are least concerned fores-
tablishing peace in Punjab and in the coun-
try. The calculations of Mr. Chavan are pro-
viding disastrous for Punjab and the country.

Mr. Deputy Speaker, Sir, that is why
strongly oppose it. | would like to point out to
the Government that they should have held
elections before November 10 butthey have
not done so. They have committed a wrong
act and hence they have no right to continue
in power.

SHRI NARAIN SINGH CHAUDHRI
(Hissar) : Mr. Deputy Speaker, Sir, two is-
sues raised by the hon. Member of the
House. Shri Indrajit Gupta and Shri Saifud-
din Chaudhury are directly related to Har-
yana. One of the issues is regarding Chan-

digarh and the other is about the sharing of -

Ravi-Beas water. Mr. Deputy Speaker, Sir,
Chandigarh is directly related to Haryana, |
want to make it clear that the people of
Haryana and the Government of Haryana,
have no objection to the transter of Chandi-
garh to Punjab, bu this will not solve the

proddem
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‘No amount of appeasement can solve

that problem.’
[Translation)

But our stand is thatthe Hindu speaking
areas of Abohar and Fazllka should certainly
be given to Haryana simultaneously. And
the next issue which was accepted in the
Rajiv Longowal accord it that the Central
Government should bear the overall expen-
diture to be incurred in making new capital of
Haryana. Unless these two conditions are
accepted, Haryana would not accept any
decision on of Chandigarh. Moreover, in
connection with the issue of sharing of water
the Eradi Commission was appointed with
the approval and concurrence of the con-
cerned States. It has given its decision which
is binding on these States. Haryana has got
less than its share of water. It got only 3.8
million acre feet of water. Even then we are
eager to solve the Punjab problem. Now if
this issue of water is referred to any Judicial
Court orto the Supreme Court, the construc-
tion of S.Y.L. canal, which is yet to be com-
pleted and through which water will be sup-
plied to Haryana, will be kept in abayance
which has already been delayed.

Mr. Deputy Speaker, Sir, decision has
already beentaken onthe issue of water and
it need not be referred to the Supreme court
ortothe judicial authority. Thus, | have made
clear the stand of the people of Haryana, the
Government of Haryana and my own stand
on these two issues.

[English]

SHRI A. ASOKARAJ (Perambalur): Sir,
on behalf of All-india Anna DMK, | would like

.to say a few words supporting the statutory

resolution. From the newspapers, we are
able to see how people are butchered. Dur-
ing the current year up to August, 1991 due
to violence, 1,799 people werekilled. Among
them, 333 police people were also killed. So,
the ratio is 11:2. For every 11 people killed,
there were also two police men. So, | am
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afraid , if the situation continues like this,
then the people will definitely lose hope in
the Government of this country. They would
try to follow the path of the terrorists. The
election was announced to be held on 22nd
June, 1991. it was postponed for another
three months. Now it has altogether been
cancelled. We should also know what the
Home Minister has stated in his speech |
quote:

“Terrorists are also shifting their areaof
operation as a result of the steps taken
to secure the border against infiltratidn
and intensified any-terrorist operations
in border districts.”

When the terrorists are shifting their
stand, what steps are we taking to tackle
their activities? 1 would like to know about it.
The Government should take immediate
steps to curb all these things. the Govern-
ment has listed same step showing how
these terrorists are tackled. Last year 1,321
terrorists were killed by the security forces.
But during the last five to six months, 1,433
terrorists were killed. it shows the increasing
number of terrorists are being killed by the
security forces. Because of the conditions in
Punjab, the people are afraid to come out
and speak against the terrorists. The people
are frustrated. | wouid request the Home
Minister to look into it personally and do
whatever is possible.

It can also be seen that confidence has
to be created among the people. It is also a
duty of the Government to take coordinated
action on many fronts. Whatever steps the
Government proposes to take, these should
be implemented. | would like to say that
holding election in Punjab is appropriate but
it should be from any coercion. What steps
are we going to take to make the people free
from coercion and terrorism? As some
Members have rightly pointed out, after every
six months, we are trying to adopt resolu-
tions again and again to continue the Presi-
dent’s rule.
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People are doubting as to whether this
Government will be able to control all these
things or not. They are losing faith. So, |
request the hon. Home Minister to hold elec-
tions so that the people can themselves
make their way of life. Once again, | request
the hon. Home Minister to announce elec-
tions as early as possible so that people can
have confidence in the Government also.

SHRI KODIKKUNIL SURESH (Adoor):
Mr. Deputy Speaker, Sir, | support this
Resolution. In the present situation, there is
no other alternative but to extend the Presi-
dent’s Rule in Punjab.

Sir, the Punjab problem has been going
on for too long even now, we are however
near a solution. The entire Akali leadership
has surrendered before the militants. Thus,
they cannot bedepended upon to restore
democratic process in that state. The re-
sponsibility for restoring democratic political
process rests on the secular parties like the
Congress, the left Parties, etc. Butitis along
and painful process. Some beginnings were
made. But due to some reason or the other,
this process could not be carried forward.
Now the secular political parties should
assume it as an order to create the neces-
sary confidence in the minds of the people of
Punjab. We may not achieve quick results.
But efforts must continue. When the demo-
cratic forces are wining the world over, there
is no reason to believe that they will not
succeed in Punjab.

Sir, the Punjab problem is not caused by
unemployment or poverty; as is made out by
some people. It is the product of sectarian-
ism which got encouragement from across
the border. This encouragement continues
even now. There is a disturbing report in
today'’s paper. It says that some Army jawans
and officers helped some militants to cross
the border and go to Pakistan and then
come back with arms. It is, indeed, an
alarming situation. The Government should
take a very serious note of it and take imme-
diate corrective measures. This incident and
scores of other incidents of violence, kidnap-
pings, murder, etc. only emphasise the point
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that elections cannot be held in Punjab now.
Therefore, postponement is the only course
left. But | would request the Government to
resume the political process in all serious-
ness. lfeelthatthat step alone will ultimately
bring normalcy in Punjab.

Thank you, Sir.
[Translation)

SHRI PIUS TIRKEY (Alipurduars): Mr.
Deputy Speaker, Sir, | rise to oppose this
resolution. We have seen that when the
Government endeavour to display its power,
by using police force and military force, the
situation goes on deteriorating everywhere.
We have stated what Punjab wants. What
was the hurry for the Operation Blue Star in
the Golden Temple Complex? The holy
place was discreated by resorting to firing.
Was there no alternative for the Govern-
ment? Was it not possible to be seige the
temple for one rf two months to nab the
terrorists? But the Government did not do so,
becausethis powerful Governmentintended
to carry its policy by terrifying the people of
the country by showing military power. Un-
less this policy is changed, the situation will
deteriorate further. The same situation is
prevailingin Assam, Kashmirand Tamilnadu.
The Government must think that in a demo-
cratic country, the utility of the police is to
safeguard the interest of democracy, to
provide protection to the helpless and not to
oppress them, The Presidents Rule implies
the insult of the people of the State. There-
fore, in a democracy, there should be a
democratic Government. ltis September 18,
today, therefore, the date for election must
be fixed. Election must be held before No-
vember 11, sothatthe people of Punjab may
have an opportunity to form their own Gov-
ernment. | agree with Shri Indrajit Gupta. Itis
your Government who has accomplished
the Rajiv-Longowal accord. Everything has
been mentioned in this accord. Accord is not
meant for keeping as a document only. But
it is essential to do all what it required to do.
My colleagues were stating that the Con-
gress Party may or may not come in power
and the country may meset her any fate.
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Everybody had understood that the Con-
gress party would not come back in power.
You must know that there should be a Gov-
ernment regardless of the fact whether the
Congress Party returns to power or not. The
Congress has ruled over the States too long
but other National parties are also, there. Do
not think that the Congress Party alone will
continue to rule? At present , the Congress
is divided into two faction over this issue.
Some are of the opinion that it is not certain
thatthey will win the election. Others say that
there is corruption. So do not hide the fact
that f Government is formed, it may not be
stable. It must be admitted that the deploy-
ment of military in the Golden Temple was a
blunder. In 1984, the Government alleged a
particular community instead of alleging a
particular person . You must admit this fact.
The nationalists in Punjab are in no way
inferior to us and they would work for the
cause of the country. Still time is left for
November 11, so this should be withdrawn
and notification should be issued today that
the election will be held there.

[English]

DR. KARTIKESWAR PATRA
(Balasore): Sir, | support the Resolution
moved by the hon. Minister of Home Affairs
for continuance of President’s Rulein Punjab
for a further period of six months with effort
from 11 November.

Sir, | heard the debate on Punjab yes-
terday and | heard the speeches of hon.
Members today as well. Some Members
have criticised the Election Commissioner
for certifying the cancellation of elections in
Punjab. He has to clerify the concsliation
because the Election Commission is unable
to conduct elections in Punjab. Some Mem-
bers have also criticised that there are
atrocities simultaneously from the side of the
police and also from terrorists.

Sir. Members have criticised that Gov-
ernment is not willing to hold elections in
Punjab. Some Members have also said that
the President’s Rule in Punjab will not hold
good and rather it will aggravate the situ-
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ation. Many Members have suggested that if
there is economic development in Punjab
than the situation will come to normal.

{n my opinion, as tar as the cancellation
of elections is concerned, Congress Party is
nowhere in the picture. Yesterday, the hon.
Minister of Law and Parliamentary Affairs
categorically stated that the Congress Party
has no role in the cancellation of elections.
But still Members sitting on the other side of
the House are throwing mud on the Con-
gress Parly. It is obvious that the Opposition
parties are throwing mud on the ruling party.
They should appreciate the sacrifices made
by Shrimati Indira Gandhi and steps taken by
Shri Rajiv Gandhi. They should also appre-
ciate that our Government took over the
charge on 25th June but Election Commis-
sioner declared the cancellation of elections
on 20th June. lt is like the story of an old fox
killing the little lamb because his mother was
making the water muddy.

That is why | request the Members to
come out with some concrete suggestions.
We all-appreciate the role played by Punjab
in the defence of our country both before
Independence and after Independence.
Punjab paved the way for the green revolu-
tion. But today the situation in Punjab is very
shocking. | would submit that at this point of
time one should not sit tightly and look at the
matter from a distance. This is a national
issue and we should have a national ap-
proachto deal withthis issue. Irequest allthe
hon. Members to be associated with this
situation very keenly. f we cannot solve
issues like Punjab, Jammu and Kashmir and
Assam, we cannot protect our country and
democracy cannot survive in India.

| would like to say that the Opposition
parties who are trying to create some sort of
turmoil, it will not help to fulfil their interest
and nor it will be of any benefit to the people
of Punjab. | earnestly request all the leaders
of different parties to sittogether and find out
a solution to solve the Punjab problem.

That is my submission.
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MR. DEPUTY SPEAKER: We have two
more hon. Members who wantto speak. One
is Shri P.C. Thomas and the other is Shri
Bhogendra Jha. Kindly take two and a half
minutes each so that the debate can be
concluded by 2 o'clock. | seek your-co-
operation. Shri. P.C. Thomas.

SHRI P.C. THOMAS (Muvattupuzha):
Mr. Deputy Speaker Sir, Punjab has become
a problem as far as our nation is concerned.
But the nation is duty bound to see that
maximum is done to solve the problem of
Punjab and also to safeguard the integrity of
India. So many steps have been taken. |
remember when Shri V.P. Singh’s Govern-
ment came last time, before the First Ses-
sion of Lok Sabhacommenced on 18.12.89,
there was a Conference of all-party. So
many submission were made. Somany ideas
were put forward. But the Government was
unable to do anything in this respect. | also
remember that hon. 3hri V.P. Singh had
ma®3 a declaration ti'at he will conduct a
padayatrathroughout Punjab. That declara-
tion was not fulfied. | wanted just to cite an
example that many declarations are made
by the Leaders who were in power on differ-
ent occcasions, but they could not execute
the declarations and not much coulobe done
in this respect by any of the Governments
which were in power. Now, it is for us to sit
together and see what could be done again.

The problems which have been elabo-
rately dealt with here were mainly of Chandi-
garh, the river water problem, the 1984 riots
and more powers for the States.

| am speaking on these points butthese
are the points whioh are basis with regard to
the State of Punjab. Out of these Points,
many are basic to many of the other States.
For example more powers to States. This is
the point on which not only the States but all
of us are speaking on various occasions and
are trying the best to secure the same. But
unfortunately, even today, we have not been
able to solve this problem of giving more
powaers to the States.

| would submit that this is high time
when we have to think of such basic aspects
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Punjab.

Regarding Punjab, | would only appeal
that it is time when all of us have to come
together and see that the problem is solved.
The previous Government had taken steps
but they were not able to do anything in this
regard because they were having terrorism
from their supporting Parties themselves. |
am not stating that they were actually indulg-
ing interrorist activities. But the Government
did not have any opportunity to think of such
basic problems.

So, we must find time to think of Punjab.
-We must also find time to act on the prob-
lems of Punjab. So, | do not think that the
present Resolution is of any harm. It is
because, in all earnestness, the Govern-
ment of India has now come forward to take
some earnest steps and | would expect that
at the time of reply, the hon. Minister will
come outwith certainimmediate steps which
they will be taking with regard to Punjab.

[Translation)

SHRIBHOGENDRA JHA (Madhubani):

‘Mr. Deputy Speaker, Sir, Article 356 of the
Constitution has been incorporated as an
_exception. It is not main article of our Consti-
tution. That article is to be used in extra-
ordinary situation and in special circum-
-stances. Now we have been asked to give
~ @pproval for further extending the period of
the President’'s Rule, proclaimed on 11th
‘May 1987. We are being asked to approve
the extention of the period from 11th Novem-
ber onward. How can we think and this

. Parliament decide two months before that
the. situation in Punjab will not be normal
after two months. Mr. Deputy Speaker, Sir,
“how any exception can be defined as a rule
- we are being asked ninth time to approve

" the President’s rule. It is a serious violation of
_ our constitutution. The approval is being
. asked attime where there are all possibilities
for holding elections there. Whether the
Government is willing to start the election
process in Punjab and if the election com-
mission is desirous. It can issue the notifica-
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tion upto 5th October and can complete the
election process before 11th November. We
would like that the Parliament should be free
from the blame of continuous violation the
constitution. Unfortunately this blame is about
the Punjab, which was first to oppose the
Rowilett Actby sacrificing blood atJalianwala
Bagh. Today we have been asked for the
ninth time, to approve the violation of demo-
cratic rights. Mr. Deputy Speaker Sir, this
blame should not come on the Parliament
and | request this august house too in this
regard that not to pass this Bill. would also
requesttothe Governmenttotake firmsteps
in future as | have said it earlier also.

First thing is that the date of Election
should be announced. The Election Com-
mission will announce it but the Government
should announce its intention and decision.
The second is that the Government has
failed to take basic steps of the President’s
rule in the situation prevailing in Punjab.
When land reforms can take place in Bengal
and Kerala, Why it can’t be in Punjab. You
willnotdoitinthe President’s rule. There are
also poor people who are being rendered
landless . Punjab is the only state in India
where the rich people plough the land of the
poor people. In the rest of country the situ-
ation is just opposite. They became owner of
thousands of acres of land by taking on
contract from the poor farmers. This is the
biggest producer of potato in Asia and other
is the producer of another things. It is be-
cause you should provide relief, grant and
tractor to the poor so that they can produce
more foodgrains. They are the backbone of
our democracy. Still | would like that the
Minister of Home Affairs assure the House
thatthe Government will try to implement the
land reforms where they are not being
implemented. Already | said again and again
that all the terrorists are not Khalistanis., a
big section of those is of smugglers and
criminals. You are not able to differenciate
between them. You haven't efficient intelli-
gence-service. It is not war. The army can-
not bring peace in Assam, Punjab and Ka-
shmir. It is the duty of intelligence service
and pollticaly it is the duty of politicians.
About politics our friend Inderjeet Gupta and
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other friends have said that on the issue of
Chandigarhthe objection of Haryana is natu-
ral. You can build another Chandigarh for
Haryana. In another agreement you can set
up a plant for the proper supply of water.
Similarly the issue of Fazilka and Abohar is
clso complicated. But there is no problem
about Chandigarh. Are you in the position of
taking decision about that ? Mr. Deputy
Speaker Sir, the most important thing you
have to do is to constitute all party Advisory
Committee at district and regional levels for
organising and arming those people who are
struggling for the natural unity and political
solution of Punjabissue sothatthe participa-
tion of people of Punjab and their represen-
tatives become certain.

The speech, which our Ministerof Home
Affairs delivered here, does not mention any
thing about how the Government will suc-
ceed inbringing normaicy in coming months.
We feel ashamed because we have been
continuously violating the rights provided by
the constitution and become ready to vote on
it. So my submission is that the Government
should announce the future steps and we
have no alternative except to oppose this bill
inthe present situation. To maintain the spirit
of our constitution and to protect our demo-
cratic rights we have to oppose it. With them
words | conclude my speech.

[English]

SHRI IMCHALEMBA(Nagaland): Mr.
Deputy Speaker, Sir, | would like to say one
point about the extension of the President'’s
Rule in Punjab and also about holding of
elections in Punjab.

The elections in Punjab were to be held
alongwith the parliamentary elections. But
that was very unceremoniously deferred. |
think, that was one of the greatest blunders
that we have committed in relationto Punjab.

Sir, it is indeed very sad that when we
discuss about Punjab or about Kashmir, we
do not find their representatives here. It is
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actually the people who come from Punjab
would bethe better representativesto speak
on behalf of the state and on behalf of their
people. But today, somehow or the other,
due to certain changes in the situation, we
have not been able to bring that position in
respect of these two States. Also, today we
find that their representatives are not here.
We have not been able to install a popular
Government there.

As we are delaying the matter, the
situation in the respective states is gradually
changing. For instance, Akalis were willing
to participate in the last election. But now,
somehow or the other, we find that they are
not willing to participate in the elections. We
know that if they do not patticipate in the
elections, holding of elections there would
be practically meaningless.

On the other hand, we are pressing the
Governmentto have early elections in Punjab.
My point is this. Iif we have decided to post-
pone the elections and if we feel that we
should give time to the Governmentto create
a congenial atmosphere, we should give a
reasonable time to do that. Let us not con-
clude that merely holding of elections will
solve the problem.

lunderstand from many of the speeches
of the hon. Members, by holding electionsa
new change will come about.

"But Ithink thatis notthe case. There are
many related matters and some of the speak-
ers have already spoken on these points.
Those related matters, | think, will have to be
taken into account first. A reasonable time
has also to be given to the Government so
that they can start a dialogue not only with
the National Party, but | think the more
important is the people and those represen-
tatives of political parties of the state who are
closely related to the situation there. if we
approach them in the right manner and
motivate them on the need to start demo-
cratic process in the State, they will naturally

. participate in the elections. But, to do this, it

requires a little time, which does not mean .
undue delay in restoring the democratic
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process. it aiso does not mean that uniimited
time should be taken by the Government.
But, Istrongly feel that areasonabletime has
~ 10 be given to the Government.

| wanted to say some more points. But
due to paucity of time | am concluding with
the only hope that all points are to be consid-
ered and elections should be hold within a
reasonable time.

RAO RAM SINGH(Mohindergarh):
Thank you, Mr. Deputy Speaker, Sir, for
giving me this opportunity. | rise to support
the motion moved by the hon. Home Minis-
ter. The hon., Members of the Opposition
have been harping only at one point that in
order to start the democratic process in the
Punjab, the elections should be held. But,
democracy for whose benefit? | presume,
the democratic process is for the benefit of
the people and if the people are going to be
killed like flies, then, | submit that it is not the
right time to start the ;process just now. |
think the wearer of the shoe know where the
shoe pinches and the innocent people living
in Punjab, know what sort of a situation will
arise in case of an election. Normally, in a
peacsful state even whan elections are
ordered those days, the atmosphere is al-
ready heated up, Iif the elections are held
now, it would create a fuss.

Then, the Opposition Members have
said that they have started a dialogue. Now,
the point is which Government is going to
start a dialogue. Nobody knows who is the
true representative there. That may be one
point in favour of what the Opposition have
been saying that you hold election as so that
you know who are the persons with whom to
start a diagogue. .

One more point | would like 1o bring out
o set the recordes straight. Shri indrajeet
Gupta and Shri Bhogendra Jha both have
stated that Chandigarh should be handed
mtomoPunjab.Nowhordubhmm
election there and in order to

bodfsfum:.lﬂuymbmimbbo
damaged by handing over ,then
| suggest, thblsnonhorigumudo h

Water Dispute back
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has been agreed by a number of Commis-
sions and Indira Gandhi Award that Chandi-
garh will be handed over to the Punjab, buf
in lieu of this Abhor will come to Haryana.
This has been decided time and again,. But,
only one-sided- agreement cannot be al-
lowed to go against Haryana.

Secondly, Shri indrajit Gupta said that
the Sutie] Beas Water Dispute should be
referred to the High Court or to the Supreme
Court. Again, a number of decisions exist on
the subject. The canal has to be dug up. it
has been stopped forcibly. if we here in this
House take it up and refer the Sutiej Beas
again to the Supreme
Court and High Court, it willtake another two
years.

Haryana has paid hundreds of crores of
rupees for completing the infrastructure for
the canal for distribution of that water. We
are losing lakhs of tons of foodgrains produc-
tion by that small ten-kilometre fink canal not
being dug up. So, | request that the records
should be put straight.

There is no question of the Sutle]-Beas
Water Dispute being referred to the Su-
preme Court at this stage when every deci-
sion has already been taken.

SHRI SHRIBALLAV PANIGRAHI
(Deogarh): Mr. Deputy Speaker, Sir, | really
thank you for giving me this opportunity to
speak something on this Resolution,

| support this Statutory Resolution
sought to extend the President’s Rule in the
troubled State of Punjab. Admittedly, Punjab
is a national problem, rather it is a national
crisis. Together with Punjab, Jammu and
kashmir also is a national problem. But | am
glad that this being a national problem this
Govemnment, after assumption of office, is
trying to bring about a formula as to how it
could be solved, involving all other political
parties. Earliertothis also, when RajivGandhi
was the Prime Minister, he made some sin-
cere efforts. He brought about an accord,
known as Rajiv-Longowal Accord, But that
also could not solve the problem whole-
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somely. On the other hand, when Mr. V.P.
Singh because the Prime Minister, in a good
gesture, he visited Golden Temple. There
was some enthusiasm initially but afterwards
the situation deteriorated there. The V.P.
Singh Government was supported by Left
Front and also by BJP. What | mean to say
is that it should not be viewed politically. It is
- no use accusing this Government for the
deteriorating situation. What | meanto say is
that they have failed and now this Govern-
ment is also trying to solve this problem. ltis
a national problem and there should be a
national consensus. It is no use finding fault
with this Government, with the Congress
Party, and accusing it.

Sir, it is not pleasure to support such a
Resolution. We do not want extension of the
* President’s Rule indefinitely in the State of
Punjab. The situation now demands that the
elections should be held as quickly as pos-
sible. But at the same time more important
than this also is that the purpose of holding
elections should be served. The elections
should be free and fair. Can anybody say
that if elections would have been held in the
month of June or in September now, it would
have been free and fair ? Only killing go on
there unabated, But a date should be fixed.
As time seems, the Government is deter-

mined, the Government has made up its
mind for fixing up a datato hold the elections

very soon. But, atthe same time the neces- .

sary climate has to be built up. That is very

very important. How can the climate be built

upto isolated the trouble-mongers, the crimi-
nals, the terrorists from the nationalist forces
and the common people? | know common
people are not supporting the secessionist
movement. They are not with them. But, at
the same time, there is a reign of terror going
on there. All these political parties' move
together. they hold conferences, hold public
meetings that will go a long way to see that
the people also become bold, they come on
the streets and fight out these forceés.

This Rajiv-Longowal Accaord should

SEPTEMBER 18, 1991

by President 64
in Relation to Punjab
be implemented in letter and spirit. At the
same time, the behaviour, the activities, the
conduct of all the political parties should be
thatthis situation is not aggravated in Punjab.

In the name of asking for more power
and on the plea of asking for more auton-
omy, forthe State, will he be allowedto go on
saying and discussing in the Assembly that
only Defence and Money should be with the
Centre and the rest with states? will it not
send a signal? Will it not encourage indi-
rectly.**

| would like to make an appeal to all
leaders, particularly the Opposition leaders
that it is their responsibility to prevail upon
thatleader, the Chief Minister, to refrain from
taking such a statement at this crucial time,
more so when he styles himself as the prin-
cipal crisis manager of the Janata Dal? Why
is he going on saying in this way? Alithat is
happening in Russia- is it not sending a
signal and is it not encouraging secessionist
movement in India and elsewhere else. ?
(interruptions)

Therefore let us be united and with all
sincerity discuss together and unitedly let us
find out a formula and also implement it.
Otherwise It is no use holding the elections
(Interruptions)

SHRISHRIKANTA JENA (Cuttack) :Sir,
lamona point of order.(/nterruptions)

-Sir, | am on a point of order. Shri
Stiballav Panigrahi: We have to find out a

solution to this problem. (/nterruptions) .

MR. DEPUTY SPEAKER- : Shri
Panigrahi, the normal procedure to be
employed in this House is that whenever an
hon. Member wants to raise a point of order
, it is the duty of the speaker to yield, And it
isthe duty of the House to hear what the hon.

' Member says about the point of order.

(Inerruptions)
SHRI SHRIKANTA JENA: Sir, can any

**Expunged as ordered by Chair.
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hon. Member make a reference that the chief
Minister of a state is encouraging.

* will it go on record ?

“MR. DEPUTY SPEAKER : That portion
we will remove. We are expunging that por-
tion.

(Interruptions)

- SHRI SRIBALLAV PANIGRAHI: | have
not said anything unparliamentary. So many
things are spoken here. | am not saying
anything unparliamentary of objectionable.
ltis afact. It is not afact ? It is not afact? Do
you not know what is happening ? (Interrup-
tions)

MR. DEPUTY SPEAKER: Kindly ex-
cuse me. Shrl Panigrahi, the understanding
was that | never wanted to disappoint you.
The last speaker would have been Shri
Bhogendra, Jha, Just because you are an
hon. Member and you raised your hand. |
never wanted to deny you. And the under-
standing was that you will speak fortwo-and-
a-half minutes only. You have gone beyond
five-and-a-half minutes. k is not fair. Do not
sidetrack. Kindly conclude.

SHRI SRIBALLAV PANIGRAHI: | am
+ concluding. Sir, this is a problem with lot of
gravity and, therefore, it could not be viewed
politically and accusing the Congress party
and the Government. Let there be united
efforts by all of us and let us try to find out a
formula, to solve this problem. Thank you.

MR. DEPUTY SPEAKER: You have
. made a valuable contribution. Thank you.
Now the reply by the Home Minister.

THE MINISTER OF HOME AFFAIRS
(SHRI S.B. CHAVAN): Sir, | must express
my thanks to all the hon. Members and
specially some of our esteemed friends.
They have shown great keenness in the
restoration of democratic set up in Punjab. |
take and kind of criticism that they have
made In the light that they are greatly inter-
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ested in seeing that normalcy is restored in
Punjab andthereafterthe Government should
not come forth with any kind of excuse for
again asking for extension of the President'’s
rule. That point is well taken. In fact the
Government is equally keen that we should
be able to restore democratic set up so that
we are able to have some kind of a dialogue
with the representatives of the people.

The policy that we would like to follow is
this. There is a feeling of alienation that we
find in the Punjabis or in particular sections
in the Punjab area who feel that ‘we are still
not being considered as part and parcel of
the country, we have been treated slightly in
a different manner, Government seems to
have some kind of reservations about some
sections of the people’. Iwould like to assure
all of them that we have no doubt in our mind
about their patriotism, about their keenness
to support the integrity of the country barring
a few people who have been led astray
because of the propaganda of other ele-

* ments and interested sections. Barringthose

people, | don't think that people in Punjab at
large have any kind of separatist feeling, and
that is why in spite of the fact that | have
clearly stated what the Governor has re-
ported to me, it Is a statement of of fact, we
would rather take the risk of facing the elec-
tion with the kind of terrorism which, in fact |
believe is going to be escalated. At least |
have no doubt in my mind that some of the
extremists are going to mount pressure in
order to see that we again postpone elec-
tions, but i can assure this House that what-
ever they might do, we are going to stand by
what we commit here and let there be no
doubt in the mind of any hon. Member that
we are going to succumb to this kind of
pressure. We are also equally interested in
seeing that this kind of distrust which has
been in the mind of some of the people in
Punjab is being removed and at that stage
certainly | would accept the suggestion ofthe
hon. Member, Shri Chandrajeet Yadav, that
we should have a kind of dialogue with
people who are interested in creating proper
atmosphere for free and fair eleggions. With-
out Akalis coming into the fray, | don't think

*Not recorded.
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that we can think in terme of having elections
- in Punjab. But ultimately, | don't know. My
feed back is that most of the political parties
in Punjab are interested in participating in.
the elections Including the Akalis, and so
hereafter it will be our responsibility to see
that we prepare a congenial atmosphere
and see that every one of them is allowed full
opportunity to express his views and create
an atmosphere of holding the elections in
proper atmosphere.

Sir, a point was made and aimost ali the
speakers, specially from the Opposition
Benches, have emphasised one point end
one of the hon. Members went to the extent
of questioning the bona fide of the Govern-
mant stating the at 8 O’ Clock this Resolution
was brought forth yasterday because this
Govemment was not quita sure being a
minority Govemment, whetherthey aragoing
10 get the support. | think this is the most
uncharitable charge that he can possibly
level ageinst the Government. That is the
least that | can say. | don't think that we had
anything of this nature in our mind. Other-
wise we would not heve discussed this issue
at about Three O’ Clock or 2.30 p.m. with all
the Leaders of the Opposition. ifthat was our
idea, we wouid not have discussedthis issue
with the leaders of the Opposition at all. We
have difficulty, the Canceliation Bill which
was passed by both the Houses had to

receive the assent of the Preaident, it took:

some time and that is why, in fact, | was
walting till 5.15 p.m. here in this House, but
actually the message was given some time
late and that is why it was delayed. The
Government did not have this kind of idea in

mind that if some Members were to leave,

thereafter we cangetthis passed. Thisisthe
least of the kind of intentions of the Govern-
ment. ’

Sir, one point was consistently made by
most of the hon. Members. and that was
sbout the decision taken by the Chief Elec-
tion Commiasioner. | do not think that |
should hold any brief for the Chief Election
Commissioner. Uktimately, | will have to clar-
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Jly the point, but one or two Members re-
ferred to Congress Party having brought
some pressure on the Chief Election Com-
missioner. | must bring this on record that we
have nothingto dointhe matter; it was purely
the decision of the Chief Election Commis-
sioner and the than Government will have to
accept the responsibility.

SHRI RAM VILAS PASWAN (Rosera):
How can you say this?

SHRI S.B. CHAVAN: What is the basis
on which you say this?

[Transiation)

SHRI RAM VILAS PASWAN: You were
o come next day so it was done at that night.

SHRI 8.B. CHAVAN: Next day the
Government was to be formed so we had
mkthbdoebbnonthopnviqusduy.

|English}

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): Sir, with the permission of the hon.
Home Minister, | may point out, it is a very
common fallacy that the people commit, -
which is called, ‘propter hoc ergo hoc'. That
means, after that, therefore, because of it.
Do not comm this fallacy often.

SHRI S.B. CHAVAN: | would like to0 say
with ail the emphasis at my command that
there is not iota of truth In this statement.
Please do not try to make the same kind of
allegation over and over again. When things
were clarified on the floor of the House,
again mostofthe Membersof the
have emphasised this aspect of the question
that in the policy on Punjab the interests of
the Congress Party seems to be uppermost
in the mind of the Government. | believe you
are also political parties end | do not think
you are motivated by any other considera-
tion than the politicai consideration. So,
please do nottry toteach us that ours’is only
apolitical motivation while you are motivated
by only national interests and nothing eise. |
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do concede the point that national interest
would have to be given importance end the
first priority. There can be no question about
k. If you were 1o say that you are the only
people who are thinking in terms of national
interest whereas the Congress Party is only
thinking of its own interests, | think, you will
be fotally mistaken about R because the
history of this nation wil clearly establish that
we have the national interest uppermost in
ourmind end we have neverthoughtinterms
of parochial interests or party interests. At
this stage also, | must say, whichever party
comes to power in Punjab, in fact, we are not
bothered about it. What we are concerned is
that we should have ademocratically elected
Govemnment in Punjabwho should be able to
have contact with the people. In the Presi-
dent’s rule, it is an indirect contact that we
have with the people end that is why, itis e
remote control. | cannot rule out the misuse
of power. | have taken note of some in-
stances which have been mentioned here. |
will definitely enquira into all those aspects,
but | do not rule out the possibiiity of some
. people misutilising the powers that they got
under the President’s rule. So, | am one with
you that we heve to create conditions in
which the grievences of the people will have
to be properly attended to. We have the
committees, but unfortunately these com-
mittees have not been activated. At the dis-
trict level end at the State level, we have
such griavances redressal committees. We
will see, at least before the_elections are
held, these committees are activated and
they should be able to look to the grievances
which people might be having in their minds.

. Sir, e point was made about the securlity
of the candidates who have filed their nomi-
nation papers. Certainly, we will provide
:ouzmy and necessary orders will be le-

{Transiation}

SHRI BHUWAN CHANDRA KHAN-
DURI: Who obey your order?

SHRI S.8. CHAVAN: ¥ you desire we
will not issue order, ¥ yo@think that & is not

by President 70
in Relation to Punjab
followed. After issuing order we will think that
it should be implemented or not. i you don?t
want 30 we are ready for it.

There are two other points which | would
iike to clarity. One is about the Rajiv-Lon-
gowal Accord. Apprehansions were ‘ ex-
pressed here by some of the hon. Members,
We are committed to Rajiv-Longowal Ac-
cord end we will pursue this and this can be
done, not by just ennouncing it hare but we
will have to have e dialogue with the repre-
sentative Government of Punjsb and the
Govamment of Heryana. Let us see that we
are able 1o find out amicable solution to
which both the parties should be satisfied.
There ere e number of issues which have
become contentious.

SHRIBUTA SINGH(Jalore): Rajasthan
is also there.

SHRI S.B. CHAVAN: | forgot that you
did not represent Punjab any more now.
Rajasthan share of water is elso one of the
issues which hasto be considered. Butthese
are matters which are very contentious. We
will have to bring all these parties concerned
fo the negotiating table, discuss the matters
with them and try to find out solutions. if we
do not succeed there, if necessary, you refer
& to the Supreme Court or some other court
¥ k becomes absolutely necessary. | cannot
at this stage say enything uniess the repre-
sentative Govemment comes there and we
have e discussion with it an thereafter we
feel that a staga has come where finding the
solution to the probiem has become aimost
animpossbiilty, in thatcase, we will certainly
have o consider as to what requires to be
done thereafter.

A point was made by hon. Shri Salfud-
about the demand made by



71 Statutory Resolution
' re. continuance of Proclamation
Sh. 8.B. Chavan]

month and six or seveh Chief Ministers are
going to attend the mesting. We will be able
to complete our work, may-be in three orfour
meetings and the Sarkaria -Commission

recommendations would be submittedtothe -

Government for final action.

What is the fhd of atmosphere that we
would Iike to gerlerats for Punjab was also
one of the issues wihich was asked by some
hon. Members. | may clarify that point. |
would iike again to emphasise that in spite of

all the efforts which the terrorists and the |

extremists are bound to take, we feel our-
selves committed to having holding the elec-
tions and | can assure the House that we
propose to hold the elections before the 15th
of February, 1992. That is the last date
before which the elections have to be held. |
am pained that Shri Indrajit Gupta has ex-
pressed some kind of doubt about the ability
of this Government to stick to the date. | can
assure you that we are very firm in this and
there will be no depatture. If possible, if the
situation in the Punjab permits us, we would
rather go in for earlier elections than the 15th
of February, 1992 | can assure you, we can
definitely stick to this proposal.

| request the House to kindly pass this
Resolution. '

MR. DEPUTY-SPEAKER: The ques-
tion is:

“That this House approvesthe
continuance in force of the
proclamation dated the 11th
May, 1987, in respect of
Punjab, issued under article
356 of the Constitution by the
President, for a further period
'of six months with effect from
the 11th'November, 1991.”

Those infavourwill please say
‘Aye’.

SEVERAL HON. MEMBERS: ‘Aye’
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MR. DEPUTY-SPEAKER: Those

. ‘against will please say ‘No'.
mittee is going to be held on the 26th of this * **

SOME HON. MEMBERS: ‘No'.

MR. DEPUTY-SPEAKER: | think the
‘Ayes’ have it. The ‘Ayes’ have it.

SOME HON. MEMBERS: The ‘Noes'
have it. . .

MR. DEPUTY-SPEAKER: Do you want
division? .

Let the Lobbies be cleared

MR. DEPUTY-SPEAKER: Now, the
Lobbies have been cleared. The questionis: -

“That this House approves the continu-
ance in force of the Proclamation dated
the 11th May, 1987, In respect of Puijab,
issued under article 356 of the Constitu-
tion by the President, for afurther period
of six mont®s with effect from the 11th
November , 1991.7

The Lok Sabha divided
Division No.5
14.28 hrs.
: AYES
A

Acharia, Shri Basu Deb (Bankura)
Ahmed, Shri E. ( Manjeri)
Anbarasu Era, Shri (Madras Central)

Anthony, Shri Frank (Nominated Anglo-
Indian)

Antuiay, Shri A.R. (Kulaba)
Arunachalam, Shri M. (Tenkasi)
Asokaraj, Shri A. (Perambalur) -

Athithan, Shri R. Dhanuskodi (Tiruch-
endur)

<
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B
Bala, Dr. Asim (Nabadwip)

Bansal, Shri Pawan Kumar (Chandi-
garh)

Basu, Shri Chitta (Barasat)

Berwa, Shri Ram Narain (Tonk)
Bhagat, Shri Vishweshwar (Baiaghat)
Bhagey Gobardhan, Shri (Mayurbhanj)

Bhakta, Shri Manoranjan (Andaman &
Nicobar Islands)

éhmia, Shri Dileap Singh (Jhabua)
Buta Singh, Shri (Jalore)

Cc
Chaiiha, Shri Kirip (Guwahati)
Chandrakar, Shri Chanduial (Durg)

Chandrasekhar, Shrimati Maragatham
(Sriperumbudur) ‘

Charles, Shri A. (Trivandrum)
Chatterjee, Shri Nirmal Kanti (Dumdum)
Chaudhary,ShriRam Prakash (Ambala)
Chavan, Shri Prithviraj D. (Karad)
Chidambaram, Shri P. (Sivaganga)
Chinta Mohan, Dr. (Tirupathi)
Choudhury, Shri Saifuddin (Katwa)

D
Deka, Shri Probin (Mangaldoi)
Dennis. Shri N. (Nagercoil)

Dev, ShriSontosh Mohan (Tripura West)
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Dighe, Shri Sharad (Bombay North
Central)

Digvijaya singh, Shri (Rajgarh)
Dutt, Shri Sunil (Bombay North West)

F
Faleiro, Shri Eduardo (Mormugao)
Farook, Shri M.O.H. (Pondicherry)
Fernandes, Shri Oscar (Udupi)‘

G
Gaikwad. Shri Udaysingrao (Kolhapur)
Gajapathi, Shri Gopi Nath (Berhampur)
Gehlot, Shri Ashok (Jodhpur)
Ghatowar, Shri Paban Singh (Dibru-

garh)

Giri, Shri Sudhir (Contai)
Gogoi, Shri Tarun (Kaliabor)
Gomango, Shri Giridhar (Koraput)

H
Handique, Shri Bijoy Krishna (Jorhat)
Hooda, Shri Bhupinder Singh (Rohtak)
Hossain, Shri Syed Masudal (Murshi-

dabad)
!
imchalemba, Shri (Nagaland)
Inder Jit, Shri (Darjeeling)
Islam, Shri Nurul (Dhubri)
J

Jaffer Sharief, Shri C.K. (Bangalore
North) '
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Jakhar, Shri Balram (Skar)

Jangda, Shri Khalan Ram (Vilaspur)
Jhikram, Shri Mohanial (Mandla)
Joshi, Shri Anna (Pune)
Joshi, Shri, Dau Dayal (Kota)

| K
Kahandola, Shri ZM. (Malegam)
Kale, Shri Shankarrao D.(Kopergaon)

Kamble, Shri Arvind Tulshiram
(Osmanabad)

Kamson, Prof. M. (Outar Manipur)
Khan, Shri Aslam Shar (Betul)
Khan, Shri Ayub (Jhunjhunu)

Khan, Shri Sukhendu (Vishnupur)

Khandelwal, Shri Tara Chand (Chandnl
Chowk)

Khanduri, Shri Bhuwan Chandra
(Garhwal)

Khanoria, Shri D.D. (Kangra)
Khurana, Shri Madan Lal (South Dathi)
Khursheed, Shri Saiman (Farrukhabad)
Koli, Shri Ganga Ram (Bayana)

Konlthalg. Shri Rama Krishna -

(Anakapal
Kori, Shri Gaya Prasad (Jalaun)
Krishan Kumar, Shd S. (Quilon)

Kshirsager, Shrimati Kesharbal Sonajt
Boed)

Kudumula, Shri Padmasree (Nellors)
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Kuli, Shri Balin (Lakhimpur)

o )-Kummnmahm. Shri Rangrajan (Sa-
m

Kuppuswamy, Shri C.K. (Coimbatore)

Kurien, Prof. P.J. (Mavelikara)
B

Lakshmanan, Prof. Savithri (Mukun-

. dapuram)

M
Malik, Shri-Dharampal Singh (Sonipat)
Mallikarjun, Shri (Mahbubnagar)
Mallu, Dr. R. (Nagar Kurnool)
Marbaniang, Shri Peter G. (Shillong)
Mathur, Shri Shiv Charan (Bhilwara)
Maurya, Shri Anand Ratna (Chandauli)
Maena, Shri Bharu Lal (Salumbar)
Misra, Shri Janardan (Sitapur)
Misre, Shri Satyagopal (Tamluk)
Misra, Shri Shyam Bihari (Biihaur)
Moilah, Shri Hannan (Uluberia)
Mukherjee, Shrimati Geeta (Panskura)
Mukharjee, Shri Subrata (Raiganj)

Mukhopadhyay, Shri Ajoy (Krishnagar)

Munda, Shri Govinda Chandra
(Keonjhar)

~ Munda,Shl Kariya (Khunti)
Muniysppa, Shri KCH. (Kolar)
Muraies Dharan, Shri K. (Culicut)
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Murthy, )Shrl M.V. Chandrashekara Rai, Shri Kalp Nath (Ghosi)
ral

Muttemwar, Shrl Vilas (Chimur)
N
Naldu, Shri P.V. Rangayya
Nayak, Shri Mrutyunjaya (Phulbani)

Nayak, Shri Subash Chandra
(Kalahandi) .

Natam, Shri Arvind (Kanker)

P
Pal, Shri Rupchand (Hooghly)
Panigrahi Shri Sriballav (Deogarh)
Patel, Shri Praful (Bhandara)
Patal, Shri Shravan Kumar (Jabalpur)
Patel, Shri Uttambhal Harjibhai (Bulsar)
Patil, Shri Anwari Basavaraj (Koppal)

Patl, Shrimati Pratibha Devisingh
(Amravati)
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Vajpayee, Shri Atal Bihari (Lucknow)
B {
Yadav, Shri Chandra Jeet (Azamgarh)
MR. DEPUTY SPEAKER: Subject to

Correction," the result of the division is as
follows:

Ayes ' 148
Noes 023
The Motion was Atopted
14.29 hrs

MOTION RE. INTERNATIONAL SITU-
ATION.

[English]

MR. DEPUTY-SPEAKER: Now the
House shall take up the next item. Shri
Eduardo Feleiro to move it.

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): Sir, | beg to move:

*That this House do consider the pres-
ent international Situation”

Mr. Deputy-Speaker, if, every single
Member in this House is aware that at this
point of time and in the recent past, global
changes which are historic in nature and

“The following Members also recorded their Votes.

Ayes

" Shri Mohanbhai S. Delkar, Shri T.RL. Bhosale, Shri P. Valial Peruman, Shri P.C.

Chacko, Shri Avtar Singh Bhadana, Shri Kartikeswar Patra, Shri Sarat Chandra
Pattnaik, Shri P.P. Kaliaperumal, Shri K.H. Muniyappa, Shri R.G. Willams.

Shri M.V.V.S. Murthy, Shri Rabi Ray, Shri Srikanta Jena, Shri Syed Shahabud-

din, Shri Chetan P.S. Chauhan, Shri J.V. Singh Drona, Shri T.C. Khandelwal,
.Shri Bhuvan Chandra Khanduri, Shri Shyam Bihari Misra.
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radical in character have taken place and are
in the process of taking place - changes
which are political but are also strategic,
changes that are economic and are also
soolal. if | may mention a point of reference
1o these very valid changes, | would submit
that the point of reference would be to the
ond of tha cold war, the end of the period of
confrontation between thte superpowers and
the beginning of e new era of cooperation,
not merely between the super powers but
among all the great powers of the world. And
indeed, nowhere aise is this cooperation
better expressed than in the United Nations
Organisation itself which, for the first time is
fulfilling the role for which it was founded—
the role namely, of great powers working
togethertowards peace and working towards
progress of mankind.

Whilst we obviously, unconditionally,
totally and fully welcome this spirit of coop-
eration and the end of the cold wer, indeed,
we 300 ¢ indication of the very foreign policy
which was laid down by Pandit Nehru and
followed by successive Governments -
Congress Government and non-Congress
Govemments. While we see this end of the
confrontation period as a vindication of the
ontire principles of the non-aligned move-
ment, we do believe that the spirit of coop-
eration, this sphere of working togethdr must

the devaloped worid, beyond
the industrialised worid and beyond the great
powers of all the countries of the world.
Therefore,we believe that is we are to begin
and | have mentioned about the United
Nations Organisation-there mustbe e greater
democratisation of the United nations Or-
ganisation taking in accountthe realities that
have taken place, the new powers, the new
great powers that have emerged since the
United Nations was created.

Two years from now in 1994, the United
Nations Organisation will be celebrating filty
yearsof s existence. in these 48 years, the

keolf of the United Nations have
orown 45 as it was.at the time of its creation
10 just abowe 160. To be precies, we are now
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with 161 members which gives us about four
times the membership of the United Nations
at the present as compared to when it was
constituted. If we are to take an account and
we must take an account of this substantial
increase in the membership and if we are to
take an account and we should take ac-
count, in my submission of the new powers
that have emerged, the countries with large
population which account for e substantial
percentage of mankind at this point of time,
then the call will be and the call is on the part
of India.

| em happy to inform the House that this
call by india had been endorsed recently by
the Ministerial meeting of Non-Aligned coun-
tries in Accra. The call is for greater democ-
ratisation of the United Nations and indeed
for the expansion of the security Coundil of
the permanent members and other mam-
bers of Security Councii, to take an account
of these realities as the United Nations
Organisation finds of the thereshould of its
§0th anniversary.

We do believe that in this ere of peace,
the United Nations Orgenization must also
apply its mind with greetar intensity to the
economic aspect of its agendas. It is e fact
that while the developed countries having
seen sustained retes of growth and prosper-
ity, the developing countries or at least most
ofthem find themselves amassed in poverty,
in debt and why notin many of them negative
rates of growth. It is necessary that the new
and more just international economic order
should address itself to thesa genuine con-
cems of the developing countries. Why are
the prices of the commodities produced by
the poor collupsing and why are the Prices of
the commodities and the goods produced by
the industrilised countries keeping up grow-
ing alithe time? The cali goes from india and
goes from many other developing countries.
The call is for giving more content and sub-
stance 1 the North-South dislogue and the
call is aiso for strengthening South South
Cooperation.

fhave broadly outiined the intemetional
M_-uh,ucunl_.mm



me a few minutes to mentions about the
outstanding events that have taken place in
the field of our foreign policy and diplomacy
overthe last few months or in the very recent
past.

Sir, the relations with our neighbours-it
is apriority on our diplomacy. Before 1 go into
the bilaterel relations and major events, |
would like to exprass hare with ail the force
at my command tha view of tha Governmant
of india and of this Governmant. The original
grouping of tha countries of South Asia which
goes by the neme of SAARC must be
strengthened and wa fully supportit. We see
SAARC as an instrument - the best instru-
ment - of collectiva self - reliance of the
countries of this region. We along with other
countries, members of the SAARC, identify
and continue identifying the projects which
will encouraga and take advantage of the
complementary peace of this region for
mutual benefit.

When | speak about the developments
in the neighborhood and our relations: with
our neighbours, | should begin with Paki-
stan. | must mention about he visit of the
special envoy of tha Prime Minister of Paki-
stan, who was also tha Foreign Secretary of
thatcountry, and who visited Indladuring the
last month. He came with a message saying
that now we must open a new cheaper, a
new era, in which confrontation must give
place to peaceful dialogue. So, when the
special envoy told this to the Prime Minister
and other leaders, our reaction was obvious
and was clear that those are preciously the
sentiments which have been ours through-
out. All our problem cannot be soived by
violence; cannot be solved by force and
cannotbe soived by confrontation. Indiaand
Pakistan are not just tow poor countries. As

perthe United nations and accepted catego- -

risation, we ar among the very poor coun-
tries and the money that wa spend in de-
fence is not merely against our principles;
the principle to which wa are committed-tho
principle of psace ad non - violence-but is
also against the very process of develop-
ment and will be much better used both by
India and Pakistan, in our view, forthe devel-
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opment and welfara of our own people.
Tharefore, we have but to reciprocate and it
came naturally to us to reciprocata the sen-
timants expressed by the special envoy on
behalf of the Prime Minister of Pakistan. Wa
told him thatthe sentiments are reciprocated
but, what we need is not merely sentiments
and gxpressions of sentiments. What we
need Is action on the ground and we told him
that we looked forward to action on the
ground on the lines of the sentiments ex-
pressed by him. By action onthe ground, we
meant stoppage by Pakistan of sits assis-
tance to terrorists in Kashmir end in Punjab.

By action on the ground , we mean
stoppage by Pekistan of hostile propaganda
of disinformation carried against us in inter-
nationel fora. By action on the ground, we
mean stopping the voilation of the Shimla
agreement and trying to internationalise the
issue of Kashmir and other issues which are
bilateral, which have to be settied bilaterally.

The House Is aware that at a recent
meeting of the Ministers for non-aligned
countries in Accra, the Pakistani delegation
once again raised the question of the Ka-
shmir in that intemational forum. | would ke
to inform the House that this was rebuffed by
the conference. Th Chairman of the confer-
ence who happened to be the Foreign Min-
ister of Ghana rebutfed it by sayina that such
bilateral issues are not be raised in Non-
Aligned Movement and no such bilateral
issues will be permitted to be raised in non-
aligned forum in future.

The House would iike to know as to why

the Foreign Secretary level takks have been
. Atthe last meeting of the Foreign
Secretaries in Delhi, it was agreed that some
preliminary meetings would taka place be-
fore the next round of the Foreign Secretary
level talks. The meetings concerned some
issues like Tulbal Navigation Project, ques-
tions like Sir Creek, some Military delegation
and the drug trafficking , etc. Out of all these
meetings, only one could take place and that
was regarding the drug trafficking. About all
the other meetings, the Pakistani Govem- -
ment expressed its inability to have them
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and asked for postponement. When they
asked for postponement of the Defence
delegation meeting, they also suggested
and understood that we would also like to
have content and substance in the Foreign
Secretary level talks. We ourselves did not
like to have these talks unless there Prelimi-
nary meetings are held. Therefore, these
Foreign Secretary leveltalks were postponed
to give an opportunity for other meetings to
take place, so that there is content in the
foreign Secretary leveltalks. We exceptthese
talks to be held in the end of October, next.

Wae had recently the visit of his Majesty
. the King of Bhutan. He had been the ruler of
that country for a long period of time and he
is afriend of India. There is no doubt that the
talks that he had during his visit—which was
thefirstafterthe new Governmenttook over—
were most fruitful and kept both the sides
extremely happy with the outcome.

The Bangladesh Foreign Minister was
also here in the month of August. We made
some advancement on the outstanding is-
sues.

As far as Nepal is concerned, the high
level task force has been constituted. it was
decided to create it as the time of the visit
there of our former Prime Minister Shri
Chandra Shekhar. Therefore, this high level
task force was created. The high level task
force is thefirst exercise of this kind between
India and Nepal and it is intended to impart
new dimensions and new dynamism to the
unique and traditional relations between
Nepal and India. Two meetings of the high
level task force have been held so far. The
first one was on 4th August 1991 in Kath-
mandu and the second one was in New Delhi
on 2nd September 1991. The next mesting
is scheduled for the 6th October 1991.

As far as Sri Lanka is concerned, the
House is well aware of our position which is
endorsed by all the Governments here. The
position is that we stand for the integrity and
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unity of Sri Lanka; but at the same time we
are concerned and we believe that the legiti-
mate rights of the Tamil people there must
be fully safeguarded. We do believe that
Indo-Sri Lanka agreement, the Rajiv-Jaya-
wardhane agreement provides the best and
effective frame work for this settiement that
we visualise in Sri Lanka.

" The Foreign Minister of Sri Lanka was
here. At that time an agreement was signed
to establish a Joint' Commision. The Joint
Commission is to be chaired by the Foreign
Ministers of thetwo countries on an alternate
basis and will initially incorporate two sub-
commissions—one dealing with trade, in-
vestment and finance and the other dealing
with social, cultural and educational matter.
The sub-commission meetings are sched-
uled for 7-9 October and the Joint Commis-
sion meeting is expected to take place be-
fore the end of the year.

Afghanistan is in a substantial manner
also a neighbour. We welcome the plan of
the United Nations Secretary General for a
political settlement of the Afghan issue.

We are confident that this plan is in line
with our own approach to the Afghan ques-
tion which is to have a strong Afghanistan, to
have independent Afghanistan, to have a
non-aligned Afghanistan.

Our Prime Minister has visited Ger-
many and the visit to Germany was td inau-
gurate the Festival of India there. Therefore,
it was virtually cultural in principle. The other
Co-Chairman is Chancellor Kohl . He took
that opportunity to have discussions at the
politicallevel onthe Global situation and also
on the bilateral matters. The visit was an
enormous success in as much as Germany
is concerned with so many problems and so
many commitments in Eastern Europe. It
reiterated and stated very clearly that the
level of cooperation - economic cooperation
- with India will continue and it will not be
decreased. That was really a very outstand-
ing achievement of the Prime Minister, inthe
circumstances in whichGermany finds itself.
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The relations with Japan have been
good and we see them as better and will be
on the upswing in view of the new economic
- policies.

Soviet Union has been in long relation-
ship with us and has an important relation-
ship with us. | want to be brief and therefore
[ want to say only this much at this point of
time that the Soviet Union is going into a
transition.

The supreme relative organ and the
people's Deputies Congress is in suspended
animation. There is some sort of Supreme
Soviet which is in force now, operating the
transitional arrangement. The Supreme
executive body, the State Council consisting
of President Gorbachev and the President of
all the Republic looks after the transitory
arrangement. The position will crystallise
only withthe singing ofthe New Union Treaty.
Now this transitory position has obviously
created some sort of problems some dislo-
cations. We see these dislocations as tem-
porary. We iook forward to having relations
with them after the New Union Treaty. We
have always established some sort of rela-
tions with the Republics as is shown with the
visit of Uzbekistan's President Mr. Karimov
to Delhi, just before the coup. We have
signed some agreement with him. There-
fore, we look to a continued and a even
further stronger relationship with the Soviet
Union in whatever form it appears aftes the
New Union Treaty is signed.

We find our relationship with United
States of America of crucial importance. |
would like to place on record our apprecia-
tion for the positive stance taken by the
United States in our negotiations with the
international financial agencies. | would like
to place on record our appreciation for the
standtaken by the United States Administra-
tion regarding the Kashmir issue which they
said that it was a bilateral issue and it should
be negotiated with Pakistan within the Simla
- Agreement. '

Sir, before | conclude, | would like to
mention this. After the visit of Shri Rajiv
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Gandhi to China, there has been a break-
through in the Indo-Chinese relations. We
expact the visit of Shri Li Peng, the Premier
of Chinato India before the end of this year.’

Since questions are there for quite some
time on what is our stand regarding Israel, |
would like to say this much. We do not see
the possibility of a durable peace in West
Asia unless there is a settlement of the
Palestinian issue. Our position regarding
Palestine is the same as it was. It is constant
and clear that Palestine people are entitled
to a homeland; that Israel must vacate ail
Arab occupied lands; that the Palestine Lib-
eration Organisation is the sole legitimate
representative of the people of Palestine.

For the Members in General and par-
ticularly for the members like me who come
from the coastal area, it will be a matter of
happiness to know that our citizens-who had
returned from Kuwait or who have been
evacuated from Kuwait in the wake of inva-
sion of that country—are going back there.
More than 30 thousand people have already
gone back to Kuwait and the flights are going
full. :

The United Nation Security Counsel
has constituted a Compensation Fund in
which India is also amember. The Compen-
sation Fund is constituted of 30 percent of Oil
revenues of Iraq that they sold. One of the
objectives of the compensation fund is to
compensate people who came back from
Kuwait and for the loss that they suffered.
We have received more than sixty five thou-
sand claims. More than sixty five thousand
Indian citizens who returned from Kuwait
have put claims for compensation.We have
requested the compensation fund that the
Smaller claims should be expeditiously dis-
posed of. | am happy to inform the House
that it has been agreed to. So, | do not want
to say anything more at this stage except to
assurethe House thatwe are endeavoringto
work out our foreign Policy as we have done
before. With a renewed vigour under the
leadership of the Prime Minister, who has
been a very experienced and internationally
known Foreign Minister, we are working
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penings in different parts of the

towards safeguarding and advancing our
national interests. We are working towards
establishing friendship, peace and coopera-
tion among the countries of the world. | seek
the support of this House in our endeavour
and | look forward with great eagemess to
their very valuable suggastions.

Thatfor the original motion tha following
be substituted namely:-

“This House, having considered tha
present internationel situation, do find
tha conduct of foraign policy by the
Govemment of indie as unsatisfactory,
particularly in.respect of :-

(a) Meeting the challenge of rapidly
*  transforming intarnational scene;
(b) ineffective response te events

preceding end following tha Gulf
Wer;
(c) response to the coup In USSR
and its subsequent overturning
by democratic forces in that
country; and
(d) inability to counter Pakistan's in-
terference inourinternal effairs.”

m

SHRI CHANDRA JEET YADAV: Sir, |
beg to move:

That for tha original motion, tha follow-
ing be substitution namely:-

*This House, having considered the
present international situation, ex-
presses its dismay that the conduct of
our external affairs has not been upto

the mark particularly in respect of:-

(a) India’sdiminishing role as afront
nation in the non-aligned Mova-
ment;

SHRI JASWANT SINGH: Sir, | beg to

(¢) Failura to met effectively anti-
india propaganda by Pakistan.”

(@) : )
SHRI E. AHAMED: Sir, | beg to mova:

3. That for the Original Motion, the fol-
lowing be substituted namely:-

“This House, having considered the
present internationai situetion, recom-
mends to Government te take immidi-
ate necessary stepstorealise adequate
compensation to those Indian nationals
who hedto flee to India from Kuwait and
Iraq in the face of Gulf war.”

[Translation]

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): Mr. Deputy Speaker, Sir, this
House has at last found an opportunity to
discuss an important matter like intema-
tional situation. t wes necessary that the
House would have discuss the Demands for
Grants of the Ministry of External Affairs
seriously. But it seems that we have not
considered it seriously by sitting together to
decide as to how should the work be decided
during Budget session, what should be the
priorities of the Debates and how best can
the time of the House be utilised. We should
taka some concrete decisions in this regard
before the beginning of next Budget Ses-
sion. -

Mr. Deputy Speaker, Sir, international
situation is changing fast. As the hon. Minis-
ter of State has said and | agree with him that
the colonialism is aimost finished. Apartheid
Is dying in South Africa and cold war has
come to an end. Who had thought that the
world-divided in tow groups - each commit-
ted to the pronounced objective of either
ending or at least limiting each other’s exis-
tence by their nuclear power would become
athing of past. Military alliance be R NATO or
Warsaw pact have lost their utility. The great
wall of Berlin does not exist any longer,

-
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Germany is unified and Nambia has at-
tained independence. Soviet Union as called
s military forces back from many regions. if
credit for all these changas has to be given
to any personality for all thesa epoch-mak-
ing events it can undoubtedly be given to
Shri Gorbachav of tha Soviet Union. Ha has
become a personality of History. Ha has
taken decision with graat couraga Amarica

has also contributed to all this. Both the -

Super powers have reelised that the war of
Nucleer weapons should not be fought be-
cause it cannot be won. | term the process
that has begun with this experience as an
epoch-making event. But | do not agree to
the view expressed by the Minister of State
that a new era based on cooperation has
‘begun. It is yet to make its debut. One era
has certainly ended but the next has not yet
begun. We are in the transition period.

While we feel happy over the develop-
ments in the world, these changes causes
worry. We are going to face new challenges.
America Is talking of a new world order. We
too want that the world is given a new shape,
& new economic order but the signals from
Washington show that since America has
become the solitary super powaer, it would
like to give a new shape to the world in its
own way. | am apprehending the rise of a
single super-alliance. It is not a super Power
but unfortunately super-alilance since the
Soviet Unlon is becoming a junior partner in
it due to Its internal conflicts and financial
problems.

This Super-ailiance consists of Euro-
American Alliance taking with it the world
Bank, IMF and multinational companies.

Where effort are made to give a particu-
lar shape to the world, the small countries

and the weak countries would not have an

oportunity to develop themselves in conso-
nance with their own talent with their own
nature and with their own culture. My fears
become still grave when | heer from Wash-
ington that America is taking of asking the
whole world to act as a moral force in accor-
dance with what it dictates. How should then
the small countries of the world-especially
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the third world countries-face the situation?

Mr. Deputy Speaker, Sir, India is a
democratic country. Democracy has worked
fairly well here leaving a short of span of
1975-76 apart. Many countrias in the West
also claim to be democratic but think what
sort of their behaviour has been when they
hadtochoosa betweenthe democracy inour
country and the dictatorship in our neigh-
bouring country; then their inclination has
been towards the neighbouring country and
not towards India. it is true that hey have
given economic ald to us but they have
supplied arms to our neighbours. Pakistan
has become a nuclear power whereas we
are under pressure to sign a non-prolifera-
tion treaty. We are not independent in ex-
panding our missile science. it would be a
matter of pleasure if the American policy Is
changed but sometimes | feel worried in view
of their present attitude.

After attaining independence, our coun-
try decided to follow the policy of non-align-
ment. This was a decision in the right direc-
tion . | am sorry to say that while replying to
the debate on the Motion of Thanks to the
President’s Address the Prime Minister has
said that there was no meeting ground be-
tween the Bharatia Janata Party and the
Congress because the Bharatiya Janate
Party is questioning the relevance of non-
alignment. | myself have been a Minister of
External Affairs. In 1977 when the Janata
Govemnment came into power we adheredto
the policy of non-alignment but it should be
genuine; end we followed it sincerely. Non-
allignment was an extension of our inde-
pendence ininternational sphere. indiacould
not afford to commit a sin of playing a second
fiddle to some world-power on the dawn of
independence. | still remember it—Pandit
Jawaharlal Nehru was also present in this
House, who was the bullder of our foreign-
policy, | had submitted that after attaining
independence India would havefollowed the
same policy of not supporting any military
alliance even if some other party than Con-
gress could hava been in power or some
other person than Pandit Nehru had been
the Minister of External Affairs. We would
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like to take our decision on international

- situation on its merits and demerits. But
today the intentional scenario has changed
s0 rapidly that non-aligned countries too
would have to search new horizons. Where
do exist opposite groups now? As | have
pointed out just now that a new super-alli-
ance is emerging. It wants to dominate poli-
tics, to dominate economy and to dominate
culture. Under such circumstances the inter-
ests of the Third World countries be safe
guarded and if non-aligned countries and
non-align movement could be of any use. |
do not have any objection. | am not demand-
ing that India should alienate itself from the
non-aiign movement. | am happy that the
need to further strengthen the U.N.O was
experienced at the conference held in Accra
as the Minister of State has said so. | am
reading out an excerpt from the Accra decla-
ration:- ’

[English]

“The UN continued a Central Forum or
the treatment of critical problems affecting
humanity”.

[ Translation)

But we have seen at the time of Gulf war that
how can the decisions be got taken with
majority of Permanent members at the UN
Assembly. It is true that Iraq ought not to
have attacked Kuwait. Shri Saddam Hus-
sain is our friend. Iraq has extended support
to this country time and again on the Kashmir
issue but it is an essence of the non-allign-
ment policy that even if a friend commits a
mistake one should make him realise it in a
friendly manner. But Government did not do
so.

15.00 hrs

America formed an alliance against it. Rus-
sia and China did not sucteed much in their
efforts though they tried to play diplomacy
there. As suchthedemocratisation ofthe UN
is a must as the Minister of State has talked
about it. The manifesto of the Bhartiya Jana-
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sangh states thatthe security Councilshould

~be extended and as such some countries

like India, Brazil and any other African coun-
try should be inducted as member of the
security council. The intemational politics
does no longer remain the politics of balance
of power. The politics of sphere of influence
does not exist now. Now the Soviet Union is
not there in the arena. Only one Super-
power is there, single Godfather and it is
essential to strengthen the United Nations
Organisation so that it may work with re-
strain.

I remember that talks of improvement in
the UN aregoingon. ltis being said that if any
decision between war and peace has to be
taken, the permanent members of the Secu-
rity Council have veto power. They can take
a decision. They can reject any decision
also. But in the cases where United Nations
Organisation it self has to initiate some mili-
tary action then the decision of the Security ..
Council alone should not suffice. That must
be taken in the General Assembly. | would
like the Indian delegation Participating in the
session of the General Assembly beginning
today to ensure whether world opinion can
be mobilised in this regard. Some one might
say that if this matter is to be taken to the
General Assembly it would take much time.
Immediate action would be necessary. But
the meeting of the General Assembly can be
called within twenty four hours. Even if there
is any other suggestion, we should consider
it. But all the decisions cannot be left to
handful of nations in view of the changing
international situation.

Mr. Deputy Speaker, Sir, the meeting of
the general assembly is being held today
and our Minister of External Affairs has gone
there to participate in it. | have a suspicion
that attempt will be made to raise the Ka-
shmir issue there. By a phone-call from New-
York yesterday. | have come to know that a
member has been taken in the US delega-
tion whois well-known for his anti-India view.

15.03 hrs

[MR.SPEAKER in the Chai



97  Motion re.

He hails from Indiana. He has been
associated openly with pro-Khalistani and
pro-Pakistani lobbies. If they follow the pol-
icy announced by America as a member of
American Representative Council, it would
be different, moreover | have observed that
the policy of Washington has become some-
what clear. All the same, pakistani lobby is
functioning actively in America, Pakistanis,
who have settled in the United Kingdom are
trying to influence the Members of House of
Commons representing their area.

Very recently, a shadow Foreign Minis-
ter from the Labour Party had arrived here.
What was discussed with him, is not known
to us. We lag behind in this diplematic race.
. Our embassies have to function more ac-
tively in such cases. The Indians settled
abroad have to function more devotedly and
they shall have to take inspiration to take
interest in such affairs. At times it is felt that
ourembassies abroad are notin contact with
our people there.

Mr. Speaker, Sir, the international sce-
nario is fast changing. May | know, whether
the Government of India the External Affairs
Ministry, where the diplomacy is formulated,
and our embassies where the diplomacy is
being executed are able to cope up with such
achanging situation? If the developments in
the gulf are any indication of it we feel thatwe
are lagging behind and we have lost the.
control over the situation. One might say that
there was political instability and an atmos-
phere of eiections in Delhi during the Gulf
war. Agreed, it was an atmosphere of elec-
tions. Alithe same, was it necessary to make
the Gulf war a part of our domestic politics?
It was not and it should never be. But we
could not make a correct calculation about
the situation.

We could not guess exactly the change
that took place in the Soviet Union, when
Gorbachev was deposed, and this dramatic
return to power within 72 hours. | do not
hesitate to believe that on the basis of the
limited information that | had, | could guess
that Gorbachev is also being led towards the

same path which Khrushohevoncetread. In -
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the beginning itwas felt that if party, Defence
Forces and K.G.B. join together, the chapter-
of Glassnost and Perestroika will come td an
end, but later on it was discovered that
Gorbachevtook his men with himself, brought
his party into confidence, evenin K.G.B. and
in army also there were certain elements
tavouring the change who came out on the
roads. Could we make a right guess in this
direction? Whether we say anything about
that change or not, is a different question
altogether. The Minister of State has said
that it is their internal problem, let them find
a solution themselves. If they would have
not said so, it would hardly make any differ-
ence, but why was our calculation wrong? Is
it not the failure of the embassy? Many
Indians are living in Moscow, moreoverthere
are various organisations, many intellectu-
als and other organisations of the world.
Why at all, we were not able to make a right
calculation as to how deep Gorbachev had
gone into the process of change?

Similar was the situation in case of Gulf
war. We were not able to make a right
calculation whether America would plunge
into the war or not. 1 remember when Presi-
dent Saddam stood for the war people were
saying that Iraq is going to be the new
Vietnam for America. Neither«could we
understand Vietnam nor did we make aclear
assessment of Iraq, in case of America we
under estimated their strength who could
frame alliance forthefirsttime afterthe world
war, which was a confederation of 27 coun-
tries including the non-aligned countries.
That is why we are worried about the non-
aligned movement. India is a founder-
member. What about Yogoslavia? It is
disintegrating. It is not in a position ta play a
meaningful role. Egypt is in favour of joining
of 77 countries more. It was decided to form
a co-ordinating committee. Indonesia is not:
taking any interest. ifeelthat it is necessary
that the non-aligned and other countries of
the third world shall have combine, not with
aviewtoform athird block. Mr. Speakaer, Sir,
you might be knowing that while talking
about the non-aligned movement Pandit
Nehru had also said that we are not going to
form any third block for india. India was not
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ready even for the formation of a secretariat.
Pandit Nehru said that he did not want to
institutionalise the movement. We should
have independence of though and deed. But
with the passage of time there were difficul-
ties as the non-aligned countries joined the
movament.

A fresh initiative is required now. We

are in favour of a world based on co-opera-
tion allthe same the worid, is full of diversity.
Every country should decide its own fate.
india should hava a single integrated global
market. Should there be similar shops inthe
whole world? Whether the commodities
available from these shops would be the
same or the sales girls would be the seme.
Please excuse ma it is not the concept a
universal brotharhood. If we work with a
sense of belonging, afeeling as if we belong
to a single family, although we would follow
our individual style of functioning. We want
fo maintain tha diversity and pluralism and
you know the communism has been de-
feated, because it has come down from a
world of thought into a world of ism. Such e
systam has restricted all walks of life. With
the result independence has gone out. If
damocracy would continue (Survive) it would
keep on changing as It is a quality of demo-
cratic countries, because of the strength and

they possess If dictatorship would

energy
not have amerged in the garb of the dictator- -

ship of the prodetanat the basis of the phi-
losophy on which Russia emerged into a
super power was enough to mesmerise the
worid, but k disintegrated in the same man-
ner as it came into existence.....

SHRI SAIFUDDIN CHOUDHURY
(Katwa): The philosophy of life will remain.

SHRI! ATAL BIHARI VAJPAYEE: The
philosophy of life will remain, but when the

philosophy takes the form of ism’ its decline

starts. There have been enoughof “isms” we
don't want any further ism. Lifa can be
wedded to any ism. There are two things
which are to be considered. Man cannot

mbomwmbtm.
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Secondly the progress of humanity, the
progress of the universe is possible only
when man is made the centre of attention
and not by neglecting him or making him an
ordinary part of a big machinery. But, onthe
other hand, there is a possibility of some
danger also. | am pointing to that because

' communism and capitalism are opposite to

each atherbutthe nature of both is the same.
Both are interest in dominating end taking
the fullest advantage. It is true that there is
an aspect of social justice in communism but

favours democracy. India wants
to move ahead by coordinating both......

SHRI SAIFUDDIN CHAUDHURY:
There should be a national Government.

SHRI ATAL BIHARI VAJPAYEE: Com-
rade is worried.

Mr. Speaker, Sir, | agree with the Minis-
ter of State that we should improve our
relations with the neighbouring countries
and strengthen SAARC. The Prime Minister
of China is coming here and we should
endeavour for normelising our relations with
China. There is the border problem also, we
should find a suitable solution of that prob-
lem also. Our relations should improve and
in this context | believe that the whole House
and the whole country ere of the same opin-
jon.

Sofar as Pakisten is concerned, in spite
of our endeavours it is not heading towards
friendship. We should be ready and pre-
pared, we ehould strengthen ourself and we
should always try to bring home Pakistan
and should impress upon her that none of
the efforts to divide india would be success-
ful. ¥ the President of Pakistan is claiming
kashmir saying that it comes under unfin-
ished agenda of Partition, it means that
Pakistan has not accepted the partition of
the country. They are trying to extend their
boundaries which will not be tolerated. ¥
there can be a solution about Siachen &
would be alithe more better. Pakistan should
try to understand the futliity of posting s
army atsuch heights, because these armies
are not serving any purpose at all. But the -
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friendly countries of Pakistan should try to
Pakistan. |said in the beginning
that they are not applying any pressure.
Puthuhlnmonnnyadopudm.nm
policy, now. Iread inthe today,
that India is aiso being dragged into the
proposals about atomic power which the
Senate and Congress wanted 10 apply 10
Pakistan. Itis not good. .

AN HON. MEMBER: R has been re-

SHRIATAL BIHARI VAJPAYEE: it has
been rejected. That is good. But there are
certain such forces, such alements which
want to maintain a parity between India and
Pakistan. We are in favour of friendship.

Mr. Speaker, Sir, | would suggest that
we should make some plans on the basis of
environment. That would be highly benefi-

"cial. For example, if Nepal is prepared we will
send 500 youths both boys and giris of Nepal
for a year or two to plant trees there is the
territory of Nepal. We would bear the
expenses. We would send these youths
there voluntarily. There is continuous felling
of trees, the rivers are full of sand and earth.
Uttar Pradesh end Bihar are facing floods.
Our relations with Nepal have improved.
There is democracy in Nepal. | am citing an
axample of plantation. May | know whether
any such positive measure can be taken?
Whether this-co-operation would be really
implemented? Its implementation should
not be record alone, but it should be done
practically- in letter and spirit. It should not
remain on files alone.

SHRI INDER JIT (Darjeeling): Like
Karnali. _

SHRI ATAL BIHAR! VAJPAYEE: Like
Kamal and Pancheshwar. We can generate
electricity. we can help them while we would
help ourselves. But an atmosphere of mu-
tualfriendship and confidence required for it
was lacking so far, but now it is created
again. It is very important to take some
positive measures in this direction.

BHADRK'27, 1913 (SAKA)

ppem—

Tha hon. Minister has mentioned about
Wast Asia. | agree that Israel should vacate.
the territory of the Arabs it has forcibly occu-
pled. A separate and independent Palestin-
lan State should come into existence.. The
palestinians are roaming about without a
homeland. They have become refugees.
There is some change intha attitude of PLO.
Now there is a proposal to hold an intama-
tional Conference on West Asia. This Con-
ference should be held at the earliest. Risa
must to find out a solution to this vexed
problem. Ifthis is not done, there is iikelihood
of the entire world getting invelved in another
war like that of the Gulf war.

So far as Israel is concered, india has
already granted its recognition to Israel, but
does not have any diplomatic relations with
it. The Government should think over it. For
the time being, we can allow them to open an
office of Consulate General in Delhi. To day
that this would lead to antagonishing our
Arab friends does not hold good. There are
many countries in the worlid who have friendly
relations with the countries on both sides
and that is one should not be aliowed to be
linked with the internal affairs of our country.

Mr. Speaker, Sir, there has always been
a concensus on the foreign policy and that
must be. The primary aim of the foreign
policy is to safeguard tha national interests.
Withthe change in Government there can be
a change in the perception or the emphasis
but the basic assessment about national
interests would remain the same. There-
fore, it is essential that the Government
should continue to exchange views. Be-
sides, concrete steps should be taken by the
Government for formulating policies as well
as in its procedure. There was a Planning
Comnittee. | do not know what happened to
that? Whois advisingthe government? We
have very good officers in the Ministry of
External Affairs, but at the same time views
must be exchanged with the experts, intel-
lectuals, Research Institutes, Universities
and opposition parties. You would excuse
me when | say that the Consuitative Commit-
tee is notcapable of doing this work. You will
have to set up a separate forumforitand this
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should be a continued process.
Mr. Speakaer, Sir, it is of utmost impor-
tance that India plays a positive role in the
changing world. I is true that we are facing

a crisis within the country and it is also true
. thatweare seeking loans. The hon. Finance

Minister mentloned a harsh reality in his -

speech that those countries seeking loans
also cannot play a more effective role in the
field of foreign policy. Here | differ from him.
When we got freedom neither we had suffi-
cient assets nor a big Army. We had only
moral courage. We formulated a foreign
policy based on justice, equality and free-
dom that lead us to win honour in the world.
‘NAM’ brought us laurels. How much we
achieved through NAM is a different matter,
but NAM brought us good name. Today, the
country, has to play a significant role in the
world and therefore, | would-like that onthe
Ministry of External Affairs and the diplomats
should sincerely shoulder their responsibili-
ties.

With these words, Sir, | thank you for
giving me an opportunity to speak.

[English]

SHRI SHARAD DIGHE (Bombay North
Central): Mr. Speaker, Sir, | am very happy
that ultimately at the fag end of the Session,
we have found time to discuss the present
international situation. The Minister of State
for external Affairs has abley taken the re-
view of the global changes and the different
steps the Government had taken and the
various reactions the Government had given
at various points. | have also listened very
attentively to the ex-External Affairs ‘Minis-
ter’ Shri Atal Bihari Vajpayee. | was also

impressed by several views he had ex-

pressed. Of course, | do not agree with
some of the observations made by him to
which | would like to come later on.

It is a well-know fact that outstanding
global changes have taken in the recent
past. Mr. Gorbachov through his glasnost
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and perestroika had first dismantied the
Soviet Empire and six countries in Eastem
and Central Europe were released. Now,
thereafter, from time to time, different steps .
which he took ultimately have resulted In
great revolution and reform even though it
has resulted in disintegration of the Soviet
Union to some extent. There is also an
attempt to keep these States together on
certain subjects atleast. Therefore, this new
development has to be taken note of that
several independent States are coming into
existence. Upto-now we were dealing with
the Soviet Union as such. Now, we will have
to deal with these different States, particu-
larly Baltic States also. And | amvery happy
that our Government has taken in this direc-
tion proper steps and there was also visit of
Uzebekistan President. He had also signed
agreements with India on economic and
commercial technology on 17 August, 1991.
We have also recognised the Baltic States
as they have been recognised by several
other countries. In a short time, we shall
have to watch the further developments
regarding the Soviet Union and the other
States which are slowly becoming independ-
ent and sovereign.

A criticism has been levelled in the form
of this alternative Resolution and there was
some indication in the speech of Atalji also
that how is it that we have.not assessed that
the coup that had taken place on 19th of
August would be short-lived and Mr. Gor-
bachoy would come back to power. From
that point of view, it is alleged at some point
that our reaction at that time was not in
consonance with our past friendship with
Comrade Gorbachov and also not in conso-
nance with our principles of democracy. |
would humbly submit that these observa-
tions are in the sort of becoming wiser after
the events. Nobody could have assessed on
19th of August or, as a matterof fact, on 20th
of August that that coup which had deposed
Gorbachov would certainly fail and it would
last for more than seventy-two hours. The
situation was so confusing that nobody could
have assessed the further events. There-
fore, from that point of view, the cautious
reaction of our Government was quite proper.



1682 Motion re. i« ...BHADRA 27,1913 (SAKA) infemational situation 108

The Minister in the House itself had stated
thatthe Government has seen the statement
signedby Mr. G.I. Yanayev, the acting soviet

President, Prime Minister paviov and the

First Deputy Chairman of the soviet defence
Council Baklanov that in accordance with
article 127.7 of the Soviet Constitution, the
authority of the President of the USSR, has
been transferred from Mr. Gorbachov to the
Vice-President. Therefore, we had said here
that we were carefully and constantly moni-
toring the situation. Events in Soviet Union
were of Vital interest to us and indeed to the
whole world. | submitthat this was the proper
reaction in that particular situation.

A country cannot be wedded to any
particular leader, it can be wedded to the
sovereign power of that country. whatever
the people do in that country has to be
ultimately respected The real foreign policy
of a Government would be to recognise. the
duly constituted Government in that country,
whoever might be the leader. Whatever may
be the form of Government, we have never
formed our foreign policy on this basis that if
there is democracy in that country, so, we
should have good relations or nearer rela-
tions. Whether it is democracy or dicfator-
ship or whatever form it is, always the tact of
the foreign policy is that you recognise the
legally constituted Government which is
constituted by .the people of that country, in
whatever form they like. Therefore, my sub-
mission is that the reaction on that day made
by this Government was absolutely proper,
cautious and according to all rules of interna-
tional law. We are now saying that we should
have assessed that ultimately Gorbachev
will come back and he was a friend or our,
and, therefore, we should have supported
him, etc. Ithink that is not agood criticism as
far as this Government is concerned. Mr.
Gorbachev himself had written a letter to our
Prime Minister profusely thanking the Gov-
emment for the supportthey have given. He
has said:

“| am grateful to yqu for the firm stand
the leadership of India and you have
personally taken in regard to the at-
tempted putsch”.

This is the extract the letter which has ben
written by Gorbachev to our Prime Minister.
Therefore, there is no bitterness asfar asthe

. present Goverament is concerned. We were

entitled to give the reaction which we have-
given and, therefore, we also entitied to
support the present Government which has
come into existence under the leadership of
Gorbachev and also Boris Yelstin.

It may be that in the days to come also,
Gorbachev will lead the Soviet Union even
though, as some fee! that Boris Yelstin is
going to be more powerful as far as that
country is concerned. Of course, we are not
concerned with the internal struggle for lead-
ership in that country. But, | feel that ulti-
mately Gorbachev is going to be, as the
matter stands at present, the elder political
leader and after the presidential elections,
perhaps, he will head a loose ceremonial
federation; but would emerge.as father-fig-
ure of the Soviet Union. From this point of
view, we should deal with the new emerging
situation there. | say it is necessary to deal
with all these sovereign States or independ-
ent States which are emerging out of this
situation, in the same manner as we were
dealing with the Soviet Union. We should,
therefore, establish political and commercial
contacts with these new countries and follow
absolutely what is happening there and try to
safeguard our long-range interests.

It is troe that because of all these events,
a uni-polar world has come into existence. -
We shall have to take notice of that uni-polar
world also. But, that does not men that the
Non-aligned Movement has no relevance in
the present situation. What'l feel is that the
No-aligned Movement was not at all any
negative slogan. it was not merely a re-
sponse to the cold war between the two
Super Powers. But it was apositive slogan of
having political independence, economic
independence of all the developing coun-
tries, the newly emerging countries without
being slaves of the foreign or economio
policy of any other super power.

Therefore, form that point of view | say
that even if the cold war has ended, perhaps,
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the disarmament is also in the proper direc-
tion. We shall have to nourish and lead, as
far as possble, ths Non-aligned Movament
as k has still got relevance and it is still
necessary to lead this Movement and
strengthen it.

Shri Atal Bihari Vajpayes, the former
Foreign Minister, has also spoken about
democratisation of the United Natione Or-

ganisation today. in order to achieve that

objective also | feel thatthis NAM will hava to
be strenthaned further and from that point of
view we shall hava to go ahead. It is good
that the suggestion to re-nama this No-
Aligned Movement has not been accepted, it
has been rejected recently in that Maeting.
And it was also, | think, suggested to merga
Non-Aligned Movement with some other
bodies and that proposal has aiso been
rejected by the majority of the people. So,
from this point of view we shall go aheed and
atiil stick on to the No-Aligned Movament
withthe sama vigour with which we hed been

pursuing up till now.

Now, Sir, the main point which is emarg-
ing in the present global change is that
miitery blocs are being replaced by the
trading and commercial blocs. We shall hava
10 take account of that new situation. For-
merly Big Powers were interested in captur-
ing countries, but now they ere no longer
interested In retaining the domination over
any country from the military point of view.
They are more interested in capturing mar-
kets andtharefore, different commaercial blocs
are being formed. On the one side we see
France and Germany coming togethar.
Several other commercial blocs are being
. formed and from that point of view now our
foraign policy also should be oriented to-
wards the commarcial and trading intereste
of this country. Therefore, from that point of
view 1 feel that SAARC would ba a very
necessary orgenisation for tha purpose of
Interest In trade, commerce, science and
technology of this country. SAARC is an
organisation where we are playing a good
.role and just now the Minister has said that
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_the King of Bhutan has recently visited our

country. Now, President Gayoom, Chair-
man of SAARC, has also visited, and Sir
Lanka is hosting the next SAARC Confer-

ence and they have been also keeping good
contact with India.

The most irritant point is Pakistan. Paki-
stan and India are the biggest countries in
this organisation, SAARC, and unless the
relations between Pakistan and India are
improved, it will be difficult to fulfil the pur-
pose of the SAARC, according to my humble
view. ‘

The main hurdies are that Pekistan has
been always shifting its stand. The pious
pronouncements are always that ‘we are not
interfering with any Indien politics’ They
always deny that they are helping the terror-
ists in Punjab and Kashmir, but in fact evi-
dence is always found thet they are vary
much helping these terrorists. That is the
greatest irritent es fer as the reiations be-
tween two countrias ere concerned. Tha
Special Envoy of the Prime Minister of Paki-
stan, Foreign Secretary Sharyar Khan, said
ebout the opening of @ new chapter. But
Immediately after thet, when the Meeting ¥

-‘NAM at Accra took plece, he immediately

raised the issue of Kashmirthere. Therefore,
it has become very ditficult for indie to take
the proper stend. As far as pakisten is con-
cerned, it is most upredictable, taking in
double tongue. Therefore, it has become
very difficult to deal with this country, and for
the relationship between India and Pakistan,
much depends upon the success of tha
SAARC Conference. From this point of
view, afull end proper stretegy will hevetobe
found out to meet this situation. As far as the
campaign of disinformation on Kashmir is-
sue is concemned, we have to take more
care. The debate in the House of Commons
aiso shows that meny of the MPs had ex-
pressed views in tavour of Pakistan. | was
only the Government which eupported our
stand end said that issue shouid be solved
bilaterally and within the framework of Simia
Agreement. When | read the whole debate,
1 found that not only the Conservatives, but
the Labour MPs also expressed views much
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against india’s stand on Kashmir. That was
immediataly experienced by us whan the
Shadow Foreign Minister of Graat Britain Mr.
kaufman visited this country and Pakistan
and mada certain statamants. Therefore, |

submit that the Government should take -

moracarae as far as this campaign of disinfor-
mation is concerned. Otherwise, eventhough
itis a good causa, it is iikely to be misundar-
stood throughout the world. We have to take
much more cara on this issue.

_ Than, as fer as China is concerned, our
lste Prime Minister Shri Rajiv Gandhi had
broken the ice in December, 1988 by visiting
that country end now the visit of their Prime
Minister is also due. i feel the relationship
between these two big countries will also
improve and a long standing dispute may
also come to an end.

As far as the Gulf crisis is concerned,
india hed clearly and consistently repudi-
sted aggression and called for Ireq’s full and
unconditional withdrawal from Kuwait. Our
Governamt had also supported and com-
plied with all the resolutions of the UN Secu-
rity Council in the matter, including resolu-
tion No. 661 which imposed economic sanc-
tions against Iraq. It has also ben stated now
that neerly 30,000 of our nationals have
gince gone back and the Government is also
trying to get suitable compensation at an
early date for the Indian returnees. The
Government should pursue this hereafter
also. Therefor, some more vigilance is nec-
essary in certain areas. But as far as the
generalstructure is concerned, | feelthatthe
Government is alert and is following the
proper policy and is reacting properly to the
global events which have taken place irom
tima to time.

15.44 hrs.

SHRI CHANDRA JEET YADAV
(Azamgarh): Mr. Speaker, Sir the House is
discussing the international situation at a
time when the world is passing through a
period ot historic importance and phenome-
nal changes. The Cold War era is over and
the two Super Powers instead of confronting

each other on politics, economics and ideol- -

ogy, they are now trying to understand each
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otherand atleastfind some commonground
to work together. Now the danger of annihi-
lation of humanity has considerably continu--
ously threatened after tha I World War,
when these two superpowers have entered
into an arms race. Of course, the imperialist
power, the colonial powers led by the United
States of America was not able to under-
stand the emergence of a new world, they
did not fully appreciate that a new world

awakening had come after the Il World War
and when mostof the countries were becom-
ing free U.S.A. Block was working with a
view to dominates dominating the entire
world. They were trying to prevent the march

of new humanity which was born after the ii

World War. The soviet Union and the other
socialist countries were also being threat-
ened. They did not develop the confidence
that there would be a common ground for
understanding end cooperation. Tha real

problem, in my opinion, was the lack of trust.

Mistrust wasthe main cause of confrontation

which helped the arms race to develop inthe

entire world. it was an era when they newly

liberated countries were trying to develop
their economy were trying to solve their
basic problems of poverty, unemployment,

removal of social-economic disparity. They

were trying to find peaceful era to mobilise

their resources to meet the challenges of the

day-to-day life.

When they were confronting in that
background, No-Aligned Movement emerged
and played a historic role. | agree with Shri
Atal Bihari Vajapayeeiji that it is not only tha
economic strength which gives a country a
strength to play its role in the international
arenabut also its perception and ideals India
itself was a poor country. We were struggling
with our economic problems. But we hadtha
perception of a new emerging world; we had
animagination that whatkind of worid should
be built. We thought rightly that the imperial-
ism had to be defeated, colonialism should
not be allowed to dominate and interfere in
with the internal affairs of another country.
Therefore, we played a historic role by bring-
ing all the newly liberated countries in the
Non-aligned Movement and realfised certain
issues. Though we were misundersiond in
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the beginning but ultimately the Non-Aligned
Movement was accepted by all powers, lts
relevance, its tole and the ideas, its objec-
tives which were projected.

We are very happy thatthe arms race is
lessening. We are happy that for the first
time after the Il World War, certain important
measures have been taken for reduction of
some strategic arms. There has been an
understanding reached between the two
supperpowers that war is no solution and
nuclear confrontation will leadto total annihi-
lating of the world. Even the United States of
America whose leaders used to talk of lim-
ited nuclear war, has to understand the
danger of nuclear confrontation. This is a
major break through inthe international rela-
tionship. Mr. Gorbachev, nodoubt, has played
a historic role. He will always be remem-
bered in history. He may fail in the manage-
ment of his country’s internal economic,
administrative and political problems. His-
tory will give its verdict about that. But there
cannot be two opinions about the role which
he played in removing the mis-trust between
the two Super Powers, in restoring the con-
fidence in each other and in coming to the
negotiating table and discussing the world
problems threadbare. He will be remem-
bered as a great peace maker. He will be
remembered as a great man who made
contributions in changing the total map of the
world. But the other things are also emerg-
ing. | will not say that the United States of
America has become the only Super Power.
Maybe, today it may look like that. But we
cannot also undermine the emergence of
other countries, other powers in the world. |
feel even today that with the collective wis-
dom of the newly liberated countries, the
Non-Aligned world has still got a great rele-
vance. It has a great role to play. There are
internal problems. But the No-Aligned coun-
tries have to solve those problems and they
have to look at things with a new perception.
They have to think what kind of world they
are going to build.

Sif. 1 think Germany has emerged as a
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united Germany. It is a big power today. Itis,
at lest, a major economic power. Japan, in
Asia, is a power to be reckoned with. France
is playing its own role in the European

. Community as well as in world politics. In

spite of our internal problems, India and
China will remain powers In the world. In
spite of our economic weakness, we will
remain so. We never thought that miliitary
power is the real power. India has its own
message to give to the whole world. We
never looked towards the Soviet Unionorthe
United States of America just because th-
erewere major military powers. Though we
are not an economic power, yet we have a
message of peace, we have a message of
cooperation. Our leaders played a historic
role and made their historic contributions in
the liberation of the entire Third World.
Gandhiji himself, only with his phiiosophy,
with his commitment, to the service of hu-
manity only with the help of the Indian people,
challenged the biggest imperialist power on
the earth. We did not have a big Army. We
did not believe even in violence and we did
not liberate ourselves with the help any
guerilla war or with any Armed forces. But
the ideas, the philosophy, and the ideals
played their role. I think india must continue
with that and it has to play that role to give a
new perception, to give anew direction tothe
world. | think that is the real challenge which
our Ministry of External Affairs must very
seriously think of. It must think of what kind
of arole we are gong to play in the emerging
world. '

I find that there is a sense of fear prevail-
ing in many countries of the Third World after
the internal situation of the soviet Union.What
willhappen to Cuba? What will happentothe
Middle-East countries where, after the Gulf
War, the Americans have gone in abig way?

SHRI CHITTA BASU (Barasat): What
will happen to India?

SHRI CHANDR JEET YADAV: | am not
so much frightened about India. India has
got its won strength and Indian people have
faced many serious challenges. Therefore,
there is no threat to India. In a country like
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ours, problems will always be there. So, an
atmosphere of fear, an atmosphere of diffi-
dence is being created in the countries of the

Third World. | think, here comes the role of -

india. ltis not that you have made a very big
contribution in Accra making a proposition
that the Security Council should be expanded
and U.N.O should be democratised and a
few more nations should go and join the
Security Council. f you are taking a big
credit fo that that you are playing that is not
that important. Let us accept this that after
the New Delhi Non-Alignment summit, the
message has gone to the whole world that
the role of non-alignment is diminishing day
by day. That is the real challenge. How the
non-aligned countries are going to take col-
lective decision? How are they going to play
their role ? What role are we going to pay in
the South-South Cooperation? What are we
going to do in a situation where there should
be North-South cooperation? Certain deci-
sions were taken. But they did not material-
‘ise. It rather they Ipsed. | will request the
External Affairs Ministry that India should go
to the next Non-alignment Conference with a
comprehensive programme . Before that,
necessary work should be done Pandit
jawaharlal Nehru used to talk about the
emergence of Asian personaliy’. Where is
the Asian personality today? | will say that
we should also try to see whether there is a
possibility — If Germany comes and joins
the Non-Alignment as an observer—of china
alsocoming and joining as an observerin the

Non-alignment Movement. It is not enough

for us to pay compliments that China and
India have now removed some of their mis-
understanding. We should make a deliber-
ate attempt, we should take initiative efforts
so that India and China should be able to
take jointly certain initiatives to bring the
Asian countries together. | will rather sug-
gest that not only the SAARC by the ASEAN
countries also should come together. Why
notthere can be some kind or cooperation of
coordination between the SAARC countries
and the ASEAN countries. We must explore
the possibilities of the these things also, so
that this sould be done.

| must say that as an Indian, my pride is
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hurt. When we could see india was playing a
great role whether it was Bandung, whether
it was Non-Alignment, whether it was the
ASIAN Conference or whether Indian’s path
being accepted as a mediator on muny diffi-
cult Problems of the world, | find where is
India today in Combodia, where is India
today in Afghanistan, where was India when
the south African Yealupires emerged, where

‘was India when Namibia became free where

is India which has been supporting Arab
countries against Isreali's aggression and
when there is initiative being taken at he
Middle East conference to solve this prob-
lem, where is India? This hurts my pride as
an Indian that the role of India today is not
seen anywhere in the world. That is one big
challenge and India has to do a little more of
heart-searching as towhy itis happening like
this. | think, India has not responded timely
on many international issues. That has also
given us a big set back.

When Iraq attacked Kuwait. Iraq is a
member of the Non-Alligned Movement and
Kuwaitis also member of the Non-Alignment
Movement. This means, one Non-Alignment
country attacked the other Non-Alignment
country. At this time, India has waited for
sometime and said in a very persuasive and
mild manner that we hope that lraq will’
withdraw its forces and there will be some
peasceful solution.

16.00 hrs.

There should not have been any hesita-
tion in out right condemnation of Iraq, inspite
of the fact that Iraq was our friend. India
should never deviate from its principal posi-
tion, from the position of ideals. Iraq had
totally grabbed Kuwait and we left the whole
thing to the United States of America. The
United States of America had created a
public opinion and got 27 countries on their
side and became the meditator and saviour
of a small country like Kuwait. India was
totally absent from this scene. This was
something which was very serious lapses.
We must very seriously think as to why this
kind of a major lapse had been committed?
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what happened in our friendly country -
Soviet Union? In the Soviet Union when Mr.
Gorbachev, who is a great friend of india,
was detained, Mr. Bush was making hectic
efforts at least to anquire about tha where-
abouts of Mr. Gorbachav, about his iifa,
sbout his haalth. But, india had kept quiet.
We did not evan show tha courtasy of phon-
ing to Moscow to know as to how Mr. Gor-
bachav was. Tha first reaction of our Prime
Minister was very unfortunata. Whan Mr.
Gorabchev was dethroned and when there
was athraatto hislife, the Prime Minister had
said that leaders of every country, without
gliving a serious throughout, should not bring
about any major changes. What did it con-
vey? The message was conveyed that Mr.
Gorbachav was wrong and he commitied a
mistake, whan he brought changes in Soviet
Union which were responsibie for this situ-
ation and for his datention in Crimea and

coup.

| would ike to know from the Foreign
Minister, though | know that he cannot give
an answer here in this House, as to what
reaily did tha Indian Ambassador report at
_that particular time. | am told that he sent
totally a wrong report which was based en-
tirely on awrong assessment. | have already
stated in this House that in his report, he
made a request to the Defence Minister of
india saying that he should congratuaiate
and send greetings to the Defence Minister
of new coup leader. It is because he said that
the Army was very powerful in the Soviet
Union,and it has cometo stay. Therefore, we
should not say anyting which will antagonize
the leaders of the coup. Is it tha right kind of
response from a country like India which
committed itself to certain ideals and certain
objectives? | think, this kind of Under brings
down our prestige in the international arena.

“will say that now we have entered into a
new era. k may not be an era of complete

cooperation, world has not yet reached that
stage. But, it is an era of reajustment in
International relationships. We cannot close
our eyes and say thatthatis an enemy camp
and anothers is a camp of our friends. The
entire international relationships are: being
restructured. It is because the whole world
has entered into a new kind of era. There-
fore, India must start taking initiative right
now and should tak to certain Aslan coun-
tries, certain European countries who are
friendly to us. | think we should pay special
attention to that . We have not paid anough
attention to develop pour rtelationships with
France, Germany and Japan, and as is saild
earlier, specially with China. | think it is &
matter of great satifaction that United Na-
tons Organisation is playing a laudable role.
It is good that India has always supported i,
even when the United Nations was under
great attack from United States of America,
UK and some other countries. At thet time
india stood by United Nations. That has
proved correct that support to United Na-
tions is important.

Ithink we should take note of the move at
Accra that the security Council should be
restructured, that it should be expanded and
that its entire role should be reviewed. What
should be the role of the Security councii?
How should it be restructured? What repre-
sentation will be there not only of one ortwo
countries, but how the non-aligned countries
would be represented in that movement? |
think this is an initiative which has been
taken at a right time. it should be properly
pursued. India must start seriously talking to
some of the non-aligned countries and also
some of the European countries. | am sure
that we will be able to get suppont on this
issue from many countries.

Sofar as SAARC is concerned, | say that
it is not still taking off properly. There is lack
of dynamism, lack of proper coordination. |
know that India has its own problems be-
cause of the obstructing role of pakistan -
even in SSARC. Even in SAARC, a small
organisation, india gets isolated. We should
be very careful about these things. India
should make -every move with a proper
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understanding and with proper relationship.
Nomwoshouldbomadowmnutcmatlw
the proper atmosphere for it.

When you made an observation about
the neighbouring countries, it is ali right. You
said thatour priority should be to develop our
relations with the neighbouring countries.
But I will bring to your notice one very impor-
tant observation of Pandit Jawaharial Nehru
on this. It has to be done always in the world
perspective. Panditji said in one of his
speeches that our neighbours now are alithe
countries of the world. Because the world is
becoming small because of the develop-
ment of communications, space, science
and technology and everything. Therefore
he said our neighbours now are ali the coun-
tries of the world, sothatwe cannot relate our
foreign policy just to a few countries around
us; but have to think of practically every
oountry in the world and take into considera-
tion of the possible areas of contlict, trade,
economic interest,etc. It has been recog-
nised now that if there is a confiict of a big
scale anywhere in the world, it is bound to
spread all over the world that war has be-
come indivisible and therefore peace is aiso
indivisible. | wanted fo only emphasize this.
Sometimes | hear the voice in our country
as if we have nathing to do with the world; we
should only look towards our neighbouring
countries and try to develop our relations
with them. May be you take a certain stand
onthe world situation and some of the neigh-
bouring countries do not support you in that.
R does not mean that you should not take
initiative at the world level at all.

Therefore while developing our relations
with the neighbouring countries, we should
never forget that a new world is emerging
and our relationship with other countries has
also to be developed.

| will say that we should also very seri-
ously consider whetherthere is any possibil-
Ry-1 have said about some kind of coordina-
tion between SAARC and ASEAN of devel-
oping what we call the Asian personality or
any kind of from ke Asian Coordination
Forum. Europeans are talking of Common
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European Home. They have taken many
initiatives. Now, they have one pariiament;
they have one economic organisaion; they .
are talking of having oneness. Even France
has proposed one European Government.
Onthe one hand, these developed countries
are trying to unite and sort out their differ-
ences within theirown organisation; they are
trying to move collectively; they are emerg-
ing as united countries. But, on the other
hand, whan there is need for greater unity
amongst the newly liberated countries-the
third world countries—we are trying to fight
with each other and we are giving an image
of conflicting with each other on major is-
sues. | feel that India must move along with
some other countries. When mgving along
with some other countries, | seethe possibil-
ity of having some joint initiative with China
and may be to some limited extent with
Japan also. But, there is a definate possibil-
ity. | have visited China two or three times in
the past two, there years. Once they told us
very clearly that they would like to have a
joint seminar with India, at least to see what
can we do together, how can we move jointly
in matters of economic cooperation. In all
these matters, the. Government of India
should explore the possibilities very seri-
ously. We should not wait and say, Let the
initiative come from china’? Why shouid that
initiative come from China? Why should we
not take initiative from our side? Therefore,
| would like our External Affairs Ministry to
pay greater attention to this aspect.

There is a danger of United States of
America dictating to the whole world. What

~ we find today is that America has totally

assumed to itself a new role telling Soviet
Unionthatthese are the five points; you must
accept that; and only then we will give you
help. When three newly appointed Baltic
Foreign Ministers went to the White House,
Mr. Bush toid them, “Look here, my country
will not be able to help you, unless you ring
these political reforms, administrative re-
forms, modifications in the approach in inter-
national arena, the role in new Europe. *
There is a serious danger in this kind of role.
How to prevent it? Our country is aiso mak-
ing efforts in improving the relations with the
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United States of America. Nobody will op-
pose that. But at the same time, India will
never accept and should never accept if one
single country dictates inamanneras ifithas
becomethe single sole worid power, toknow
. the interests of other countries. It is a very
clearinterference inthe internal and domes-
tic affairs of other countries. This tendency
must be stopped and for this India must give
a serious thought as to how to take care of
this.

The last point | would like to say is that,
we have to take care of the world public
opinion. World public opinion also plays a
very important role. We must know that
American public opinion played a big role
when? America committed aggression and
was killing barbarously the people of viet-
nam. World public opinion inside America
played a major role there. We know how the
Public opinion emergedthere.We aretalking
of the end of cold war era and emerging of a
new era.

Many people from all over the world
have been meeting and taking collective
initiatives to contribute to the world peace.
Therefore, the public opinion also plays a
very important role, a meaningful role in
building a new kind of relationship. | am glad
that our External Affairs Ministry has been
taking care of this. And we succeeded in this
country at least on many major issues that
our foreign policy and many tenets of our
foreign policy became the nationally accepted
issues. | think, that initiative should not be
lost. That should continue. We should not
think that there is no need because the arms
race is not there, we have entered into an-
other era, and therefore, there is no need of
publicopinion. My emphasis is that we should
pay necessary attention to cultivate public
opinion infavour of peace, in favour of a new
world based on justice, equality, brother-
hood and human dignity.

1 find today there is a talk of one world
order. Perhaps we have very quietly given
up our objective of a new international eco-
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nomic order. | think, there is a need today -
much more today than any time - that India
must continue with that initiative, India must
fight that new struggle, that we want a new
international socio-economic order based
on justice, based on equality, based on
human dignity where the exploiting nations
and powerful nations should not be able to
put any kind of pressure on the smaller
nations.

Then, I will say thatfor some time we are
not hearing about the Indian Ocean as the
2one of peace. What has happened to that
initiative? United States of Amerioa was
always creating problems. They were pre-
venting. They have prevented for the last ten
years successfully and did not aliow a con-
ference to be held at Colombo for Indian
Ocean as a zone of peace. | think, we should
take it up again and we should see that this
conference takes place.

| hope that our Foreign Ministry would
also pay a little more attention on our exter-
nal publicity. We get a feeling that Pakistan
is doing much better than us in external
propaganda in misleading public opinion and
alsoraising continuously - during the lastfew
years they have rather tried to raise aggres-
sively - the question of Kashmir on interna-
tionalfora. Therefore, necessary steps should
be taken to meet this kind of propaganda
which Pakistan is trying to make in a very
aggressive manner. We should take care on
that front also. | am sure that in the new

. international situation, India will not lack in

initiative, India will not give up the path of
collective movement with other Non Align-
ment Movement countries, and India will
make its contribution in keeping with our
great tradition our great historical values,
that the world becomes a better world, it
becomes a world of peace, it becomes a
world where there will be no poverty, it be-
comes a world where there will be no threat
by one country, one powerful nation, against
another nation. With these words, | conclude

" my speech.

SHRI INDRAJIT GUPTA (Midnapore):
Mr. Chairman, the scope of this discussion
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is, of course, very wide, very large. It is not
possible in this limited time to try totouch on
alithe various problems and various aspects
of the international scenario as we see it
today. Therefore, | will try to limit myself to
only one ortwo themes, if | may say so. That
does not mean that | do not have anything to
say on many other questions that have al-
ready been raised here by many speakers.
But there is, after all, paucity of time. | agree
withthe Ministerthatthe main thing isthat we
are practically in a new world. The world is
notonly changing but it has already changed.
And for a country like India, to try to find its
bearings in this new world and to chalk out
what its path should be, is not an easy task.
| agree with this point. It requires much more
discussion and interaction between different
opinions and different viewpoints. That is
one reason why we, in the Opposition, were
very unhappy about the way in which the
discussion on international situation was
treated in this Session, as though it.is a
matter of secondary importance and can be
relegated to the last day of the Session and
even that was doubtful at one stage. And
now, you can see the situation here. The
"House is practically defunct already. This is
not the way to deal with this question, if you
are serious about it. We were not able to take
upthe Demands for Grants for the Ministry of
External Affairs. | do not think this has ever
happened before in the Budget Session. But
we are creating new records, | think, of the
wrong sort.

Now, | only want to say or at least, | want
to concern myself with the few remarks that
I made on the question of our country's role.
What has been India’s role and what should
be India’s role now? We were not just one of
the Non-aligned countries or just one of the
Third World countries. We were something
more than that. | do not say this in any spirit
of boasting or anything. After all, India had
occupied a special place in the whole com-
munity of Third World countries and Non-
Aligned countries and we were a crusader
from the very beginning. From the dawn of
Independence, this country was a crusader
for certain principles which have been men-
tioned here by many of my friends and for
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which we fought relentlessly and for which
we mobilised support relentlessly all over
the world, that is, principles of peace, disar-
mament, nonviolence, cooperation, anti-
colonialism and anti-racism. On all these
issues, India was a crusader in a world In
which we were economically not a strong
power but much weaker than we are today,
Isuppose. mustremind the House thatfrom
the very beginning, we did enjoy the support,
the sympathy and solidarity of what used to
be known as the Second World. All socialist
countries cannot yet be described as former
socialist countries. Some of them are still
there. Anyway, one cannot deny the factthat
a country like India and other Third World
countries were in difficulties when they had
toface somecrisis in the international arena,
when they were sought to be pressurised by
stronger forces, sought to be blackmailed
sometimes, whenthe question of giving them
developmental aid for their progress came
up, etc. Very often, we were in difficulties,
which we did overcome, no doubt, on'the
basis of our own strength. But we had the
unstinted support always of the Soviet Union
and other socialist countries in that regard.
Even in the Security Council, we know as to
how many times they stood by us when were
indanger of being isolated by powers like the
United States, United Kingdom and all that
and also on the issue of Kashmir, Goa or any
otherofthese issues. Thatworld, | am afraid,
has gone. At least it has weakened and very
much marginalised. They are no longerin a
position, for whatever reason, to stand by us
in that same way. Some people in our coun-
try, some circles of course, are happy. They
are gloating over the fact that according to
them the so called Socialist World has col-
lapsed, socialism is dead, socialism has
been rejected and nobody wants socialism
now. | can understand America or some
other powerful Western capitalist countries
saying this, but | for the life of me, cannot
understand those of our countrymen saying
this. | do not understand how they fail to
understand thatthis crisis which has comein
the Socialist countries and particularly So-
viet Union is to our great disadvantage also.
It is not something which is going to help us.
It is going to weaken us also. So, what is
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there to gloat about? What is there to be so
happy-about? | really do not understand it.
However, because of that, partly because of
that partly because of our own economic
crisis, | should say that we must be more
vigilant. | say economic crisis because thatis
what the Government has been saying for
the last three or four months. The Govern-
ment says that we are standing on the brink
of aprecipice, our coffers are empty and if we
do not go to the IMF and ask them for loans,
if we do not fulfil whatever conditions they
want and if we do not get the money, we will
not be able to meet our obligations and we
will become international defaulters, etc.
Therefore, the rupee has been devalued,
and our gold has been transferred out of the
country! All these things happened. Well,
these are not directly Shri Faleiro’s doings. |
do not ask himto react tothese. Butfacts are
facts.

Therefore Sir, though | agree with Shri
Chandra Jeet Yadav and Shri Vajpayee that
when we won our Independence, we were
noteconomically a very big and strong power
at all, nevertheless by the force of our con-
victions, by the force of our principles and
values which we stood for, we were able to
project an international .image of India of
which we are proud. But today, | also think
that your economic basis has something to
do with your foreign policy. You cannot al-
ways say that it does not matter even if your
economy is weak, your foreign policy can be
as strong as it always was.

16.28 hrs
[MR. SPEAKER in the Chair]

The trouble now is this. What | am
apprehensive about is that - we are going to
adopt a policy - an economic policy or finan-
clal policy - which may make us, unless we
are very vigilant, increasingly dependent on
ald from abroad. We always took aid from
abroad. It is nothing new. But if it makes us
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increasingly dependent on aid from abroad,
- and not from socialist countries, mind you
- if we are increasingly dependent on aid
from the other group, | am not so sure that it
will not have some reaction, some effects on
our foreign policy. That | want the Govern-
ment to be very careful about.

The main criticism that | wish to make
today is that there seems to be a lack of
initiative. ladmitthat the timethat has passed
since all these events have taken place, is
very short and one should not jump to con-
clusions just now. | do not wish to jump to
conclusions. But | am noticing a little thread
which seems to me to suggest that there Is
some lack of initiative developing. It is not
enough to say as the hon. Minister in his
opening remarks has said that these are the
various countries and this is how very very
correct and formal relations are being main-
tained with them and that everything is fine.
Waell, | have got a word of praise for the
Ministry for the work it had done last year in
evacuating our countrymen from the Gulf
area. A very excellent job was done forwhich
they deserve the highest praise. | have no
doubt about it. But India is something more.
Ithinkthe Third World Countries used to look
up to India for suppont, for help and for
solidarity and that is our biggest capital. That
should not be allowed to be diluted in any-
way; may be consciously or unconsciously,
willy-nilly or under pressure of certain eco-
nomic compulsion. That should be avoided
by us. We must go outto take the initiative as
we used to take earlier. But that | am afraid
is not happening now. | would like to give just
two or three examples.

Take the case of Kampuchia. Some-
thing is happening there. We ars all looking
forward eagerly to some sort of settiement
between the varied factions in Kampuchia
which will permit elections to be held there.
1 hope that is not a very remote future. And,
then some kind of democratically elected
Government will emerge which will at least
bring. some peace and order to that long
suffering country.

In this Report of the Ministry of External
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Affairs there is also a reference to the fact
that relations with Kampuchia continues to
ba close and friendly. Then it refers to the
visitof the Prime Minister, Hun Sien from 7th
to 11 October, 1990, etc. Frime Minister Hun
Sien stresses the importance of India; con-
tinuing to play a role in the Cambodian
seftlement and participating in the United
Nations transitional authority in Cambodia.
This is mentioned here and | am glad that it
has been mentioned here that the Prime
Minister of Cambodia was expecting some-
thing from us.

I know that India has in the past played
positive role as far as settlement of Cambo-
dialsconcerned. We were ableto participate
in the Paris Conference also which had
taken place earlier. But, now at the closing
stage of this Cambodian crisis when settie-
ment is in sight and, | think we should ask
ourselves what India is doing now; can we
nottake some initiative to help its settiement
to come about. They are our friends. Prime
Minister Hun Sien is our close friend. He
came here to seek our help and cooperation.
| am told that there is a proposal afoot in the
United Nations that if elections come about
inCambodia perhaps a United Nations Peace
Keeping Force will be sent there to look after
things while elections are held. But | am also
informed that among the countries which are
provisionally being settled or named by the
United Nations to participate or to send their
contingents in the Peace Keeping Force,
India is not there. | am very surprised.

_ Another tradition of India is that wher-
ever peace keeping forces go whether it is
Cyprus, Namibia, Vietnam or Korea, India
has never been left out. India is a symbol of
peace. It has always contributed a contin-
gent to these peace keeping forces. Our
name was always suggested by other coun-
tries. But why is it this India is being omitted
from Peace Keeping Force which is pro-
posed for Kampuchia? Ithink alithese things
need to be looked into. We should not rele-
gate ourselves to some kind of second rank
as we are the one who have done so much
in the past for all these people. We have

BHADRA 27, 1913 (SAKA)

International situation 126

played abig role. We should see to itthat our
initiative is not truncated.

We are a Member of the Security Coun-
cil. We are proud of the fact that we have
again retumed to the Security Council.
Membership of the Security Councilimposes
certain obligations on us no doubt but it also
gives us some leverage or some status. And,
here | would like to say something. | do not
approve fully of the role that we are playing
as Security Council Member in the affairs of
Iraq. Iraq committed a big wrong doing. A big
international crime was committed by Sad-
dam Hussain in carrying out aggression
against Kuwait. But subsequently, what is
happening? As Members of the Security
Council, we have said here that “India fully
subscribe to and faithfully abided by all the
Resolutions of the U.N. Security Council in
this regard despite the cost to her economy
resuiting from the compliance with the Secu-
rity Council Resolution 661 imposing eco-
nomic sanctions against lraq.”

Iraq has been defeated in the War.
Defeated means that their military power
has been completely smashed, pulverised.
We recall those days when pursuant to the
Security Council's Resolution, the United
States carried out aimost unprecedented
bombing attacks on Iraqi cities, including the
civilian population, not only of military tar-
gets and all that. That was perhaps the price
you can say that lraq had to pay for the
blunder that it had committed. One of the
alms of the United States which is still de-
clared by President Bush that we will not rest
until this man Saddam Hussein is removed
from power. That aim has not been achieved
yet. | hope, it is not one of our aims also. At
any cost, this man Saddam Hussein mustgo
then only we can deal with Iraq, In a different
way. That is what President Bush's stand is.
But they have not been able to remove
Saddam Hussein. He may be a good man.
He may be a bad man. He may be an evil
man or any damn thing. But the point that |
am making is thatwe have information about
the effect of the so called economic sanc-
tions that are having on the civilian popula-
tion in Iraq, on the women and on the chil-
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dren. We have been informed here that more
than five thousand children have died and
about fifteen thousand are on the door step
- of death because of hunger, starvation and
mal nutrition. They are not able to get essen-
tial food stuffs, medicines, nothing because
of this sanction. The Sanctions Committee
of the United Nations includes all the Mem-
bers of the Security Council. What are we

doing there? Why shouid we not raise our .

voice, at least that sanctions ae not meant to
punish the civilian population in lraq? You
can destroy the Iragi Army, if you like. Now
three or four days ago, it was being revealed
how the tanks of the United States buried
thousands of Iraqi soldiers alive in the sand
by using some new techniques and all that.
It is a horrible thing. But anyway that is a
military operation. But | am talking about the
suffering of the civilians. | do not think that
India should keep quiet on this issue. It is not
in our tradition at all. If you would permit me,
| have some.document here which | want to
quote. Itis a Report of Mr. Marty Intisary, the
United Nations Secretary General’ personal
representative. The Date of the Report is
30th March, 1991.

“In pursuance of his Report, a Harvard
University Medical team recently visited Iraq
and found that hundreds of thousands of
children face death over the coming months
as aresult of the combined effects of bomb-
ing against Iraq and the continued imposi-
tion of sanctions. Dr. Rob Noodle - they are
all Americans - has reported, on behalf of the
Harvard team-that, as a result of the team’s
survey, based on field work visits to eleven
major cities in Irag. “ we have conservatively
estimated that the mortality rate for children
under five will produce 170,000 additional
deaths in this age group”. Dr. Noodle de-
scribed the situatidn in Iraq as a “Pubiic
health catastrophe”.

Because of the bombing during the
hostilities, sewage treatment, drinking water
supply, refrigeration of medicine and the
operation of hospitals have become ex-
tremely diffioult or nearly impossible to
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manage. Cholera and typhoid are reaching
epidemic proportions.” The Harvard team's
forecast was corroborated by Dr. Ezin Murzil
of the UNICEF who said that 80 per cent of
children tinder one year of age are already
facing severe malnutrition.” | can go on like
this because there are so many more facts
and figures. | am saying that there is a limit
to all this.

It is one thing to join with the other
powers in condemning the aggression of
Iraq on Kuwait, and if you like, supporting
eventhe American military adventuresthere.
Butitis quite anotherthing, iong afterthewar
is over, to go on supporting this type of
barbarous sanctions which are preventing
the common people and even children there
from getting the necessities of life.

And therefore, if he likes, if he has not
seen this report, | can hand it over. Have you
got it? | hope that he has seen it. Because,
there are many facts in this which you may
study. You can verify them also.

But my point is, that consistent with
India’s past all record and tradition of caring
for humanity and humane causes, some-
thing should be done. | am told that in the
Security Council on this question of sanc-
tions the Iraqi Government had only asked
for permission that the sanctions be relaxed
to the extent of allowing them to purchase
some food and medicines from abroad by a
limited sale of their oil. If they could sell a
ceitain quantity of oil and get the money with
which they could find the foodstuffs, medi-
cine, milk and all that then these populations
would be able to survive. But that request
was turned down and what was India doing?
| would like to know. | am told that only
Yemen and Cuba, only those two countries,
voted in favourofthat Iraqi proposal. Nobody
else. That is why | am worried. | am worried,
because where are we going? | do not like to
say it but we should not allow economic
compulsions to dilute or water down our
record and our principles in this matter, for
one thing.

Then another matter | wish to refer to, it
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is mentioned also briefly in the report, is
Myanmar, that is, Burma, one of our neigh-
bouring countries. Atleast, |am glad thatthis
reporthas pointed out that a popularly elected
government, of popular forces, democratic
forces, which won a big electoral victory, a
resounding victory in the elections there, is
not allowed to assume power. The military
junta there in Burma has prevented them
physically fromtaking power. Infact, some of
their leaders have been arrested and thrown
into prison and that military junta is running
the show. And the democratically elected
representatives of the people are not permit-
ted to exercise their rights. So, it has been
noted here. But this is another question on
which | would like to ask he Government, if
we are not in a position to take any initiative.
This is an issue which we should raise in
different international fora. It is a question of
human rights also. Why is the voice of India
not being heard? Perhaps they may not
listen to us, they may not heed us, but the
point is that India’s voice should be heard. |
am worried about our own reputation, about
our own credibility. | do not care what those
other countries do. But it hurts us that earlier
Indiaplayed certain role, and was well-known
for some values and norms, and we should
not keep mum about it now. Why should we
keep mum?

| am very glad that the hon. Prime Min-
ister visited Germany and has got a warm
reception there. He is also very satisfied with
the response he found there among different
circles regarding their attitude towards India
and all that. That is fine. But | should like the
voice of India to be heard more stridently on
some of these questions.

The way you are looking at me, Sir, | feel
that you are about to ring the bell. So, | am
only mentioning some points and | will finish.

Then about this proposed West Asian
Conference on the Palestine question. ltis a
good thing. We have welcomed it also. Butis
it or is it not a fact that the main obstruction
to such a conference is being created by
Israel, and even the United States has be-
come annoyed with them and is saying that
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they should not adopt this kind of obstruc-
tionist role when the possibilities of a West
Asian peace Conference for the first time
have materialised. We should say some-
thing also. Who is obstructing? Who is ob-
structing? You can open a Consulate Gen-
eral of Israel in Delhi as Shri Vajpayee has
suggested. | do not mind. But this is the key
question, West Asia, as far as Israel is con-
cerned. Because all over these years, Israel
has been acting as a surrogate of the U.S.A.
in the Middle East and now if they are forced
tocometothe Peace Conference Table, that
is proposed, it will be a good thing and
naturally | am not surprised if they try to
obstruct it. But India’s voice should be heard
on those issues. We should not be afraid of
calling a spade a spade. Then, on the ques-
tion of Afghan settlement, good bright pros-
pects are opening now since both the Soviet
Union and the U.S.A. have declared publicly
that they are geing to stop sending any more
aims to either side, and let the Afghan settle
the issue themselves without any external
weapon supply or arms race from outside. It
is a good thing. And | hope that something
will materialise out of it. The President, Mr.
Naijib, has been a good friends of India. We
have had close relations with him always. He
had visited this country as our honoured
guest in the past. And | do think that the
Government of India, not in a very obtrusive
way as though they want to spoke their nose
into everything, but they should maintain the
closest contacts with President Najib and
see if there is any way by which India in a
discreet way, in adiplomatic way, can helpin
speeding up the prospect of a settlement.

| agree fully with what has been re-
stated here. In our own interest, we want an
Afghan, which is peaceful and non-aligned.
That is in our own interest. | am also con-
scious of the fact that something is happen-
ing in the Muslim Republics of the Soviet
Union bordering on Afghanistan. We do not
know what the future holds. | cannotsay; you
cannot say. There arefundamentalist forces,
which have been working for a long time in
Uzbekistan, in Tadzhikstan, in Azerbaijan, in
Kazakhistan and other places. You see, they
were not able to play a very predominentrole
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intheirrespectiva areas so long as they were
within the Soviet family. Once thay try to
break out, there are many forces which wili
try to raise thair heads and we do not want
soma kind of negative influences to grow
thara which may affect periphery of our
country, which has a vital security percep-
tion for us. So, we shouid closest
triendly relations with Afghanistan, with Najib
and try our best to see that a proper settle-
ment is brought about.

About Pakistan, | agree with what other
filends have said here. | think, the Govern-
ment of India is doing what it can to see that
the Pakistan's game is foiled. They seem to
be more adeptthan us, more expertthan us,
in projecting their own image abroad in dif-
terent fora of the world. | do not know why it
happens. Why should there be many people
in other countries supporting them against
us on the question of Kashmir? Something is

wrong in our projecting this issue properly.
That should be looked into.

Then, Sir, | would say that there is the
question of developing cooperation, as the
Minister has emphasised, with our neigh-
bouring countries, friendly relations. That is
a priority job no doubt - whether it is Nepal or
Sri Lanka or other countries. With Nepal,
there is a plenty of scope as has been
pointed out here for all types of cooperation,
economic and other cooperation; the joint

" ventures In tha field of projects which will
benefit both Nepal and India; and | am sura .

that the Government will do its best 1o ex-
plore all these possiilities and give our
unstinted cooperation and support in this
matter.

Finally, | too {eel a littie bit of remorse or
regret that one of the countries - We cannot
do anything about &t - which was along with
us, one of the pioneers of this non-align-
ment, Yugosiavia, Tito's Yugosiavia - at one
time in the name of Nehru, Nasar and Tito,
these were the big three of the Non-Aligned
with their concept of non-alignment and

SEPTEMBER 18, 1991

Intemational situation 132

moved together and mobilised many coun-
tries on this common platform - is now facing
atremendous internal crisis and is breaking
up. ltis a very regretful fact that a kind of civii
war Is raising there. Croatia and Serbia ara
trying to break way. And everyday, our
Doordarshan, which does not show many
things which should be shown, never fails
every single day in showing at least eight to
ten minutes of fighting going on in Yugosia-
via. ldo notknowwhat s the point. How does
it help us? Somebody was saying the this
may give ideas to secessionists in our coun-
try and all that. | do not know. | do not know
what is the policy of our Doordarshan. Why
they are so much adamant of showing the
indian people everyday how Yugoslavia is
breaking-up due to armed struggle between
ditferent groups there? | think, the Prime
Minister may kindly look into this. it should
have alittle restraint. Occasionaliy, they may
give us a little news of Yugoslavia. But, this
should not become a major item in every-
day’s news telecast. What is the idea? We
cannot do anything. But a littie nostaigic
sorrow and unhappines should be there. We
wish Yugoslavia as a country would be able
to restore its normal conditions. | know, they
are made up of different ethnic constituents.
But, after all, we can be sympathetic about
them because we are facing all typs of prob-
lems in our country. We know that these are
difficult problems to solve and we would
centainly like Yugoslavia to find a way by
which they will be able to stop this fighting
and restore peace and normaicy and the
country may be able to prosper and prog-
ress.

THE PRIME. MINISTER (SHRI P.V.
NARASHIMHA RAO): | am grateful to the
hon. Members who have made such a
meaningful contribution tothe Debate. | also
feel a little disappointed that this year the
Demands of the Ministry of External Affairs
could not come before the House as they
have always been coming year after year
and | think this should be the last year in
which such athing has happened. From next
year, we shouid see to it that the Ministry of
External Affairs, india’s Foreign Policy, is
brought into focus as it has always been
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brought. Of course, It is nobody's fault. We
are not on the point of fault-finding at the
moment. But, | agree that we should restore
it back to the position of importance it always
had.

We are really discussing something
" which has baffled the whole world. The
changes in the world during the last few
years and probably during the last few
months, have been so quick, so difficult to
explain in terms of time, In terms of motiva-
tion, in terms of immediate or remote cause.
So, there Is an element of bafflement, an
element of the unknown, unforseen, unan-
ticipated in all these events. And therefore,
when you are in the midst of such quick
baffling changes, what you see in frontof you
is a new set of uncertainties. We do not know
how this has happened and we do not know
equally what is going to happen next. At best
we can only make an assessment of the
situation and on the basis of that assess-
ment, we could perhaps in a vague manner,
in ageneral way, determine the policy of our
Government or determine about the policies
of other Governments, other powers in the
world. So, the inter-action also becomes full
of uncertainties and, therefore, today when
we talk of foreign policy, when we talk of the
international situation, no one can say for
sure that what he is saying is bound to
happen and what someone else is saying
will never happen. So, this is the kind of new
uncertainty in which we find ourselves today.
There is nothing wrong in owning. this, in
admitting this. And this uncertainty is com-
mon to all parties. Since we have had a
consensus on foreign policy right from the
beginning, it is good that all the speeches
which I have had the occasiontolisten to are
having the same import and same purport in
their main essentials. So, | would say that
here we are in the quest for a new policy
framework for the country, both inside the
movement of Non-Alignment as an impor-
tant country, as the Founder Member of the
Movement of Non-Alignment, and also as
India per se. This uncertainty and this quest
will have to continue in a unitea manner and
we will have to find a consensus on the new
role of India in the future.
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The Congress manifesto has, to some
extent, antioipated the important aspects of
the international situation. It has said, and |
quote:

“We have succeeded in persuad- -
ing the whole world to fulfil
Jawabharlal Nehru's vision of a
world without competing blocs, a
world of detents, a world moving
towards disarmament.”

Now, we can legitimately claim some
credit for having done this, having been
important partners in this Movement towards
Non-Alignment, towards disarmament and
towards detente. The House will recall that
under Panditji, under Indiraji, under Raijivji,
and under Lal Bahadur Shastriji, we have
continued the relentless quest for detente,
we have always spoken up for detents, we
have always spoken up for disarmament
and, in fact, we have given our own interpre-
tation of disarmament, our own picture of
what we consider disarmament, complete
and total disarmament is our vision, and we
have contributed tothis. Therefore, this quest,
this role of India would have to continue and
| would like to say that it will continue.

We have also said it is for us to ensure
that the ending of the cold war does not
mean domination of any one power centre.
Precisely on this point, we have had several
speeches now. It willbe India's endeavourto
see that the end of the cold war or the
emergence of only one power bloc or super-
power, does not mean the subjugation *of all
other countries who, on some issue or the
other, do not see eye to eye with that super-
power”. | have no doubt in my mind that India
will have to play that role. it need not be
confrontation. There is no need for confron-
tation. Even in a democratised United Na-
tions, for instance, for which we are making
all efforts, there is possibility, there is likeli-
hood of a difference of opinion, and if that
democratisation continues on the right lines,
India will have a role to play. There is no
question of the role of India and similar
countries coming to an end. Therefore, what
we are looking for is a democratised func-
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tioning of the word community wherein the
derisionis notonthebasis of armaments, on
the basis of money power, on the basis of
other considerations, but on the basis of
justice and fairplay, and that should be our
endeavour. So, it is the same struggle in a
different context, with different tools per-
haps, in different fora. Therefore, i do not
think that the role of India which we have
cherished so far will ever end and | am
absolutely certain that we will continue this.

17.00 hrs

if we have not been active for the last
one or two years, let us leave that past
behind and look ahead. Nothing has really
been lost. Maybe a little visibility of India has
been lost. But we can always restore it and
| am sure about it.

We have also said it is for us to ensure
that the emergence of new economic pow-
ers such as Germany and Japan works for
the betterment of the poor and not only for
the enrichment of the rich. This is what my
visitto Germany is all about. We have found
that it is not a uni-polar world in all respects.
Yes, in the military sense it is uni-polar; but
in the economic sense it is multi-polar, it is
multi-centric. Therefore, there is really no
point in only emphasizing the uni-polar na-
ture of the world. There are so many eco-
nomic power centres in the world. And india
is not an economic power centre as such but
India has an importance which cannot be
ignored by any economic power centre, and
that came out loud and clear in my visit to
Germany. | am happy about it because it is
not simply what we are going to get from
Germany tomorrowthat we discussed about.
It is something much more, it is something
much further, where does India stand in
tomorrow’s set up, the new set up, the new
set up of Europe, for instance. Now, { am
convinced, | have been assured that India
will not be outside that imaginery fortress
that will be built in Europe in 1992. | have
been assured that India will have an entry
into that fortress. | do not even call it a
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were the detractors of the Eul market,
the single economy that is goihg to come.
But, when we are told that we
within Europe, who will not let Indiato be left
out - notbecause itis only India that is asking
for it, but because India is an \important
country which nobody can ignore and, there-
fore, we are assured of India’s place, India's
entry. Of course, everything will debond on
ourown performance. It is not as if someone
is going to give us everything and we need
not do anythingonourpart. That is where out
timely policy changes, our re-orientation of
oureconomicpolicies, comeinto the picture.
And in the light of all these changes, we find
that India is now assured of a place of
importance as she always had.

So, it is for us to see that this woiks for
the betterment of the poor and not only for
the enrichment of the rich. We have started
the concept of G-15 in the Non-aligned
Movement. This is what India has done,
almost single-handed, at 'the Belgrade
Summit, where these G-15 countries, that is
countries of the Third world, developing
countries, can take some lead in ail the
problems of the developing world, and they
could also stand up so that they become ar
important factor in the economic scenario ol
the world tomorrow. This was the idea. Anc
the idea was accepted by the Non-aligned
Movement. Yes, what has happened in
Yugoslavia, what is happening in Yugosla-
via now, leaves the Movement a little de-
funct, in the sense that it is not functioning.
But at the same time Yugoslavia’s impor-
tance hasnotbeen lost. We have nothing but
friendship with Yugoslavia. And | do not
know what the Doordarshan is showing. |
have no idea, how many minutes it is show-
ing about the happenings of Yugoslavia. But
1 would certainly like to say that Yugoslavia
is one of our friendliest countries. We will
certainly see to it that what was started in
Yugoslavia in 1989 will continue and we will
work on it. We have the commitment 1o work
on it and that is why the meeting ofthe G-15
is going to be held in Venezuela, And it is
going to be an important Meeting. Never
mind what happens, but it b puunbfﬂn

thosewho

ve friends



137 ' Motion re.

time being in a particular country. But what
sprouted in Yugoslavia, what sprouted in
1989 in Belgrade is not going to go waste, it
is going to be acted upon, and | am sure India
will certainly play her role in that event also.

Sir, the new world order based on the
philosophy of non-violence initiated by
Gandhiji and incorporated in the 1986 Delhi
Declaration—what happens to that commit-

" ment? We stand committed to that. It is true
that we are having disarmament. Much has
happened, much more needs to happen in
the field of disarmament. The intermediate

- missiles more or less have been wiped out,

and then there is a sizeable reduction in the
other missiles and so on. Butthere is nothing
like total and complete disarmament yet in
sight. Even today the armaments that they
have are enough to destroy the world many
many times over. So, what are we really
talking about? We are talking about a very
slow and very limited amount of disarma-
ment that has been brought about. But what
India stands for is total, complete disarma-
ment and not only disarmament inthe sense
of not having nuclear arms, but a world which
is free from nuclear weapons and also it is
non-violence. f you completely destroy
nuclear weapons today but after 10 years if
another kind of weapon which may not bé
called ‘nuclear’ but which may be something
much more destructive than a nuclear
weapon suddenly emerges from somewhere,
from some power, then you have not really
contributed to that world of non-violence
which you talked about in 1986. Therefare, it
is not merely the negative aspect of doing
away with nuclear weapons, but positively

creating a non-violent world to which Presi-

dent Gorbachev and Rajiv Gandhi commit-
ted their countries to in 1986. That commit-
ment, Mr. Speaker, Sir, remains, and that
commitment India will complete. So, it is not
as if India is left without a role.

Now, we have been again baffled by
what happened in the Soviet Union. | have
just spoken about Yugoslavia. The Soviet
Union is a much larger country, much more
powerful and very important country in world
affairs, to which we have always been look-
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ing for friendship and support, and we con-
tinue to have the same friendly relations and
close relations with the Soviet Union.

Apartfrom what happensto the future of
the Soviet Union about which | am not as
pessimistic as some people are, | would like
to say that in respect of our relations with the
Soviet Union, about which some people might
think that these relations may get shaitered,
our treaties for instance, our agreements for
instance, economiccooperation forinstance,
might be in doldrums, | believe this is only a
passing phase, | believe this is only atempo-
rary phase. The relations between our two
countries are not merely based on atreaty or
on certain agreements, but we have sub-
scribed to certain principles, and | am quite
sure that a large country like the Soviet
Union just cannot go to pieces and just
disappear, it is not possible. They will cer-
tainly find a way of again consolidating the
country, may be on different lines, maybe in
a different context, but | do not see anything
beyond that happening, which would com-
pletely disrupt our relations either in the
economicfield or in the political field. | do not
expectthat. lcannot spell out anything more,
nor can any Members spell out anything
more than this at the moment, not even the
friends abroad with whom | have had occa-
sion to speak. Everyone seems to be equally
uncertain; everyone seems to be hopeful
this minute, not so hopeful the next minute.
But, we would say, as friends of the Soviet
Union, that the relations between the two
countries are not going to be disrupted. We
will certainly continue the relationship. There
may be certain lacunae, for instance in the
supplies, in exports and in the nitty-gritty of
our relations. These are important; we can-
not minimise the importance of these things.
But | understand that whenever we have
taken up any of these matters withthe Soviet
authorities, they have responded with what-
ever expedition that they could manage at
the moment; may be after two months, three
months or four months they would respond
more expeditiously. There had never been a
cold shouldering on whatever we have taken
to them. There had never been a negative
response from them and therefore, we have



139 Motion rs.

[Sh. P. V. Narashimha Rao]

nothing to worry about it except that we will
have to wait for the time, when on the other
sideourfriends are able to respond properly.
Thatisallthatlhmtosayd»utlndo—
Soviet relationship.

Then, there was some mention of Burma.
The House may recail that we did do our bit
in the situation which developed in Burma
two years ago. We wers, to some extent,
helpful. The military Government of Burma
was very bitter about India on whatever we
did and | do not see any reason why we
should not play a constructive and helpful
role in the situation. | would not like to say
anything more, because | am not fully con-
versant with whatever had been done during
the last three years, or not done. But, | am
sure that the role which we played earlier
when there was a big change in Burma, that
role naturally will not be discontinued; in
whatever manner it is possible, we will cer-
tainly do our duty.

Sir, the UN role also has come up for
some comments inthe debate. | am surethat
the UN has come into its own after all these
changes. We have had a much more impor-
tant role assigned to UN in the last two or
three years and in this role, in the assigning
of this role, in the expansion of the UN role,
we also have contributed our bit. There is
hardly any speech of the External Affairs
Minister of India or the Prime Minister of
India which did not emphasise a much more
decisive and important role for the UN. We
have said even in the case of disarmament,
in the case of the verification regimes under
the disarmament dispensation, the UN must
have a much bigger role. | think, that is
saying quite a bit, but we have advocated
that role for the UN. We will continue to
advocate that. We are a member of the
Security Council right now, but that is some-
thing which comes and goes. We have
suggested the expansion of the Security
Council. This may not materialise this yearor
next year, but this is something which is in
conformity with the general wise of several
countries in the world. The situation in which
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the original Security Council was formed,
that situation has changed beyond recogni-
tion. So many countries have become free;
80 many countries are playing such impor-
tant roles in world affairs today that the
Security Councll as it was conceived of 45
years ago, needs to change and needs to be
expanded and India is taking a lead in this
important role in bringing about or trying to
bring about this change.

SHRISAIFUDDIN CHOUDHURY:Have
you suggested anything with regard to the
veto power of the permanent members?

SHRI P.V. NARASIMHA RAO: We are
concentrating on expansion. | think, we do
the easier things first. | am not even saying
thatitis going to be easy, but we have friends
in this. We have supportess in this and this
would be the better strategy 1o go about it.
This roie will continue and | am sure that
what we have promised to the people of
India, what we have committed to do, we will
stand by that commitment.

Shri Indrajit Gupta has said something
about the West Asia question. Our commit-
menttothe West Asia question is quite clear.
It has been there for years and if there is a
conference, we would certainly welcome the
conference. We are for the conference and
we have said so in the manifesto. We have
taken that commitment to the people and we
will stand by that.

About neighbours, | am sure, the details
will be given by my colleague, Shri Eduardo
Faleiro. Butwhat | would like to say is that we
have not been quite successful in persuad-
ing Pakistan to improve relations with India.
Every time there is a change either in Paki-
stan or in India, there is a sense of euphoria
created, some new hopes are aroused. But
subsequently these hopes are dashed to the
ground. My own experience during the last
three months has been more or less the
same. | was told by the Prime Minister of
Pex«istan that he would like to send a special
envoy here. In fact, he was so insistent that
| thought that something new was golng to
happen, something very hopeful was gomg
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fo emerge. | agreed. The special envoy
came. After talking to him, again he tried to
create an impression that this is a new situ-
ation and a new leaf is being turned between
the two countries. Since | was only at the
listening end, | was not in a position to
respond one way or the ather. He told me in
s0 many words, when | raised the question of
their helping, training and assisting the ter-
rorists. He told me in so many words that
“You will see a definite improvement on the
ground.” These were his words. So, | told
him, “ | will wait for the improvement”. We
have been waiting. | am told that ‘improve-
ment’ has beenon the reverse. So, where do
we stand? What do we do? We stand exactly
where we stood always. We have to be
ready for any eventuality but at the same
time, we have to persist in our efforts to
improve relations to the extent we can. They
are raising Kashmir in more forums today
than they ever did before. That seems to be
the ‘improvement’. So what do we do? |
really do not understand, except to come to
the conclusion that we have to live with this.
| do not have any other conclusion to arrive
at. Still let us hope that in the big chai ges
that are coming all over the world where the
volition of one country or the motivation of
one country does not really mean anything,
where all countries are being forced into
certain position by circumstances, if this
would bring Pakistan to a position more
friendly to India, more neighbourly relations,
desiring better neighbourly relations with
India, then we would be happy. So far zs we
are concerned, we are very clear in our mind.

~ Our intention is to have the best of relations
with Pakistan and this intention will continue
and we will have to live with whatever uncer-
tainties we have with Pakistan, stiil hoping
that at some point of time, relations will really
improve.

With Bangladesh, the Banglades For-
eign Minister came here recently. He called
on me and | had a long talk with him. | find
that there is some promise of further im-
provement in the relations. We are expect-
ing the Prime Minister of Bangladesh some-
time later and we would like to hope that
relations will really improve. We have some
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problems, some intractable problems with
Bangladesh like the Chakma question and
the latest is that some fuelling of terrorism
acrossthe borderinthe North-Eastarea also
is taking place from Bangladesh. Of course,
as always, it has been denied. But we are
fairly clear that this is happening. We will
have to take up with Bangladesh this ques-
tion also. | do hope that overall, there will be

" improvement.

There are again some compulsions
where the economic situation in both the
countries, the economic cooperation between
India and Bangladesh is too good an aspect
to be ignored. We have been talking with
them on so many projects. For the last 10-11
years at least | know that we have been
continuing this dialogue. But, on the other
side, there has not been much movement,
much forward movement. But now with a
democratic Government on the other side,
we hope that there will be some forward
movement hereafter and we are waiting for
further efforts on both sides and responses
from both sides, responses of the right type.

About Nepal, | am told that, again, the
emergence of a democratic Government on
the other side in Nepal has had some effect,
some positive effect. We expect that the
arrangements in regard to some of the rivers
originating from Nepal, about which negotia-
tions have been bogged down for quite some
time, are showing some signs of forward
movement. | cannot give more details than
this. But | understand generally that there
has been some forward movement. Let us
hope this movement will continue.

Sri Lanka is going to hold the next
SAARC summit and we hope to improve
relations with Sri Lanka except that we have
the LTTE problem, the problem which has
been very much there in India, whici has
spilled overto India. Then, we have the a'lied
problem of refugees from Sri Lanka whose
burden is becoming more and more diffizuit
to bear off our side. These questions need
to be sorted out.

So far as other relations are concerned,
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1 do not think there is anything to complain.
Specially, the areas of difference, areas of
different perception, maybe, will have to be
sorted out. These are some of the points |
wanted to mention in this short intervention.
What | would like to say, in general, is that
India’s role in the Non-Aligned Movement
not only in redefining the contours of the
Movement in the new context but also taking
a role, an important lead in getting those
contours properly implemented, inboththese
respects, India’s hold will continue and this
Government wants to continue the hold as
vigorously as we did it before. Within the
South Asian framework, the SAARC net-
work, SAARC programme we would like to
intensify the programme. | understand that
there has been a little forward movement, of
late, on the economic side also. As the
House is aware whenever we brought up
economic cooperation, cooperation in the
field of trade, commerce etc. in the SAARC,
there has been a persistent resistance par-
ticularly from Pakistan. Since the ground-
rule says that unless all the seven countries
agree nothing will go through, the economic
aspect of the SAARC cooperation has re-
mained, more or less in coldstorage. Now |
understand there are some negotiations
going on - with what result, we cannot pre-
dict. But at least there has been a consent for

carrying on negotiations. So, those negotia-

tions on the basis of which some kind of
economic cooperation among SAARC coun-
tries could be forged, those negotiations are
going on. And if they result in something
positive, then, | think, the ice will be broken
onavery important aspect of SAARC. People
have been saying, experts have been say-
ing: Why not have a common market for all
the SAARC countries. All these can materi-
alise in course of time only if the initial ice is
broken for which | find that there has been
favourable atmosphere of late. It may be

long haul, | do not know. But if this does .

materialise, then, Ithink, the future of SAARC
is assured in the sense that not only in other
matters like meteorology and other things
but on important matters of economic coop-
eration, there will be real progress. .
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This is all | wanted to say. We want a
lithe time. This Govemment has taken over
just about three months back. The moment
we took over, we came to Parliament. The
directions have been given, the commitment
has been reiterated in the Congress Mani-
festo. The commitment is nothing very differ-
ent from what the other parties also have
committed themselves to do. So, there is an
inbuilt consensus. What remains to be done
is totake concrete initiatives in each of these
areas. We are on the point of taking further
initiatives. We would certainly like some more
time to be given to this Government in order
to show results in taking those initiatives. |
hope, that the House will bear with this
Govemment on these matters. Maybe in the
nextsession ormay be inthe next Budget, by
the time we come back for the next year's
Budget, we will be able to show some more
initiatives actually taken, positively taken in
many of these matters in which we have a
clear commitment.

MR. SPEAKER: | have a long list of

" Members. | would like to know for how much

time the House is preparedto sit. Depending
on that decision, we can give the time to the
Members to speak.

SHRISAIFUDDIN CHOUDHURY: How
many names are there?
MR. SPEAKER: It is a long list.

(Interruptions)

THE MINISTEROF PARLIAMENTARY
AFFAIRS (SHRI GULAM NABI AZAD): We
require minimum one hour.

(Interruptions)

MR. SPEAKER: | think, let us continue
to sit for one more hour. And the other
Members will please bear in mind that the
time is limited and they will complete their
speeches in a short time without repeating
the points which are already made.

Now | call Shri Shahabuddin to speak.
(Interruptions)
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SHRI NIRMAL KANTI CHATTERJEE
(Dum Dum): You have not called any name
_from the CPI (M) side.

MR. SPEAKER: After this.

SHRI SYED SHAHABUDDIN (Kishan-
ganj): Mr. Speaker, Sir, it is rather difficult to
speak on the emerging situation after the
intervention by the Prime Minister and also
after a brilliant scintillating speech by a for-
mer Foreign Minister under whom | had the
good fortune to serve, Shri Atal Behari
Vajpayee.

We all speak of momentus changesthat
are rapidly changing the contours of the
world. The Prime Minister finds it, for some
time, baffling. But, Sir, let us look a little
below the surface. We are indeed at the
threshold of a new era. And we do not know
what is going to happen, what is going to
come. | have a feeling that today we are
entering the era of ethnicities. Submerged
identities of people are surfacing and assert-
ing their rights to be recognised and to be
treated with dignity. They are breaking
through existing world of international rela-
tions and the existing pattern of nation-states
through a simultaneous process of fission

. and fusion. Divided ethnicities are fusing

" across borders and multi-ethnic formations
are subjected to fission. A new balance of
power is going to come into existence and
new .alignments will take place both on a
global and on a regional basis, A new world
order is indeed emerging. We find the con-
tours heavy at the moment. The intema-
tional situation is in a flux. But, we have this
question before us. Is it going to lead to PAX
AMERICANA or is it going to PAX HU-
MANA? Is this new alignment to give rise to
new conventions and new covenants, new
chapters and new declarations, which would
lead us to a disarmed world, to a denuclear-
ised world and not to -a disenfranchised
worid? Are we moving towards a life in which

_ the gifferences - the economic differences
and disparities between peoples and re-
gions shall be wider than they are today?
Shall we assert the savereignty and equality
of man or shall we give sise to a new imperi-
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alism and new coionialism; a turn of the
history; pattern of dominance being the state
of art? Shall we get the old wine in a new
bottle or shall we get a old bottle with a new °
label?

We, as a nation, must reject the concept
of unipolar world or a world which is reduced
growingly to a monolithic centre of power, to
a centralised global decision making and to
a world where control, administration and
management is located in a White House or
in a Kremlin. This apprehension is not illu-
sory; this apprehension is very real. Even
some wise men in the West are conscious of
this phase. | have a quotation here from
Professor Noam Chomsky of the MIT, who,
in an article, called “The weak shall inherit
nothing™ says that looking towards the mil-
lennium, stands out the central message
from the White House: “We are masters and
you shine our shoes”. This is what an Ameri-
can Scholar has to say about the new world
order of Mr. George Bush. And we have also
a great British writer, Mr. Harold Pinter, a
dramatist. He had a new ten minute play on
the Broadway, called the New World Order
which revolves around three persons -one a
ragged, gogged and blindfolded and tied to -
a Chair and the other two in shirt and tie
looming over him and casually deciding his
fate. This was perhaps, the dramatist's
picture of the new world order. We have got

to strive as a nation and as a people to stop
it.

We are all conscious of the great
changes that have taken place in the Soviet
Union. | for one, hail the surge of democracy
and freedom. | consider it a momentous
event in the world's history; and that a revo-
lution has taken place without violence; that
change has taken place without bloodshed

and that transformation has taken place
without coercion. 1 do not look upon it as the
end of socialistideology. | look upon it as the
fulfillment of the original promise of the 1917
revolution, when Mr. Lenin promised frae-
dom to the people of the East. | do not look
upon it as a fragmentation of the Soviet
Union, but the transformation of the union
into a union of ethnicities for cooperation on
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terms of equality and inter-dependence with-
out any élement of exploitation, or coerclen.
Justlikethe SovietUnion, multi-ethnic States
arebreaking down everywhere. Science and
technology know no frontiers, either ideo-
logical, political or geographical. The giobal
information systems are reaching outinto an
era where the entire concept of secrecy or
censor by Govemments has lost its mean-
ing. Global events now penetrate our homes
all over the world. Therefore, a revolutionary
concept is now coming in the plea of domes-
tic jurisdiction and is increasingly losing its
meaning.

There has to be a democratic control
overthe Governmentoperations everywhere.
Ali peoples are asking for good governance.
There is of course the question of control
over natural resources. | regard all natural
resources of the world as the common heri-
tage of mankind. We have already accepted
this concept with regard to the sea and the
sea-bed and the space. | think a time is
coming when the entire earth which is the
habitat of the species called man, with all its
renewable and non-renewable resources
shall be equitably available to all the mem-
bers of this species, wherever dispersed
over land or sea or space. Thus shall man
become centreto the global concern, central
tothe global scheme of things and that is why
we have to respond to this new urge for
human rights, for group rights and if | borrow
a phrase from the West, for good govern-
ance. .

There are certain in-built constraints on
the emergence of the unipolar world. But we
have to work and endeavour in the direction
with determination and clarity. There is of
course the mathematical problem or the
geographical problem of an effective radius.
‘ think no power can direct ail the affairs of
:he world from one single centre. Thereisthe
:,Jestion of ethnic affinities which shall de-
termine the intensity of intercourse among
the neighbouring regions. There is the con-
cept of three tier world. You have an ethnic
State and you e a regional system of
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security and cooperation and of course a
world order.

These changes are taking place slowly
before ourvery eyes. Maybe, we are notvery
consclous of them. But this will also callfor a
certain change in diplomacy. The inter-State
systemis today giving place to areal interna-
tional system. We have been speaking ofthe
word ‘international’ for a long time. But |
make a distinction. So far we had an inter-
State system; tomorrow we shall have a real
International system. There, nations which
are newly emerging shall discard the con-
ventional forms of cooperation or relation-
ship and ourold patterns of diplomacy will no
longer be adequate.

The existing structures, if they are not
responsive or paid attention to, will only
result in dinosaurs, which became extinct in
the process of evoiution. | would, however,
like to make one more point here. The basic
concept to a unipolar world is this. The
Marxian concept of class has not been able
to define and determine human behaviour in
its totality. The Freudian concept of sex has
not succeeded either. The Jungian concept
of power also did not succeed and | am
afraid, the American concept of market by
placing a false God in a new pantheon will
also not able to determine the entire devel-
opment of human interaction.

There has to be a quest for human
expression. The desire for power, for group
identity , for what we call national rights, has
to be tampered by a new humanism, by a
quest for justice. Therefore, | come to my
basic point that we are not against a new
world order; but we are for a just world order.

The world that | envisage for tomorrow
is going to be a three dimensional world, is
going to be multipolar world, is going to be a
multilateral world and a multi-tier world struc-
ture. They concede thé beginning of a multi-
polarity, whether Americans ‘like & or not.
There are the economic groupings and re-
gional groupings. | am sure in the long run,
Europe and Latin America will not stay to-
gether;they shaliform differentpolarity. There
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is Chinaand Japan; there is South-East Asia
emerging into its own life; thera is South Asia
making a naw beginning. There is the Arab
world; thare is Black Africa and Latin Amar-
ica and each one of tham has got a certain
sthnic homogenelity. Thase are going to be
the bricks for the future structura of the
world. What wa have to look for is this. Wa
find @ naw equilibrium and a new balance
between nationai formation and tha regionai
formation. Thare should be abuiit-in iinkage
between thase national and regional forma-
tions into global formations so that we can
manage the affairs of mankind with a little
more wisdom and a littla more peace.

Tha UN has to be damocratised. But we
have to keep in view that tha distortion hes
been caused notonly by tha Vato granted to
five powers only, but also by the theoretical
and illusory concept of sovereign equality of
States. There has to be some equilibrium;
some relationship between the power equa-
tions outside the UN forum and the power
equations inside. Otherwise, if | may tell Mr.
Vajpayee, even if the General Assembly is
brought into the picture, it will not be difficult
for some big powers to buy the support, to
purchase the support of the mini and micro
States. .

Therefore, we have to address our-
selves to the democratisation in a manner
that the UN does become a real instrument
for managing the affairs of mankind on the
basis of equality and on tha basis of justice.
There, we come to the North-South dia-
logue. Mr. Speaker, Sir, my point is that our
diplomacy has been taking part inthe North-
South dialogue. But the North-South dia-
logue has to be intensified. It is related to the
terms of internationai trade of raw materials
and manufactures. It must be related to the
terms of transfer of technology and to the
terms of flow of capital. All these must come
in and these should become a metter of
globalconcern, just as environmentor space
or the resources of and the sea. For
this what is tha policy that we have to adopt?
Whatisthetoolthat we have to adopt? | think
the long-tested tool non-alignment can still
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serve us. Non-alignment has been wrongly
described as a policy. Non-aiignment, to my
mind, is an instrument of peace. It is not an’
and, it Is a means to an and. To be non-
aligned is not an objective, it is only an
instrument to achieve certain national, re-
glonal and international goals.

Therefore, the context might be
changed; but the tool remains potent; it
remains relevant. Our objective is peace,
equality and human rights. To that extent,
non-alignment geve us es a nation and gave
many other nations, the independence of
judgment, the ability to judge issues on their
own merits. Therefore, non-alignmant as an
ideology of independence and dignity of
nations is as relevant today as it was yester-
day. What is the role that India is going to
play? | have a feeling that we have forfeited
ourrole. We seem to heve gone to sleep. We
cannot as a nation retreat into a self-spun
cocoon or into a barren glass house. We
cannot isolate ourselves from global trends
where momentous changes are taking place.
We have e duty and a responsibility to cata-
lyse human aspirations into action, to give a

- direction to the forces of change towards the

just world order that we talk about.

The seeds of tomorrow were sown
yesterdey and today now seeds are being
sown. The harvest will notwaitforus, andthe
harvest season shall pass by if wa do not

participate in sowing today.

_Indie has a great role to play. We are a
land of wisdom; we are microcosm for the
world, has a plural and diverse society. Our
experience has got a global relevance. We
have inherited of the great philosophy of
non-alignment from PanditJawaharialNehru.
We have failed in that. Even in our own
neighbourhood, we have talked about our
failures and shortcomings in Burma, in Af-
ghanistan, in tha Gulf, in Kampuchea, in the
Indien ocean and in the Arab world. | do not
know whichto talk about. But | cannotgo into
the detalls. As the Prime Minister has very
rightly said, tomorrow awaits us. nothing
very much has been lost. Our objectiva must
be clear.
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[Sh. Syed Sha ] whose sails are woaldy yielded to
Here | want to make a point for the blind
consideration of the Hon. Minister. The en- uncertain winds, and the heimto a
tire concept of South Asia must be changed hand ever rigid and cold as Death;
in the context of what is happening in the
Soviet Union and Central Asia. To my mind, Freedom from the insult of the
the Central Asian countries, which are now dwaelling
asserting themselves, mustfind a right place in a puppet’s world, where move-
in South Asia. To that extent, our objective ments are
must be to redefine South Asia and then to started through brainless wires,
articulate the common interests and aspira- repeated
tions, redefine its relationship to the other through mindless habits where,
regions, particularly in the neighbouring figures
regions of Arab World, South-East Asia, wait with patient obedience for a
China and Japan. master of

| do not accuse the Foreign Office but |
have a feeling sometimes that the Foreign
Office has taken an overdose of sleeping
pills. 1think, they should become alittle more
active.

Finally, our credibility, as a power which
does not stand for a status quo, as a force for
change, as a globe trend-setter, will depend
not only on our economic strength but as
some people have pointed out, it will depend
much more on our credentials as a democ-
racy, as a secular order, as a welfare State
and as a just society. In a recent report on
human development, the United Nations
Development Programme has ranked India
- 1 am sorry to say - 123rd in the list of 160

States and 94th in the list of 127 developing
States. With this performance, our voice
cannot have much international force.

I would like India to play the role that we
had visualised at the dawn of our freedom
that we are for freedom and justice every-
where. | shall give a quotation from a great
poem by Rabindranath Tagore where he
wanted for the world and for the motherland:

“Freedom from fear...
Freedom from the burden of

ages...
Freedom from shackles of slum-

ber...
Freedom frpm' the anarchy of a

show to be stirred into a moment's
mimicry of life.”

We refuse to be puppets. We shall take
the destiny of our region in our hands and we
shall try to make our contribution for the
freedom and dignity of man. That should be
the message of our foreign policy.

SHRI SUDARSAN RAJYCHAUDHURI
(Serampore): Sir, significant and momen-
tous changes have taken place in the inter-
national situation during the course of a brief
period.

This is the period when we have seen
how the mighty Unity States of America and
its multinational allied forces under the pre- -
text of defending peace went far beyond the
UN mandate and committed a virtual geno-
cide in Iraq. True that Iraq’s action in Kuwait
was indefensible but the way the US waged
war against Iraq, evenits civilian population,
the way it acted as an international police-
man, self-appointed and self-proclaimed,
violated all norms of civilised international
behaviour.

This is the period when we have seen
how the UN body has been plundered away
by the United States, how the UN has be-
come silent spectator of the imperialist mis-
deeds. And this is the period when we find
collapse of the USSR - the disintegration of
the Soviet Socialist Union and in its place
rise of several-new States which are bent
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upon, at least for the time being, to bring
back capitalism.

Sir, the recent event of the Soviet Union
have been discussed by my esteemed col-
leagues here. The media is full of news and
views on the developments there. And it is
being said that socialism has failed there
since it is now democratic. It is also said that
since the world has become unipolar, our
policy of Non-Alignment has become some-
whatirrelevant. Sir, itis being suggestedthat
time is now for reorientation of our foreign
policy and to adopt a realistic ideological
neutral policy.

Sir, whether one agrees with these
observations or not, we cannot deny a cen-
tralfactthat USSRis notthere. There are the
independent Baltic States, there are Russia,
Georzia, Azarbaijan and other republics
whose future is unpredictable. Will it be a
loose federation or just a confederation or a
mere economic union? We do not know
about this. Things there arein astate of flux.
But these changes in the Soviet would have
tremendous impact on our own country and
on the Third World and that is our foremost
concern. We should discuss this point.

Sir, when we attained independence,
imperialism wanted to continue its exploita-
tion by keeping our county asource of cheap
raw material and a market for their industrial
goods. At that time, there was none to offer
us help and assistance which we badly re-
quired for our economic reconstruction and
for our industrialisation. At this time, the
Soviet Union can forward to help us. Sir, itis
not that we alone received the Soviet sup-
port. Every Third World nation threatened by
the menace of neo-colonialism got Soviet
aid and assistance. Sir, while one is free to
criticise socialism and socialistic system, itis
amatter of one’s own choice. Butone cannot
deny the basic fact that the Non-Aligned
Movement had become so powerful and so
much fast throughout the world because it
- - had the support of the socialist Soviet. And
today, the Non-Aligned Movement has be-
come marginalised because socialist Soviet
Union is not there to lend its earlier support.
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What manner of men are we if we gloat over
the disintegration of that socialist Soviet’
Union? Sir, we know that Indo-Soviet Treaty
is still there. But do we expect to receive the
same assistance from the present rulers of
Russia?

The new Russia is a stranger to us. And
| do not know whether our External Affairs
Ministry and our Government is considering
all these aspects in the appropriate manner
ornot. Thedevelopments in the Soviet Union
would not only adversely affect our eco-
nomic programme but would also affect our
strategic defence needs. The crucial bal-
ance of power in this entire region would tilt
against us. We should not, for a moment,
forget that there is still one UN Resolution for
plebiscite in Kashmir. In the absence of a
friendly USSR and in view of the changed
character of the UN, who would be there in
the Security Council to protect our interest?

What about Afghanistan? It is the only
buffer secular State between us, Pakistan,
the West Asian Islamic States and the Cen-
tral Asian Republics of the erstwhile USSR.
Now that the Central Asian Republics show-
ing clear signs of propelling towards islamic
fundamentalism, importance of keeping
Afghanistan secular is paramount. But the
US is supporting ail the dark forces of abse-
curantism and fundamentalism. Would secu-
larism in Afghanistan survive?

Then, the balkanisation of the Soviet
comes. Would it not be embolden seces-
sionism and separatism in our own country,
i.e., in Punjab, Kashmir and Assam? We
may rejoice over disintegration of the Soviet
Union. But we ourselves live in a short of
glass house. We should not forget that. The
Hon. Minister appears to be impressed over
the US stand on J&K. Our Government may
think that afterthe end of the cold war, the US
has ‘acquired a human face. It would not
support Pakistan's intransigence.

But what is our experience? What is the
experience of the Third World countries?
The experiences is that the US in the name .
of establishing a new international order, is
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In fact pursuing a policy of hegemonism. It
seeks to rule over the antire worid. And when
its own interests are involved, it does not
respect anything. Is is not a fact that during
the 80s, it was the United States that pam-
- pered Saddam Hussain against Iran. He
was heavily militarised. Then Saddam
Hussein was a darling, But when the same
Saddam tried to assert himself, when he
tried to assert Iraq’s right overoil, be became
adevil. And what have we seen in Iraq. 6000
Iraq soldiers have been literally buried by the
advancing US Army. Civilians, old and in-
form, women and children were not spared.
The sanctions against iraq are still there.
The entire population would be facing star-
vation.

What was the case of Noreiga in Pan-
ama. Hetoowas afriendtothe US, Butwhen
he became audacious enough to challenge
the US interests in Panama, Canal, the US
suddenly discovered vice In him. The US
army invaded Panama. It is really funny to
see the same US condemning iraq’s inva-
sion on Kuwait. It is like the pot calling the
kettle black.

It is true that the United States has
recently shown ashiftinits perception onthe
Kashmir issue. But to consider it a perma-
nent, lasting and real shift in attitude may
land us in trouble. Unfortunately, it appears
that we have become mesmerised by
thoughts of cozy relation with the United
States.

MR. SPEAKER: Please conclude.

SHRI NIRMAL KANTI CHATTERJEE:
Among the parties, our views are not exactly
identical with other views expressed. you
must give us an opportunity to express our
views. This is the only forum where we can
:oimsomdbdaylstho last day. Please allow

SHRISUDARSAN RAY CHOWDHARY:
| will take three or four minutes and con-
clude. Sir, we have heard about the Harger
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Proposal who brought an amendment last
yearregarding favoured nations' status. Then
we have also heard about Den Burtem who
brought about a Bill sking for human rights
inspection In Punjab and Kashmir and other-
wise for suspending all aid to India. Amer-

- ica’sambassadorin Fakistan, Robert Oakley

statesthat Kashmir is a disputedterritory. He
raked upthe question of Piebiscite. We know
all this. When we go through all these as-
pects, we would come 10 know that there is
a sinister schizophrenia in America’s per-
ception on the Jammu and Kashmir issue.

Sir, this process has started from the
days of Chandrashekhar Government when
we allowed the US warplanes to have refu-
elling facilities in our country. Raijivji de-
nounced that very rightly. it was an outright
surrender. it was a deathblow to our poiicy of
non-alignment which is and must be basi-
cally anti-imperialist and anti-colonialist.

But Rajivji is no more. Were he alive
today, we would have known his reaction to
the recent move of the Government uptill
now a covert move to forge a so called
cooperation plan between indian andthe US
Defence Forces. It is reported that we are
going to have one Indian-US joint army
executive council. Even the possibllity of a
joint naval exercise is there. Are we going to -
be just ancther NATO nation? Nobody is
opposed to friendship with the US people.
But to forge friendship is one thing and to
bend or even crawl in the name of forging
friendship is different.

Unfortunately, it seems our Government
is behaving in that fashion. In the name of
warming up relations with the United States,
whether in matters of economic policy or in
matters of foreign policy, this trend is very
much apparent. Infact our foreign policy has
become just a tool of our economic policy. A
cartoon in yesterday’s Times of India has
noted this. It is asked there if we have any
other foreign policy besides inviting foreign
capltal. We have been restructuringourentire
gamut of domestic as well as the foreign
policy towards that objective - to invite for-
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eign capital to invite tha multi-national com-
panies.

Wa have seen how Pepsi is openly
challenging our Governmant by flouting all
contracts and obligations. Tha Government
is halpless. And new Multi-national compa-

nies would also coma. What would we do if

they aiso behave tha same way?

Our economic sovaraignty is in peril
today. Tomorrow our political sovereignty
would be endangared if wa do not seriously
pondar over the situation.

Pepsi's role in overthrowing the Allende
Govammant in Chile is known to us. We also
know how the Anglo-lranian Oil Company
eliminated Mossadagh Government in lran
in the 50s with the help of the CIA.

18.00 hrs.

We know what role did the United Fruit
Company played in Guatemela to remove
Arbenz Government. We should be cau-
tious. But, Mr. Speaker, Sir, the caution is
unfortunately not there.

The United States has been pressuris-
- ing us on all the fronts - On the one hand to
sign the Non-Proliferation Treaty and on the
other hand to bend our patent Act, the intal-
lectual Property Right Act.

Are we going to capitulate? Thefactthat
socialism in Soviet Union has suffered a
great set back may have boosted the pro-
U.S. lobby in our country. They are in a state
of euphoria. They are advocating totalchange
in our Foreign Policy. The disaster in Soviet
Union does not mean that capitalism is the
saviour of mankind. Neither capitalism can
usher in a liberai, @ democratic society. It
only means that building socialism is not an
easy programme. it would face fair weather
and foul, trial and error. Socialism is a seli-
critical system and it cannot afford to be anti-
democratic. it needs reform whenever nec-

essary.
Bmdmmnuppcnwhm&h&
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pening in the Soviet in the name of reform?
They are taking of pluralist democracy. But
they have bannedthe communistparty. They
are taking of freedom of expression and
open-mindednass. But they have banned
the Communist media. They are talking of
modemity and progress. But they have torn
tha red flag to bring back eagle-crested
banner of the Czarist regime. They are tak-
ing of people's participation everywhere and
we found that the President Gorbachav and
Yoltsin hava signed an agreement saying
thatif anyone of them lives, the other willtake
ovar. What kind of people’s participation is
there and what type of democracy is this that
we have to welcome and emulete?

Sir, the events of Soviet Union do not
indicate that deys of socialism are over; days
of fighting against imperialism are over. So
long poverty and hunger remain, so long
exploitation of man by man remains, so long
nations suffer under the yoke of coloniai and
neo-colonlalsubjugation, the spirit of social-
ism would never die.

Neitherthe spiritof Non-alignmant would
die nor the spirit of fighting against imperial-
ism, racism, neo-colonialisation would die.
Nobody should think that debacla in the
Soviet Union has made our planet more
habitable. Nobody should think that the end
of cold war, the rise of uni-polarism would
allow us in tha third world rest and perhaps -
peacs. Even after the signing of the START,
nuclear weapons are there which can kilithe
entire humanity.

Tha changes that took place in the inter-
national situetion do not augur well for us.
There are omnious porents. We heard that
Soviet forces would leave Cuba but have we
heard that the U.S. would dismantie its naval
base in Guatamale in the Cuban territory?
No.

We saw how Iraq has been punished; is
being punished but have we heardthat israel
hasbeen forced to leave its occupied territo-
ries? No. The prospect of West Asian Peace
Conference does not seem right.
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Sir, new alignments are coming up. A
new Europe, a mightier Europe would come
upin 1992. New alignments of the advanced
nations, developed nations would come up.
Cold war is, as if going to be replaced by
trade war. Whatshallwe doin such aworld.?

Time is now not to bend our policy of
Non-Alignment. We should forge further al-
liance with the third world nations, with the
developing world. Demand should be raised
to restructure and revitalise the U.N.

i we in the 3rd world are united, it
countries like ours, China, the developing
nationot Asia, Africa, Latin America become
untted no power inthe earth would be able to
subjugate us. But are we going to do that?
Or, asthe Times of India Cartoon suggested
we shall have no otherforeign policy besides
inviting foreign capitals.

SHRI CHITTA BASU (Barasat): Sir, |
shall be brief and shall not touch the points
which have already been referred to by the
earlier speakers. Sir, there have been global
changes and some changes are of momen-
tous character also. Sir, the most momen-
tous of the changes has been the events, the
turmoil, in Soviet Union. | do not like to
discuss in great detail about it. But today the
Soviet Union ceases to be that Soviet Union
which was the harvest of the great October
socialist revolution. | have no hesitation in
saying that the economic policies in the
name of reforms in Soviet Union is nothing
but a tread in the path of restoration of
capitalism. In the name of so called reforms
in political system, | think it is the CPSU
which has been ideologically disarmed and
it has been deprived of its legitimate role to
play in the life of the Soviet Union and in the
Communist Movement of the world.

Anyway, there might be somebody in
the world and in this country also who may
feel happy over this deveiopment in the
Soviet Union. They may have an idea that
this socialism has been dead all over the
world. | would only like to remind them that
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socialism is immortal, socialism cannot die.
There might have been certain temporary
set-backs and the socialism will come to its

own glory and place.

Even today, China has not changed its
policy, although they have taken to the path
of reforms. Cuba has not changed its basic
policy although they have also accepted the
policy of reforms. The reforms must be there
in socialist society, in its economio policies

. and also in its political system. But that

should be within the parameters of the so-
cialism and not away fromthe socialist basis.

Coming to other points | would like to
draw the attention of the Hon. Minister that
he has been unnecessarily a little soft to-
wards the policy of the United States in the
matter of retaining their global interest or in
the matter of maintaining their global sway.

We welcome the START Agreement.
This is a significant and a positive step in the
direction of the cherished goal for full disar-

- mament. But the United States has not

abandoned its global strategy to dominate
the whole world militarily and economically
also. These things can be proved by two
facts which have taken place very recently.
One is the decision of the NATO to de-group
their forces after the so called retreat of
socialism in Europe and Soviet Union and
also after the dissolution of the WARSAW
Pact countries. There, they are trying to re-
group themselves for their own ulterior pur-
pose, particularly to maintain the military and
economic superiority in the world.

The second thing is the decisionto store
alarge quantity of equipment for deployment
in Israel or the Middle-East in order to use
them, if there is any regional conflict in the
near future.

Finelly, the United States of America
has not abandoned the SDI Project. They
have revived the SDI Project. Therefore, all
these things show that the United States of
America have not changed basically its
character or are willing to go on their own
way to establish their global domination or
hegemony over the world.
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The Hon. Minister has not also been
careful to refér about the significance of the
London, Mesting of the G-7 which was held
last month. The G-7 Economic Declaration,
if the Hon. Minister had examined it, would
have found that this Economic Declaration
has called for signing of the Uruguay Round
of Agreement by the end of this year. Per-
haps, the Agreement denies the Third World
countries the equitable terms of trade and
equal relation. India and the Third World
countries are putting up stiff resistance tothe
efforts of the G-7 countries.

In this connection, | would only like to
draw the attention of the Hon. Minister to a
public statement made by the Ambassador
of the United States of America in New York
that India should revise its thinking about the
intellectual property right and also India’s
refusal to sign the Paris Convention on the
Patent System.

Sir, | think the Hon. Minister will take
note of it and take appropriate steps to see
that the Government of India does not reca-
pitulate to the pressure which is being
mounted on them.

Sir, lastly, | come to the question of non-
alignment. One of the basic ingredients of
non-alignment is the perception of anti-im-
perialism. If this non-alignment is merely a
non-alignment divorce of the basic concept
of anti-imperialism, anti-neo-coloniaiism,
non-alignment ceases to be non-alignment,
non-alignment becomes weak and that is
the policy which ourGovernment has adopted
or we accepted. Therefore, today the main
confrontation is between the new economic
order versus the new military order as Presi-
dent Bush's concept. The Third Worid coun-
tries require a new international economic
order, whereas Mr. Bush andthose G-7 want
anew world order which means to dominate
economically and militarily over the world.
The Government of India should take proper
steps to formulate its policy, so that they can
strengthen the forces of the world which are
fighting in the new internationai economic
order.
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The relations between India and China
aretobefurtherstrengthened. Unfortunately -
some news has appeared and its genesisis °
from a the Chief Minister of a State and
although it has been denied by the Chinese
Govermnment...(Interruptions)

MR. SPEAKER: Unfortunately, what is
not mentioned, and what is not meant, need
not be referred on the floor of the House.

SHRI CHITTA BASU: He has made a
statement.

MR. SPEAKER: ltis avery careful state-
ment. You read it.

SHRI CHITTA BASU: Before making
this kind of a statement, the Government of
India, particularly the External Affairs Minis-
try should be a iittie more careful.

MR. SPEAKER: No, no;

SHRICHTTA BASU: We should notsay
anything which sours the relations between
a great country like China and India. The
relations with China are to be improved and -
we are working very seriously for it.

I think Cuba is in distress, is in difficulty
and the Government of India should think as
to how the Government can extend some
kind of help to Cuba to maintain its status, to
maintain its soiidarily, to maintain its pro-
gramme.

SHRI E. AHAMED (Manjeri): With the
paucity of time | do not want to take much of
the valuable time of this august House. |
want to refer to one or two points, that is all.

It is really a matter of great satisfaction

_that the Hon. Prime Minister has mentioned
inthe House that within ashort span of three
months his Government has taken many
initiatives in the affairs of the country’s inter-
national affairs. But at the same time, | also
may mention here some of the remarks by
my honourable friends, with regard to the
Gulf War and also the policy pursued by the

., ourGovernment atthat pointof time and lam
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of the opinion that India as a leader of the
Non-alignmant movemant should have
played a constructiva role at the tima of the
Gulf War. But unfortunately what has hap-
pened was very much regrettable. A country
of the magnituda of India and also as the
leading light of the non-alignment move-
ment, should have taken an active part and
tha tradition of our foreign policy has been to
intervene politically and energetically in any
international crisis particularly when itthreat-
ens to war. India could have played a mean-
ingful role in defusing the Gulf crisis. But
what happened was quite contrary. And my
hon. friend Shri Shahabuddin hes also
mentioned about the Foreign Affeirs Minis-
try. According to him they have taken over-
dose of sieeping pills. What | mean to say is
that the Ministry as such is alert on all the
matters concerned but it is the political ex-
ocutm.whohavommdmthemtowklna
proper way. What was the role of the Exter-
nal Affairs Minister at that time? When 12
millions of indian national in the Gulf coun-
tries have been facing the serious problems
created by Iraq's Invasion of Kuwait, our
External Aftairs Minister had gone and shook
hands with Mr. Saddam Hussein, and de-
scribed him as the best friend of india. This

action gave awrong signaito Arabcountries,

especially to the countries of Arab Council,
Saudi Arabia, U.A.E., Oman, Qatar and
Bahrain leave alone Kuwak. They were on

the verge of throwing out of three countries

due to this action of the the Extamnal Affairs
Minister. Why did the then Government taka
a decision of closing our embassy in Kuwait
in deference to the wishes of Saddam
Hussein?

Was it a right policy? How many Indian
nationals have suffered due 1o this reckiess
decision taken by the then Government?
Therefore, when the political executive, who
hmboonmknhlmw thobmdon
cannot be put on the officers.

| am happy 10 know that india has been

taking necessary steps 10 reaiise adequate
'cowmdbnﬁomﬂnﬂnhdﬂmh
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those who fled away from Kuwait. In this
respect, lwould say thatthere were 1,72,000
Indian nationals in Kuwait and 10,000 indian
nationals in iraq. Out of which, even accord-
ing to the official estimate, 1,52,000 people
have been repatriated. It is reported that the
United Nations is intending to fix the quan-
tum of compensation at 2,500 dollars as a
maximum fimit. india is a member of this
Compensation Commission by virtue of its
membership inthe Security Council. As such,
india can influence the decision of the
Compensation Commission. Therefore, India
should notonly settle smaller claims but also
they shouid settle the claims of those who
have suffered personal injury and also those
who have left their life’s earnings left behind
Kuwait. | urge upon the Minister of State in
the Ministry of External Affairs to. prevail
upon the U.N. Agency in tixing a maximum
compensation after taking into account of
the loss, damage end injury that our indian
nationals have suffered.

Our Party, Indian Union Musiim League,
is fully committed to support tha Govemn-
ment of india in their policy towards Paki-
stan. We want normalisation with ali the
neighbouring countries, particularly with
Pakistan. If the Pakistan Government can-
not understand the real wishes of this coun-
try and the people of this country, they will be
doing a disservice to the people of Pakistan.

Also | urge upon the Govemment to
accord recognition as early as possibly tothe
Asian Repubilics in tha Soviet Union.

[Transiation]

SHRIBHOGENDRA JHA (Madhubani):
Mr. Speaker, Sir, we have a little time left at
our disposal and the hon.Members are
getting impatient. iwould take up only those
points which have been left out. The News-
papers, Doordarshan and Akashveni have
created such an atmosphere that has led the
socialism 0 decline and itison the brink of
collapse. The separate entity of the Socialist
worid has crumbled down. The on going

wrong propaganda has affected our foreign
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policy and is also affecting our economic
poiicy.

Mr. Speaker, Sir, socialism is the best
form of -democracy and tha mora it is social-
istic, the stronger it would be. R is true that it
will not take its root easily and it also created
complications, but the people ke us have
known its importance since childhood for
that tha socialism has been made the base
our Constitution. The democratisation will
make socialism stronger. Tha old conceptof
‘Vasudhaive Kutambakam’will also become
stronger. With the hope that drawbacks
experienced in democracy will be removed,
we should march ahead.

Mr. Speaker, Sirthe danders of cold war
as well as the world war no more exist now
but that have not vanished altogether. But
oven today, only America and the Soviet
Union possess so much arms and atomic
weapons that can raze the entire world to
ashes. The Hon. Prime Minister has recently
said that here is now only one super power
having strategic supermacy in the world.
This is wrong notion. Even the Americans
admit that the soviet union is in no way less
powerful to them not with standing financial
crisis and recent political upheaval in Soviet
Union. We are to continue our efforts for
such treaties to be signed that could avoid
the danger of war, establish peace and
destroy the Inter-Continental Balislic Mis-
siles and other arms. We wiil have look back
to history to find out the reasons for the
present Changes. There was a time when
there prevailed the imperealism of Britain
and France. At that time America was
insignificant. Mussoluni always tried to meet
Pandit Jawahar Lai Nehru, who was leader
of the masses even when India was under
the subjugation of Britishers. When Musso-
lini sought permission to see, Pandit Nehru
he requested to meet him and said that he
would not meet a person whose hands are
red with the blood of Abyssanians. Thereaf-
ter, he want to Spain and gave a red salute
1o the then losing forces. Dr. Kotnis and Dr.
Atal led ateam to China. -

Mr. Speaker, Sirl heard the sentiments
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expressad by thekon. Members. There is a
needio ssskoagaeestion of about 125 coun-
triss of the Thind Worid and aiso the devel-
opedcountsies. thisk a mery little attention
is being paid inthis disection. In the present
context indo-China friendship has become
alithe more essential. Iwould liketo empha-

- sizethatthe changes that have taken place

in China and recently in Russia have made
&t imperative 10 bring back the period of
‘Hindi-Chinibhaibhal’for establishing peace,
cooperation and for the welfare of tha Asia
and the entire world. | would like to say later
onthe circumstances prevailinginthe- noigh-

bouring country.

The hon. Prime Minister has made a
reference 10 Nepal. | would like to submit
that the Govermment is since committed to
this cause though atthe moment the prob-
lem seems to be in a tangle. Nepal is not like
the other neighbouring countries. That is our
brother country. Nature, culture , biood and
language have forged this ralation. There-
fore, a political dialogue should be held. We
do not have any objection if talks are held at
official level but political dialogue should be
initiated for broad views and for keeping the
future in mind. Our policy in respect pf Nepal
should notbe thatof tit-for-tat but ingtead
we should adopt a liberal attitude. It should
be just likethat of afriendly Nation’s attitude
towards a smaller country. We should give a
good treatment to Nepal without caring for
our self-respect being hurt. This will be in
the interest of both India and Nepal.

Shri Indrajit Gupta has recently said
that many multipurpose schemes are pend-
ing. Ithink the main reasons behind that are
misunderstanding, misconception andwrong .
views. | do not say that Nepal never com-
mits mistake but we can improva the rela-
tions that is in our own hands.

Some friends have raised some points
about Arab countries. We will have to see
thatthe wave of democracy surges in these
countries. We will have to remain friendly
with all these countries. Saddam had com-
mitted a mistake but at that time Iraq had
become the voice of the entire Arab world,
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That was not the voice of Saddam only. We  [English]

had adopted a right stand at that time.

Before clearing our stand we should read SHRIPRITHVIRAJ D. CHAVA (Karad):

the situation. The entire Arab World is ex-
tending afrlendly handto us andthatis very
necessary for the progress of the country.
America has a hawk's eye on the oil re-
serves. We are glad that Shri Vajpayee has
put the threat of America in the right per-
spective. Keeping the future in mind we
should strengthen bondsof indo-Arabfriend-
ship, Indo-China friendship and with other

neighbouring countries and should march

ahead.

TheHon. Prime Ministerspoke atlength
about Pakistan and I think there is no need
to say anything more. Atthe end Iwould like
to say one thing. Comrade Indrajit Gupta
rightly said the Doordarshan and Newspa-
pers are free and are not presenting the
correct picture particularly about socialist
world and that has lead to disappointment,
among the people. It is feared weather we
can live in this world with our heads high.
Such kind of publicity is adversely affecting
the country and | would like that the media
should propagate our traditions of self-re-
spect and glorious heritage so thatwe could
go ahead alongwith the progressive people
of the world in achieving the targets secu-
larlsm socialism and non-alignedment. We
have to show to the entire world that the
merry making by Americais temporary and
not a long lasting one.

We will enter an era of peace and our
foreign policy should strengthen our Home
policy as well as the relations with our neigh-
bourers.

Iwould conclude after giving a sugges-
tion about Pakistan. I think we are slow in
improving our relations onfinancial matters.
| do not want to go into the political matters
butsofar asfinancial matters are concerned,
Pakistanisimporting many items from abroad
which India can export to Pakistan. We need

" to be more liberal in this matter so that the
people of Pakistan should appreciate our

Mr. Speaker, Sir the recent momentous
political events in the world have marked the
end of the bipolar world based on military
superiority as it existed since the World War
.

We have seen the end of the cold war,
increased cooperation between superpow-
ers, progress in disarmament and all these
have given us a new hope of a lasting world
peace. .

The situation Is still highly complex.
Most third world countries are unsure about
facing the ensuing ‘unipolar’ world, com-
pletely dominated by the West.

The success of market economy and
the apparent failure of centrally planned
approach to development—combined with
the collapse of trade barriers and the
emergence of various regional common
markets—have created new power blocs,
which are based on economic concepts
rather than military and security considera-
tions.

- Friends, the Opposition Members have
raised questions about our loss of prestige
and loss. of our pre-eminence among the
third would and why India’s voice is not
being heard in the international fora.

Sir, | disagree with the analysis pre-
sented by them. There s a difference be-
tween the world of fifties and the world of
today.

India’s large population, large armed
forces, the existence of power blocs based
on security and military considerations and
the factthatthe Western powers were keen
on keeping India democratic and not let it
become a Communist power, were the
reasons why India counted in the world
affairs. But today the reality is different.



The recent political happenings in the
Soviet Union and East Europe have per-

. haps no parallel in the recorded political
history of the world. We are happy that the
democratic values which we hold dear have
been vindicated.

A lot has been said about the India
response to those fateful events lastAugust.
Our official statement that the coup we an
internal affair of the Soviet Union was the
absolutely correctresponse. Any other state-
ment supporting one orthe other side would
have amounted to an interference in the
internal affairs of a friendly nation.

Sir, there is an important principle in-
volved here. f we start commenting on the
internal affairs of other countries, about
personalities, about our preference for a
particular leader, then we would have to
concede a similar right to other nations to
talk about our internal affairs. And who can
stop them from asking us about human
rights or democracy in Punjab, Kashmir and
Assam? Sir, whatever form of Government
may ultimately emerge in Soviet Union, it
would be proper time for us to convey our
deep sense.of gratitude for the unflinching
support extended by the Soviet Union to this
nation—in the international fora, on the
economic matters, in fight for equitable
economic world order and against exploita-
" tion and colonialisation.

The Soviet situation is still fluid. India
will have to develop Dbilateral relations with
each ofthe Sciet Republics whichbecome
independent. | am happy that the process
has started. The whole situation must be
reviewed when the Union Treaty is ac-
cepted.

There is also the question of continuity
of defence supplies and spares. The prob-
lem of rupee trade and the more realistic

-rupee exchange rate is, to be re-
solved.

Sir, closer to home; the whole country

is deeply disturbed about our relations with
Pakistan and their open support for the
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terrorists in Punjab and kashmir. The current
aggressive posture of Pakistan is a direct
result of the growth of Hindu fundamental-
ism in India. It is a direct result of the gains
made by the communal forces in the 1989
and the 1991 elections. And also due to
decisions by the National Front Govem-
ment, at the behest of their allies, to dis-
mantle the democratic functioning in Ka-
shmir. Pakistan is now expioiting the internal
situatidn in India. The attempts by Pakistan
Govemment to internationalise the Kashmir
issue must be strongly deplored. The Minis-
ter of External Affairs was successful in
stopping Pakistan's attempts to raise Ka-
shmir issue in NAM Foreign Ministers Con-

ference in Accara.

The Govemment must take some

'stmng action. To begin with we must launch

an ‘Information counter-offensive’ by mak-
ing films, TV programmes, atranging visits
by foreign journalists and by publishing
evidence of Pakistani actions in aiding and
abating terrorist violence in Kashmir and
Punjab and blatent interference in our inter-
nal affairs.

Restoration of democratio process in
Kashmirwillbe animportant step. We would
like to know what is Pakistan's position of
SAARC convention on terrorism which was
arrived at the Male—Conference of SAARC
Council of Ministers.

Sir, No discussion of international situ-
ation can be complete without a reference to
the NAM. Thirty years ago NAM set itself an
agenda of peaceful co-existence and of
struggle against colonialisation and racism.
Today we can say, without the slightest
reservations, that the Movement has fully
succeeded in its initial agenda. And if the
world appears more safe, due credit has to
be given to the important role by NAM and
to the India leadership of the Movement.
Today there are attempts to redefine the role
of NAM. In the recent Foreign Ministers’
conference at Accara the some countries
wanted to rename it and to merge it with G-
77. G-77 is an economic grouping while
NAM is political. It was good that no one
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accepted it. India must see that NAM is not

marginalised. t must be reinvigorated on
the basis of six point Beigrade Plan, which

(a)  equitable economic order

(®)  restructuring of U.N.

() peace and disarmament

(d)  human rights, and

(e)  environmantally safe development

Tha Movement will havato be given an
economic orientetion. The naw issues be-
fore the movement must be:

(a) solution to crippling debt burdan
(b) | Trade related issues

(c) remunerating con;nlodity prices
(d)  drug related terrorism

(e)  Transfer of technology to the third
world and

(f)  stable monetary condition

We are happy that India is forming G-
15. In the forthcoming Carracus meeting,
We must have concrete proposals report of
the South-South Commission and our re-
sponse to G-7.

In conclusion, it would be worthwhile
remembering that it was Pandit Jawaharial
Nehru who said that : “the ultimate test of a
country's independence was the independ-
ence of its foreign policy".

. Today our independence to shape our
own policy will fast erode, if we do not
overcome our economic problems. The
recent economic reforms, policy of liberali-
sation and the political will to enforce finan-
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clal discipline, will be very important. The
world may have become militarily Unipolar,
but in the context of new economic power
bhl:el.thowldhurodlybmmoum

The battle for world domination tomor-

_tow will be fought not with tanks, fighter

aircrafts and carriers and missiles, but with
economic weapons such as trade barriers,
export quotas, commodity pricing, exchange
rates, balance of payments intellectual prop-
erty Rights, brain drain and flow of modern
technology. Sir,only an economically strong
and politically united Indiawillbe abletoplay
@ s'gnificant role in world affairs. .

[ Transiation]

*SHRI M.V.V.S. MURTHY
(Visakhapatnam): Mr. Speaker, Sir, at the
out set | express my gratitude to you for
providing metlmoto speak on international
situation.

The recent developments both struc-
tural and political in Soviet Union provide us
en opportunity to improve our relations with
that country. We should work for the close
Indo-Soviet relations in the days ahead.

Sir, Indian efforts to establish a close
relationship in trade, technology and other
fields with United States of America are
yielding good results. The changed situ-
ation -~ around the globe call for further
strengthening of there relations with that
country.-..

The scenario in Europe has undergone
a sea-change. The real politic has replaced
the ideology based poiitics. They departed
from the past thinking. The unification of
Germany has taken place. The will of the
German people for an united State hasthus.
materialised. Europe Parliament has
emerged. The common market is gaining
momentum. Europe is fast emerging as an
important political and economic force on
the world scene. We , in India should take
note of the changed scenario in Europe and

*Tranglation of the speech originally delivered in Telugu.



work for a closer political and economical
relationship with European Community. That
- will contributa to world peace at large. in
1991, our President, Shri R. Venkatraman
and the then Foreign Minister, Shri LK.
Gujral visited several European countries.

[English)

HON. SPEAKER: please come neaver
- the mike. You are no: audible.

[ Transiation)

*SHRIM.V.V.S. MURTHY: Because of
their discussions with various Heads of State
and other leaders, there is every possibility
to increase our exports to those nations.
European Common Market, which is going
to be formed in 1992 would provide an
opportunity to boost our trade with those
countries. We should try our best to utilize
this golden opportunity by exporting more
to European nations. Thus we can improve
our dwindling foreign exchange reserves
and improve our economy.

The situation is East European coun-
tries has also changed a lot. The waves of
democracy are sweeping the entries east-
em Europe. Keeping this is view, we have to
reshape our East European policy so as to
better our relations both political and eco-
nomic with these countries.

We should endeavour to improve our
relationship both political and economic
withallthe nations inthe world. Thechanged
international scenario calls for such a close
cooperation with all the nations. india had
been a staunch supporter of a separate
home-land for palestinians. Only an inde-
pendent palastine can guarantee the du-
rable peace in West. Asia. India had been
supporting the just demands of palestinian
people. In 1990, Shri LK. Gujral, the then
Foreign Minister, while participating in NAM
Conference, advocated the rights of pales-
tinians for a home-land of their own. He
made the policy of the Govt. of India clear in
that meeting. He said that the arb terrorists
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should vacate the occupied areas and the
land be restored to palestians. He said that
thiswas the only way for an enduring peace’
in the region. | feel that this policy is on
correct lines.

The release of Nelson Mandela by the
South African Government broughtimmense
pleasure to the people of india. India aiways
supported the policies of African National
Congress. Africans derive their strengthfrom
the support extended by india intheirstruggle
against racial descrimination. Indian policy
has been contributing to the peaceful co-
existance and cooperation among various
races in that continent. It is a source of

strength in their fight against Injustice.

Sir, | will not take more time. Sir, eco-
nomic independence is a must if we want to
persue an independent foreign policy. Even
Non-alignment Policy will notbe effective if
the NAM countries are not independent

“economically. The voice o NAM countries

willnot be heard inthe world if these nations
are not economically independent. Hence,
we should take steps to improve our econ-
omy.Only an economically independent india
can play its role effectively in the comity of
nations.

Economic independence is necessary
for political independence. | hope an eco-
nomically and politically stronger Indiawould
emerge in the years to come and play an
important role in solving all the major
problems the mankind is facing today
around the globe.

With these words | conclude my speech
once again thanking you for the opportunity
you have given me to speak.

PROF. PREMDHUMAL (Hamirpur): Mr.
Speaker, Sir | am thanking to you for giving
me achance to speak at the last moment on
the -last day of the sessioh. Today, we are
dicussing the global situation in the House.
(Interruptions)

Mr. Speaker, Sir, it is necessary that

*Translation of the speech originally delivered in Telugu.
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. while making a proper assessment of the
global situation we should also decide as to
what should be our foreign policy in the
same context. It is all the more necessary
to forsee the developments likely to take
place around the world. Mr. Speaker, Sir,
the Bharatiya Janata party anticipating the
current developments had mentioned the
following clearly in its election manifesto:-

[Engiish]

“With the sudden disappearance of
bipolar divide of 45 years, the USSR
and US are no longer adversaries, but
partners. Curtain hasfinaily been drawn
over the Cold War that has dominated
the world for most of the current cen-
tury.

International equations are changing
fast. Inthe post Cold War period, neither
the USA needs the Third World coun-
tries to contain communism, nor does
the USSR has any use now for its
“natural allies” in the developing world.

The new situation is a challenging one
and at the same time, pregnent with
several fresh opportunities to enlarge
India’s role in global affairs. But only
economically healthy, militarily strong
and progressive India can carve out a
nitche for itself.”

[ Translation}

Mr. Speaker, Sir, the Pakistan makes
propaganda against us and tries to raise the
Kashmir issue time and again atthe interna-
tional platforms, is causing much concern
for us. This is a serious matter. Last year, the
Pakistani delegate had raised this issue in
the inter-Parliamentary union held in Uru-
guay in which |fortunately had the opportu-
nity to represent India as a  delegate. A
British M.P. in whose constituency large
number of Pakistan nationals live supported
Pakistan delegate’s views. After listening to
them | had given a reply on behalf of india
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that Kashmir is our internal matter in which
no one has a right to interfere. | want to say
that Pakistan does not miss any opportunity
from raising this issue at the international
platforms. We come across all this reports in
the newspapers. Just a while ago while
intervening in the debate the Prime Minister
sald that such and such reports had been
received from Pakistan. When | asked him,

[English}

Now, where do we stand, he said, ‘we
stand where we were.

[ Translation)

Mr. Speaker, Sir, we just say that Paki-
stanis notfuffilling its commitmentsfinish off
our responsibility to our Foreign Policy. in
this way noprogress is madeinthis direction
and we stand where we were? Are we
correctly anticipating the international situ-
ation? This is a fact that the Embassies of
Pakistan all over the world are mostly en-
gaged in making anti-india propagandas.
But we are not giving a befitting reply. In
terms of diplomacy we are a fallure. Policy
decisions in this regard are not being taken
by experts. We should make our Embassies
more active so that they might work with a
sense of purpose. As has been said by our
hon. leader, Shri Atal Bihari Vajpayee just
now that the people of Indian origin living
abroad should also be persuaded to put
India’s side. While the embassies will do
their duties there the people will aiso take
aleading role in putting forward Indian view
points in foreign countries.

Mr. Speaker, Sir, before concluding |
would like to make a fow suggestions to the
hon. Minister. The policy making committee
must be constituted of experts so thata long-
term foreign policy could be framed. We
should emphasise on the common market
for the countfies which support our stand.
We should'extend all out help to protectthe
rights and interests of the people of Indian
origin living abroad. A national consensus
may be arrived at on our foreign policy.
While we may continue with the North-South



dialogue, we should aiso make endeavours

for the south-south co-operation. Now |

would like to make one more submission

sbout Pakistan taking advantage of the

sltuation prevaliling in Jammu and Kashmir.

~ Iwould like to know whether we are ready to
take diplomatic steps for exploiting the
situation in 'Pak-occupied Kashmir just as
Pakistan is creating disturbances in our
country. Because the situation in Pak occu-
pied Kashmir is also not satisfactory. With
these words | conciude.

SHRI A. ASOKARAJ (Perambalur): Mr.
Speaker, Sir, on behalf of All India Anna
DMK, | wish to say a few words.

Atthetime ofindependence of India, the
world was divided into two blocs sharply. It
was pandit Jawaharlal Nehru who formu-
lated the Non-Aligned policy. Before four
decades, India was supporting all the coun-

_tries in the freedom struggle both morally
and politicaily. India was supporting the right
and opposing the wrong without any fear.
India earned a good name at that time.

. Then, Indiagot a good friendship with
the Soviet Union. After the changes that
have taken place in the Soviet Union, the
question arises whether the friendship with
the Soviet Union should continue or not. My
opinion is that whatever the internalchanges,
our friendship with the Soviet Union should
continue.

Similarly, some hon. Members raised
the question whether.the Non-Aligned pol-
icy, thatis, NAM has any relevance now. We
should not forget that as long as there are
poor developing countries on the one'side
andrich nations on the other side, the role of
NAM to fight for a new economic order
becomes much more essential.

- We have brought about a great change

- in our country’s industrial policy and trade
policy. Some of the foreign countries have
expressed their fear and concern over the
new industrial and trade policy. They have
their own doubt whether India would con-
tinue these policies or not. We have to create

confidence in the minds of the foreign
countries so that they will come forward to
help us without any hesitation. ’

I would like to know what are the plans
that we are having in this direction. Our
Ambassadors inthe foreign countries should
be instructed suitable to function effectively
to create an atmosphere of confidence and
trust-worthiness. Then only, we can achieve
the goal with the announcement of new
Industrial and trade policies.

There is adoubt inthe Minds of some
foreign countries wether India is politically
strong or not. The secessionists and terror-
ists are giving so much of troubles and
threat to the life of everybody. JKLF in
Jammu and Kashmir, ULFA in Assam and
Punjabterrorists are already creating trouble
inthose States and slowly those States are
going to their hands. | do not understand
why we are unableto arrest the activities of
the terrorists. The foreign countries should
not think that we are weak and are not able
to solvethe problems posed by these seces-
sionists and terrorists. So, we have to prove
our credibility and strength.

Simiiarly, we have to develop ourfriend-
ship with our neighbouring countries on a
firm foundation. Unforuantely, our neigh-
bouring country Pakistan is helping the
Punjab terrorists in order to give trouble to
India. China is supplying arms and ammuni-
tions to Pakistan is a large scale. China is
going to supply nuclear submarine to Paki-
stan. India should try to have cordial rela-
tionship with all these countries.

We had an agreement with the Sri
Lankan Government namely the Shastri-
Srimovo Agreement and the Sri Lankan
Government is not implementing this agree-
ment. We have honoured the agreement by
bringing lakhs of people from Sri Lanka to
India. But SriLankafailedto implement the
agreement. Then, another agreement was
singed between indian Government and the
Sri Lankan Government and India hon-
oured the agreement by handing over the
kachchatheevu to SriLanka. Atthat time, Sri
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Lanka accepted to give fishing rights to the
Tamil Nadu fisherman. But now the Sri
Lankan Government is not honouring the
agreement. The Sri Lanka Navy isgiving so
much of trouble to the fishermen of Tamil
Nadu by drowning their boats into the sea
and more then 27 persons died because of
indiscriminate and unwarranted gun fire by
the Sri Lankan Navy. Hundreds of persons
were injured during the attack of the Sri
Lanka Navy. That is why the Tamil Nadu
Chief Minister hon. Puratchl Thalaivi Selvl
Jayalalitha demanded the immediate inter-
ventionofthe Central Governmentto cancel

the agreementoftheyear 1974 andget back

the kachchateevu to India. Then only the
Tamil Nadu fishermen will be saved from
such troubles from the Sri Lankan Navy.

After this agreement, there was another
agreement which was made between India
and Sri Lanka by Shri RajivGandhi and Shri
Jayawardaneinthe year 1986. By this agree-
ment India sent the Indian Peace keeping
Fore to Sri Lanka in order to keep peace
there. But the Srl Lankan Government did
not give any power, as accepted, to the
Tamil there. 1 would also like to mention that
our leader puratchi Thalaivi Jayalalitha is
also tacing danger ‘o her life from the LTTE
militants. The Sri Lankan Government isthe
root cause for all these happenings, all
these miseries and troubles. In spite of all
these things, India wants to have a cordial
relation with Sri Lanka.

To attain good relationship with neigh-
bouring countries, we have to strive hard to
dispelthe misgivings and makethem realise
thatwe do not have any territorial ambition.
In any event, the time-tested foreign policy of
India should continue. Buttogive strengthto
this policy, India should become strong.

With these words, | conclude.
[ Translation}

SHRI CHANDULAL CHANDRAKAR
(Durg): Mr. Speaker, Sir in view of some
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historical and far reaching consequences
taking place in the international sphere, it
becomes imperative for us to consider the
fallout seriously. It cannot be exactly said
what would be the outcome of the recent
changes in Europe. It is, therefore, neces-
sary that we should make abasic change in
the working of our Embassies in different
countries. Only those people who are na-
tionalists committed and who have a mis-
sionary Zeal should be allowed to work in
them. lhave observed the functioning of our
Embassies. They work in a low pace. They
are slack and they follow the western style.
So, the style of functioning of these embas-
sies will have to be changed completely. We
are required to consider seriously the
recent changes in the world, and its long-
term impact. Today change took place in
Russia in Europe. We should not think that
with the change Russia has become weak.
Some people rear such a misunderstanding
in their mind. We should also seriously con-
sider the impact of the re-unification of
Germany. Certainly, it is gong to be a centre
of economic powers, Japan is also our
neighbour country. So we should also keep
our eyes on the changes taking place there
and in other neighbour countries.We should
equally observethe economic power centres
emerging in the world. We should take the
emergence of these new centres into ac-
count and bring some revolutionary change
inthe style of functioning of our embassies.
There is surplus staff in our embassies in
America and Britain. They are not dedicated
or commitied employees. There is no harm
it their number is small. The Ministry must
give proper guldance to them to bring a
change in thelr style of functioning. In addi-
tion their staff strength must be reduced by
an order. There is no doubt about the fact
that Russia had been acentre of power and
no power of the world can prevent China
which has a population of 100 crores from
becoming a centre of power. Our country
also has a population of 85 crores. We
should also make improvements in our
economic condition and demonstrate our
power before the world. Inthe same time itis
all the more necessary that we should not
lag behind anywhere in the international
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forums in taking initatives. We shouid keep
up tha tempo that prevailed during the
timas of Pandit Jawahar Lal Nehru, Shri Lal
Bahadur Shastri, Shrimati IndiraGandhi and
Shri Rajiv Gandhi. We should make our
Embassies more active. Our thoughts and
ideologies must echo no every international
platform through our Embassies. Then only
our policy and progress can reach all over
the world. The way we have been raising
various issues, we have been lagging behind
in every sphere.

Atal Bihariji expressed his views here
very elegantly. He said that communism has
come to an end in Russia. But we should not
break our treaty of friendship we have made
for exchanging our culture with Russia. it
should be our endeavour to continue the
relationship. In tha International forum India
and Russia should remain as friends and
keep it up for future also. Today it is being
said that due to the situation prevailing in
Russia peace has come in the international
fields and America has emerged asthe sole
super power in the world. in this connection
| would like to say that after some years
situation will change and Russia will again
emerge as a new power in the World.

[English]

SHRI INDER JIT (Darjeeling): Mr.
Speaker, Sir | am glad that our House has
been able to find time todiscuss the interna-
tional situation at long last. Something is
aiways betterthan nothing. But Mr, Speaker,
to be quite candid, this is just not good
enough. The Prime Minister has been good
enough for his part to assure us that next
year, in the next Budget, there will be ade-
quatediscussiononthe Demandsfor Grants
on the External Affairs Ministry. But this will
not do. | think, we need to make up for this
lapse in the next session. ’

MR. SPEAKER: Had we discussed the
Demands for Grants of the External Aftairs
Ministry, we would have discussed it for six
hours. But we have discussed it for five
hours.
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SHRI iNDER JIT: | would venture to
submit, in keeping with the traditions of this
House, we ought to have a full-fledged
discussion in the next session and not wait
until the Budget Session is over.

MR. SPEAKER: We will try to do that.
(Interruptions)

AN HON. MEMBER: In the next ses-
sion, budget cannot be discussed.

SHRI INDER JIT: We should discuss
the international situation because | do not
have to tell this House that cataclasmic
changes have taken place all overthe world.
It is really distressing that we should not be
discussing all these things at great length.
And all of us who have much to say are being
asked to limit our remarks to a bear few
minutes.

However, | shall try to do my best in the
limited time available to me. In my opinion,
one of the greatest failings of our foreign
policy over the last four decades has been
that we generally seem to react, we seldom
act. And, | think, it is time that our foreign
office started thinking more In terms of acting
rétherthan merely reacting. 1think, this goes
as much for the Council of Ministers. In
terms of acting, the kind of action we have

" totake, we now find that the whole world and

more particularly the uni-polar world seem
to be hurtling very fast. President Bush has
been talking interms of new world order. Ido
think, that we should try and understand
what his perception of this new world order
is and where wae fit in.

19.00 hrs.

Do we fit into his concept and his
perception of the new world order? if we do
not than we ought to have counter strategy
s0 that we-can protect our interests ade-
quately. This is very necessary and this is
where we need to act very very carefully and

very dynamically.
The other thing which we have spoken
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about is the question of reform of the United
- Nations. This is an issue which we have
been taking up at the United Nations itself
for the past 15 years. | recall, it was my
privilege in 1977 to go to the United Nations
as a member of the Indian delegation and |
was a member to the Sixth Committee. We
then strongly advocated the need for a
reform of the United Nations. we had agreat
deal of support from all sides except, surpris-
ingly atthat time, fromthe Soviet Union. The
Soviet Union, at that time, had insisted on
consensus approach and then we had to
say that we could not become prisoners of
consensus. | hope that we can pursue the
question of reform of the United Nations
more vigorously and democratise it as as
being generally suggested. We have also
the question of Non-Aligned Movement.

| shave not many tears to shed if the
Non-Aligned Movement goes up in smoke.
Nevertheless, | must make itclearthat | am
talking about the Non-Alignment as it is
today. | have personally felt greatly disap-
pointed in the kind of the quality of the non-
alignment that the Non-Aligned Movement
had pursued. It had concentrated more on
quantity and as a result of which, we diluted
the concept and the quality of non-align-
ment. it must rather have a small group of
countries, dedicated to non-alignment.

| do believe that non-alignment has a
role. It has a role today and it shall continue
to have a role in the future too. | say this
because, in my opinion, non-alignment is
nothing else but the projection of a country’s

independence at home, to independence at.

abroad. And we must retain this independ-
ence and judge all issues on merit. But, if we
are going to continue, even if all by our-
selves, we must remain non-aligned. i think,
we should try and get a group of countries
which would truly be non-aligned.

The next thing to which | would like to
devote to in the very limited time that Is
available to me is about the question of
Pakistan.
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Ithink there is agreat deal of disappoint-
ment onthatscore. Pakistanis atthe moment
busy in mounting and continues to mount
a proxy waron us. And | regretto say that we
have not been able to find an adequate
answer to this, in addition to the problem of
Kashmir. For the first time,we have a situ-
ation in which the United States has come
out openly in support of us. it has opposed
any talk of plebiscite. It has supported our
stand that we must seek to find a solution
within the four walls of the Simla agreement
and yet we have not been able to mobilise
the worid option on this issue. | think that
there is something wrong with our efforts at:
projecting our policies. | think that there is
need for injecting greater dynamism into
the kind of lobby which is-needed abroad.
This is just not happeriing. In fact, as other
friends have said, Pakistan seems to be
scoring over us, times out of number, in
regard to the' Kashmir issue. 1 think we have
avery strongcaseinregardto humanrights
and yet we have not been able to project
this. We have a situation where Pakistani
trained terrorists are coming into our coun-
try. Even some of the Pakistanis them-
selves, posing as terrorists are coming in
and butchering our peace loving people and
yet there is little that we have been able to
do. We must mount a very special effort at
projecting our policy and our stand.

Anotherthing which | would liketo say in
regard to Pakistan is that it is time for us to
take a good loot at the policies thatwe are
pursuing over the last 40 years. Initially we
had wars with Pakistan. Subsequently we
have tried to be friendly with Pakistan. Every
time we tried and embraced Pakistan; we
tried and moved closely. Friends here even
today have suggested that we should take
unilateral decisions in terms of trying to be
closer to Pakistan, making gestures after
gestures. And yet what is the response?
The response is one of pushing us away. |
think a time has come when we might think
in terms of leaving them coldly aloof, re-
sponding to only such gestures as Pakistan
does. Every time our bending over back-
wards created unnecessary suspicions and
it has not produced results. | think we should
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leave Pakistan to itself and whenever it
makes a gesture towards us, we should be
wiling to make for every gesture, two
gestures. | thinkthetime has come when we
must stop to hug them, to embrace them
because this has not yielded any result.

if 1 might just make one more point, |
return to the original concept of new world
order that | talked about. Atthe moment we
need to be a little more careful about the new
winds of change; more than change, in
terms of giving the people an opportunity to
express themselves. With the kind of situ-
ation that has arisen in the Soviet Union, in
the new order, every country, every part of
a country is being encouraged to express
themselvesinterms of what they wish todo.
Wherethe new world order comes, we should
be very clear that the unity and integrity of
established countries like India will not be
compromised in any concept of a new world
order.

It is very well for the Americans. If the
Americans are interested in the new world
order of injecting this new concept of self-
determination, | think we should be very
clearthatthis concept should be considered
only if the Americans are willing to give the
right of self-determination totheirown States
and so long as they are not willing to give the
rightof self-determination totheirown States,
we should beware of this particular concept.

I just want to make one more point in
terms of South-North dialogue. Ithink enough
has not been done. We need to push our-
selves a lot more in terms of North-South
dialogue. Equally we need to push a lot
stronger in terms of the South-South dia-
logue. It is a matter of great distress that
initially certain ideas which were projected,
certain ideas which were evolved interms of
getting three countries of the non-aligned
movement, the Egyptians, the Yugoslav and
India to cooperate; that did not work. I think
there is need to go into this very very
carefully. So long as we cannot get South-
South cooperation, we cannot move further
onto this very desirable goal of North-South

cooperation.
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Mr. Speaker, thank you very much for
enabling me to speak, for giving me an
opportunity to speak, although one had to .
rather rush with force.

SHRI EDUARDO FALEIRO: Mr.
Speaker, may | at the outset thank all the
hon. Members who have patrticipated in this
debate for their valuable suggestions? |
don't mention this as a matter of formal
courtesy because | know that most of the
speakers and in fact some who did not speak
this evening are the people who have de-
voted many years to the study of foreign
policy issues. Some of them indeed have
been as ministers or senior officers respon-
sibla for formulating these policies.

Further, my task now is a limited one in
view of the fact that hon. Prime Minister in
his intervention has laid the broad perspec-
tive and the broad canvass. While doing so
he has answered many of the concrete
points and therefore | will restrict myself to
specifically answering some of the queries
that remain unanswered so far.

Atthe very outsetin this debate a point
was raised as to whether we have a policy
planning mechanism at all to plan our for-
eign policy strategies and options. The
answer is yes, we have a policy planning
division in the Ministry. But we shall
strengthen the structures in the policy plan-
ning division in the Ministry and if necessary
take further other steps so that we really

"have more and more involvement of leaders

and experts in putting our responses to the
world.

As has been pointed, these responses
have been consensus of the country, have
been the consensus of Parliament. There-
fore, there is no reason why people who may
differ on domestic issues because of the
consensusal approach to the foreign policy
should not be involved or acquainted with
what we intend to do. We will also have the
benefit of their advice on options that are
available to us.

A question has been raised by the last
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speaker and many speakars before him,
right from the very beginning as to what are
we doing to counter the mischievous disin-
formation campaign and its attempts to vio-
late the international law by violating the
Simia Agreement and bringing in issues that
are extraneous in international conferences
and otherwise. It is not correctto say that we
have not very successfully—particularly in
recent times—rebutted this malicious cam-
paign. In tact, one of the speakers was
candid enough in saying that we were not
doing enough to stop this propaganda; he
mentioned specifically the name of a country
and said that accepting the Simla Agree-
mentofbilateralism is the only way of settling
the Kashmir issue. He very candidly said—
| am grateful to him—and pointed out the
success of our approaches to uncover the
truth and to point out the disinformation from
Pakistan. It is a fact that more and more
countries, more and more Governments are
coming round that view. So, the issue of
Kashmir is an issue to be settled bilaterally
within the framework of the Simla Agree-
ment by negotiated and peacsful procedure.
Secondly Pakistani administration is helping
terrorism, is arming them, aiding and abet-
ting terrorism both in Kashmir and in Punjab.

SHRI. INDERJIT: You have succeeded
only in regard to one country.

SHRI. EDUARDO FALEIRO: You pre-
vent me from mentioning severalother coun-
tries. But, | can mention United Kingdom,
that has already been mantioned here. |
could mention and | will mention what the
commonwealth Secretary-General said here
just a few days ago. He said that this is a
bilateral issue. | could mention and will now
mention what was said in ACCRA meeting
when Pakistan was rebutted for raising this
Issue and was told that bilateral issues of this
type are not brought in, the intemational
forum like the Non-Alignment Movement.

Speaking about the non-alignment
movement, a question was raised as to are
we looking into these issues with a vision or
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are we just tinkering here and there. We do
realise the need for a vision for the non-
alignment movement at this cross-roads of
history. The world has undergone radical
changes. | would specifically say that at the
next non-alignment summit meeting, india
proposes to advance the cause of disarma-
ment, advance the cause and obtaimra dis-
cussion on our concept of a nuclear-free
non-violent world. India proposes to ad-
vance the economic issues by discussing
the subject of howto give content, substance
and dynamism to North-South dialogue and
alsotofind out ways and meansto strengthen
South-South cooperation. We keep on talk-
ing about South-South cooperation. Where
we lack is notintalking about the generalities
of South-South cooperation; where we lack
is finding specific operational ways in which
South-South cooperation will indeed be
implemented. Therefore, we intend to raise
this in the next summit meeting of the non-
alignment movement. We will also take up at
the next summit meeting of the non-align-
ment.- movement, the question of strength-
ening the United Nations machinery. It is
basically the question of expending and
democratising the United Nations Security
Council because Security Council is in fact
the major, if not the only decision, making
body of the UN. When we say expending the
Security Council, we keep in mind basically
expending the membership of the Security
Council by giving a greater representation to
the countries of the South, developing coun-
tries, the non-aligned countries. .

A question has been raised here on
China by several eminent speakers, that we
should strengthen the relations with China.
We fully endorse these views. Yes, China is
apowerfulcountry. We had historic relations
with China. The need of the hour is to
strengthen these relations. Late Prime Min-
ister Shri RajivGandhi in fact, made a break-
through in our relationship with China. it was
followed after Rajiv Gandhi, by several con-
tacts. |am happy to say that many Members
of Pariament have participated in these
contacts which have been on science and
technology, which have been on poiitical
and cultural. Recently we have signed with
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China, a cultural exchange programme.
‘Aslan personality’, yes, we have an Aslan
personality—all of us individually and collec-
tively—both India and China. And we cannot
divert ourseives nor do we to divert our-
selves off our Asian personality. 1 would like
to say here that China was a prominent
participant in the 48th anniversary of the
Asian -Relations Conference which was
celebrated in Delhi in 1987, if | am not
mistaken.

Quite apart from being an Asian coun-
try, | must say here that we share many
common perceptions on the present global
developments and particularly on many
specific issues.

Environmeht is becoming more and
more an issue to be taken up at the interna-
tional forum. in days to come, environment
isthe majorissue in international discussion.
So, India took the initiative in getting a con-
sensus of the developing countries on a
strategy to deal with this question of environ-
ment. The meeting was held in Delhi and
that was followed up in Beijing in June last.
Thatis just one example of how we share the
pattern, how we cooperate not even bilater-
ally but also on multilateral issues.

A question was raised on cooperation
with ASEAN. Yes, we want to cooperate
with ASEAN. We have asked for the sectoral
dialogue partnership. They have two types
of what you could call, observer status or
non-members participating in their process.
One is the total membership for general
dialogue which is basically of donor coun-
tries inthe ASEAN. So, itis the donor-donee
relationship. Another is a sectoral dialogue
on the specific issues. We have asked to be
made a sectoral dialogue partnerin ASEAN.

Mr. Chitta Basu, while talking every-
thing about China, has also referred to the
Statement of Chief Minister and regarding
some issue which was also raised in the
House. |would like to inform the House that
there has been a denial. We have noted a
denial Issued by the Chinese Government
whioh stated further that China observed the
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five principles of peaceful co-existence and
will notinterfere in the internal affairs of other.
countries.

Beingonthat region for amoment more,
we are a Member of the Paris Conference
that is dealing with the Cambodian issue.
We havebeen closely associated with peace
processes in Cambodia. The Combodian
settiement, that is emerging now, is pre-
cisely on the principles that we have advo-
cated. They are: number one, that there
should be a cease-fire without waiting for a
comprehensive political settiement; number
two, there should be an agreement not to
supply arms to the warring factions in Cam-
bodia; number three, there should be a
phased demobilisation. These are notallthe
points. These are some of the major points.
All these ideas have been accepted and our
roie acknowledged.

As far as constitution of a peace-keep-
ing force is concerned, it has notyet been put
together. so, it will be premature to say
whether India will or will not be in that set-up.

Mr. Indrajit Gupta and other Members
raised the question of humanitarian aid to
the suffering people, especially women and
children—civilian population—in Iraq and
asked what are we doing in the Security
Council in this regard. | would like to inform
the House that we have consistently advo-
cated that the Security Council should take
measures to permit the supply of food and
medicinestothecivilian people, tothe people
of Irag. The Security Council Resolution
706, supported by India, has now authorised
sale of Iraqi oil to the tune of $ 1.6 billion to
finance the purchase of food and medicines
to the people of Iraq.

| have only one point to answer. It
concerns our economic policy and the eco-

_ nomic content of our foreign poiicy. We have

instructed ourambassadors in specificcoun-
tries torestructure their embassies to ensure
that they become more active and aggres-
sive in the promotion of exports and in the
attraction of investment and technology. We
are planning a series of training programme
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for our officers amongst whom there is al-
ready considerable expertise. We are also
ensuring that the missions are properly
equipped with data needed both by our
exporters and by our foreign businessmen
Interested In'business. So, | do not want to
take any more time of this House.

Once again | thank you personally, Mr.
Speaker, for providing this time for the dis-
cussion and thank all the hon. Members.

MR. SPEAKER: Now, Shri. Jaswant
Singh. -

SHRI JASWANT SINGH: Mr. Speaker
Sir, the points contained in my Substitute
Motion have already been made by my senior
colleague, Atalji and various other friends.
Therefore, | do not wish to press it.

SHRI CHANDRA JEET YADAV: Sir, |
am glad that the Prime Minister has assured
this House that from now tilithe next Budget,
many initiatives will be taken which were
lacking nd the Minister of State also has said
that we are taking up many programmer so
that India’ s role becomes a leading role in
the Non-Aligned Movement. In view of this,
1 am also not pressing my Motion.

SHRI E. AHAMED: Sir, in view of the

opinion expressed by the hon. Minister that

compensation will be made avail-

able by the United Nations to Indian nation-

als who suffered by Iraq’s invasinca Kuwait
1 also shall not press for my Motion.

MR. SPEAKER: Have the Members
leave of the House to withdraw their substi-
tute motions? :

SOME HON. MEMBERS : Yes.

Substitute Motions were, by leave,
wfthdrawn
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Message from R.S. 192
Resignation by Member
19.22 hrs. :

MESSAGE FROM RAJYA SABHA
[English]

SECRETARY-GENERAL.: Sir, Ihaveto
report the following message received from
the Secretary-General of Rajya Sabha:-

* In accordance with the provisions of

Sub-rule (6) of rule 186 of the Rules of

Procedure and Conduct of Business in

the Rajya Sabha, | am directed to return

herewith the Punjab Appropriation (Vote
on Account) No.2 Bill, 1991 which was
passed by the Lok Sabha at its sitting
held on the 16th September, 1991 and
transmitted to the Rajya Sabha for its
recommendations and to state that this

House has no recommendations to

make to the Lok Sabha in regard to the

said Bill".

19.22 1/2 hrs.

THE CONSTITUTION (SCHEDULED
TRIBES) ORDER (SECOND AMEND-
MENT ) BILL , 1991
[English)

SECRETARY GENERA: Sir, | lay on
the Table the Constitution (Scheduied Tribes)
Order (Second Amendment) Bill, 1991,
passed by the Houses of Parliament during
the current session and assented to by the
President since.a report was last made tothe
House on the 17th September, 1991.

19.23 hrs.
RESIGNATION BY MEMBER
[English)

" MR. SPEAKERL | have to inform the
House that Shri. Ajit Anantrao Pawar gave
me a letter personally yesterday offering his
resignation of the Membership of this House
with effect from 18th September, 1991 and
that | have accepted his resignation.
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[English)

MR. SPEAKER : Honourable Members,
the first Session of the Tenth Lok Sabha
comes 10 a close today. | would like to take
this opportunity to thank all the hon. Mem-
bers for their kind cooperation extended to
me and my colleagues—the Deputy Speaker
and the Members of the Panel of Chalrper-
sons—in the smooth conduct of the busi-
ness of the House.

The first sitting of the Lok Sabha com-
menced on 9th July, 1991 by observance of
silence by Members standing for a while.
Then the pro tem Speaker, Shri. Indrajit
Gupta, veteran Parliamentarian welcomed
the newly elected Members. As many as
417 Members made and subscribed oath of
affirmation on the first day itself.

Onthe following day, the item regarding
Speaker's election was put down on the
Agenda Paper. | feel greatly honoured to
have been elected unanimously by the House
to the august office of the Speaker. My
colleague, Shri. S. Mallikarjunaiah was
elected Deputy Speaker later on the 13th
August, 1991.

On 11th July, 1991 when the House met
after President’s Address to Members of
both the Houses of Pariiament, rich tributes
were paid to former Prime Minister of India,
Shri Rajiv Gandhi, and a condolence resolu-
tion was unanimously passed by the House.

During this eventful session, we have
held 49 sittings lasting over 343 hours.

In pursuance of a Presidential directive,
the Council of Ministers sought a vote of
confidence from the House on the 15th of
July,1991. The motion was adopted after a
debate lasting for about six hours.

837 Questions were listed as starred of
which 208 Questions could be orally an-
swered and written answers were given to
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7185 Questions. Four half-an-hour discus-
sions were also held.

This being the Budget Session, the
House naturally devoted considerable time
on discussion on the Railway and General
Budgets. Discussion on the Railway Budget
lasted for 13 hours and the Railway Budget
was passed by the House on the 25th July
1991.

After the general discussion on the
General Budget which lasted for 22 hours,
the demands for Grants were taken up. The
Demands in respect of five Ministries were
discussed and voted and the rest were
passed on 5 September, 1991. The debate
on the Finance Bill which followed the voting
of the Demands for Grants evoked very keen
interest. Afteramarathon discussion lasting
for nearly 16 hours, the Finance Bill was
passed by the House onthe 14th September
1991.

The House also passed the Budgets in
respect of Jammu and Kashmir and Punijab.

Coming to the legislative business, as
many as 22 bills were passed by the House.
Among the important Bills, were the Special
Protection Group (Amendment) Bill, 1991
and the Places of Worship (Special Provi-
sions) Bill 1991. Members had shown a lot
of interest while participating in the discus-
sion on these two Bills.

Two short duration discusslons under
Rule 193 were held. The first one was
regarding escape from custody and subse- .
quentdeath of an accused inthe RajivGandhi
assassination case; the second discussion
was on the flood and drought situation in the
country. Four motions under Rule 184 were
discussed. They related to the (i) Motion of
confidence in the Counell of Ministers, (ii)
attroticities on Scheduled Castes and Sched-
uled Tribes and other weaker sections of the
society, (iiij) BCCI Affairs and (iv) the interna-
tional situation. In addition 270 matters were
raised under Rule 377.

As Members are aware, the lastitem on
today’s agenda is discussion on a Govern-
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ment Motion regarding the international situ-
ation. During the debate, Members made
very useful points which, | am sure, the
Government has taken note of and will be
followed up.

The House has also discussed today
and adopted after a debate lasting for about
three and a half hours, a statutory resolution
seeking its approval to the continuance of
President’s Rule in Punjab for a further pe-
riod of six months with effect from 11th
November, 1991. ‘

As usual, the Private Members contin-
ued to evince keen interest in bringing in
their bills and resolutions in the House.
Seventy eight Private Members' Bills were
introduced during the session while four bills
actually came up for discussion. A Private
Member’s resolution urging the Government
to enact a law for maintaining status quo in
respect of all religious places generated a
good deal of interest. The resolution was
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withdrawn after a lengthy debate lasting
over 12 hours spread over five Private
Members’ days. Another resolution recom-
mending to the Government to take urgent
measures to tackie the growing unemploy-
ment in the country also evoked keen de-
bate.

Before | conclude, | would like once
again to thank all of you, particularly the
Leader of the House, the Leader of the
Opposition, Leaders of various Parties and
Groups as well as the Whips of various
Parties, for the unstinted cooperation and
courtesy extended to me but for which my
task would not have been easy. | would also
like tothank profusely the officers and staff of
the Secretariat who have so efficiently con-
tributed to our functioning. The House now
stands adjourned sine die.

19.29 hrs.

The Lok Sabha then adjourned sine die .

Printed at : S. Narayan & Sons, Delhi-6.








